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PREFACE

For smooth functioning of an office, a diction and vocabulary of its own is very essential. Efforts in this
direction had commenced with the constitution of the Rajya Sabha in the year 1952. Dwibhashiya Padawali
was circulated during the year 1958 and the year 1979 in cyclostyled form. Thereafter, the Dwibhashiya
Padawali was first got printed during the year 1984. This Padawali was in the form of a 'Handbook'.
'Handbook' has its own limitations and its use during translation is comparatively more difficult.

Initially, the Rajya Sabha Secretariat depended completely on the dictionaries, vocabularies and glossaries
brought out by other agencies, but with the passage of time, it got its own lexicon evolved. A need, in due
course, was felt that the Secretariat should have its own compilation of Hindi terms and expressions for the
words and phrases being used frequently in the English version of Rajya Sabha Debates, Parliamentary
Bulletins (Part-I and Part-II), List of Business, various Parliamentary Committee Reports, Parliamentary
Questions, Bills and Acts, Synopsis of Debates and so on, as these are of a technical nature and peculiar in
their import and connotations. It was also felt that such terms and phrases should be arranged in an alphabetical
order so that the desired term/phrase could be searched easily while translation.

Keeping in view an urgent need of a dictionary containing such expressions, the Rajbhasha Prabhag,
which is an important unit of Rajya Sabha Secretariat, brought out an English-Hindi dictionary entitled
Parliamentary Terms and Phrases in the year 2005, which was widely acclaimed and found very useful by
different services of the Rajya Sabha Secretariat. Several Members of Parliament remarked in various fora
that the book had proved immensely useful in their day-to-day disposal of official work and discharge of
parliamentary duties.

Encouraged by the response, Editorial and Translation Service, particularly Rajbhasha Prabhag, prepared
anew and exhaustive glossary in the year 2009. The new glossary entitled Sansadiya Shabdavali incorporated
not only the terms which were being used in the Parliament but also the designations being used in the
Secretariat, names of the Parliamentary Committees, names of public undertakings, names of countries, Acts
and also the Hindi versions of abbreviations so as to bring about a kind of uniformity therein. Two entries from
the chapter 'Sansadiya Shabdavali' of the glossary are being shown daily on intranet page of the Rajya
Sabha under the caption, "'Words of the Day' and thus officers and officials of the Secretariat are continuing to
learn two new words/phrases every day.

Some font related inaccuracies were being seen in the entries shown on the Rajya Sabha Intranet.
Besides, a number of Bills have been passed by now since the year 2009, a number of new words have
been added to our parliamentary procedure. So, the need of modification/enlargement of each and
every chapter was being felt. In the current version of the 'Sansadiya Shabdavali', all entries in every
chapter have been arranged alphabetically in tabular form to facilitate their search.

Despite increasing pressure of work due to acute shortage of Translators in the Editorial and
Translation Service, the whole work relating to the typing, vetting, corrections, modification and
enlargement was completed with the assiduity, diligence and coordinated efforts of every officer/
official in the Synopsis Section under the supervision of Shri Sanjay Kumar Khursija, Additional Director and
the guidance of Shri Chandra Shekhar Mishra, Joint Secretary and Shrimati Sulakshana Sharma, Director.
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With the cooperation of Rajbhasha Prabhag and the Printing and Publications Service, the enlarged edition of
Sansadiya Shabdavali is in your hands in the printed form and I hope that users will find this publication to
be of greater help and utility in their day- to-day disposal of official work.

New Delhi; Desh Deepak Verma,
March, 2019 Secretary General.
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1. TSI GH/TST QAT Fiearerd | 98
DESIGNATIONS IN RAJYA SABHA / RAJYA SABHA SECRETARIAT

Account Officer
Additional Director
Additional Secretary

Assistant Legislative/Committee/Protocol/

Executive Officer

Assistant Printing Officer

Assistant Research/Reference Officer

Assistant Security Officer

Attendant Grade-1I/Chamber Attendant

Attendant Grade-II
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Bearer Grade-I

Bearer Grade-II

Binder Grade-1

Binder Grade-II

Cashier

Chairman (Rajya Sabha)
Channel Assistant

Consultant

Deputy Chairman (Rajya Sabha)
Deputy Director

Deputy Secretary

Despatch Rider (Ordinary Grade)
Despatch Rider (Special Grade)
Despatch Rider Grade-1
Despatch Rider Grade-II

@ AT

AR Fewh

AR Giag

e faurl/afufa/ eyt sifst

HerEsh XU HAfeehr
e ATHYM/ARH SAfURRT
Hgrsh R ARl

3= Y- /AR e
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FAere= Te-111
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HIR I Te-11



Director

Editor

Executive Officer

Joint Director

Joint Secretary

Junior Channel Assistant
Leader of Opposition
Leader of the House

Legislative/Committee/Protocol/Executive
Officer

Library Assistant

Officer on Special Duty
Parliamentary Interpreter
Parliamentary Reporter

Personal Assistant

Personal Attendant to Chairman/Sr. Chamber

Attendant

Printing Assistant

Printing Officer

Private Secretary

Proof Reader
Reprographer Grade-I
Reprographer Grade-II
Research/Reference Officer
Sanitary Attendant Grade-1
Sanitary Attendant Grade-II
Sanitary Attendant Grade-IIl/Farash
Secretariat Assistant
Secretary

Secretary-General

S = T

formeg & =an

[ & Fdl

faemeft afafa/ eyt sifasrt

Jdehlcld Held<h
[EREEaRke Eear
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ERIESEREE]
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it wfea
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Security Assistant Grade-I
Security Assistant Grade-II
Security Officer/Marshal
Senior Attendant

Senior Attendant (Special Grade)

Senior Chamber Attendant (Special Grade)

Senior Parliamentary Interpreter
Senior Parliamentary Reporter
Senior Private Secretary

Senior Reprographer

Senior Secretariat Assistant
Staff Car Driver (Ordinary Grade)
Staff Car Driver (Special Grade)
Staff Car Driver Grade-I

Staff Car Driver Grade-II
Stenographer

Translator

Under Secretary
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2. 9< § giufaai
COMMITTEES IN THE PARLIAMENT

Business Advisory Committee
Committee on Human Resource Development

Committee on Absence of Members from the
Sittings of the House

Committee on Agriculture

Committee on Chemicals and Fertilizers
Committee on Coal and Steel
Committee on Commerce

Committee on Defence

Committee on Empowerment of Women
Committee on Energy

Committee on External Affairs
Committee on Finance

Committee on Food Management in Parliament
House Complex

Committee on Food, Consumer Affairs and Public
Distribution

Committee on Government Assurances
Committee on Health and Family Welfare
Committee on Home Affairs

Committee on Industry

Committee on Information Technology

Committee on Installation of Portraits/Statutes of
National Leaders and Parliamentarians in
Parliament House Complex

Committee on Labour

w1E T wfafg
g G9eE foeera dest afffq

[T T SSh! ¥ HeH St ARl Faeht
gfafa

A IR 3o gt wfufa

el AR g Feieh |t

arforey HeiEt wffa

&7 Hetf |fufd

AfGeAr oh1 SfeRTal Ta i Heiefl Hiafd
Sl et wffa

fora weielt wfafa

TEE Yo IR § @ yee HeHt afita

T, YT AT 3R Greisifeh faauor Teielt
wfafa

e a1 IRER ke Hetl giHfd
T8 1 e wiHfa

e HeiElt wibfa

T iRt Seiedt wihfd

T v IR # U Aarsti o guefas] i

9 Heifl Fiafd



Committee on Members of Parliament Local
Area Development Scheme

Committee on Papers Laid on the Table

Committee on Personnel, Public Grievances, Law

and Justice
Committee on Petitions
Committee on Petroleum and Natural Gas

Committee on Private Members' Bills and
Resolutions

Committee on Privileges

Committee on Provision of Computers to Members
of Lok Sabha

Committee on Provision of Computers to Members
of Rajya Sabha

Committee on Public Undertakings
Committee on Railways
Committee on Rules

Committee on Rural Development

Committee on Science and Technology,

Environment and Forests
Committee on Social Justice and Empowerment
Committee on Subordinate Legislation

Committee on the Welfare of Scheduled Castes &
Scheduled Tribes

Committee on Transport, Tourism and Culture
Committee on Urban Development
Committee on Water Resources

Estimates Committee

Ethics Committee

General Purposes Committee

Y 92 W W T Y31 Heieft FiHfa
hifteh, Tieh frehmam, fafyr iR = deiel gfafq

RUEEARSIEI]

R-TR R el & fadeent qen el dash
qfafa

IENEIREI I

TR |91 o FeEl Tl h e Ut HIH et
gfHfa

T |1 & F=l & TelT Hreqed] shi e
T Hadh wihfd

o1 Heidt "iHfd
fram wfafq
T fereRTd Heieit |

o aen Yrenfirent TR gaieror qen o Heie
wfafa

TSIk = iR eifersmtian Heiedt wfafa
srefiTey oy gef gfafa

S IERISIRRIGEICRCIERISES IRRICY
e Had gfhfa

TRereH, THed qe Heefa Hedt wiufa
el foehTe HeiElt wfHfd

STA-GaTyE Heieit gfafa

Hidehard Qrafd
=R gfafd
G 9IS 9y



House Committee

Joint Committee on Offices of Profit

Joint Committee on Salaries and Allowances of MPs

Joint Committee on Security in Parliament House

Complex

JPC on Maintenance of Heritage Character and

Development of Parliament House Complex

JPC to examine matter relating to allocation and

pricing of telecom licences and spectrum

Library Committee
Public Accounts Committee

Railway Convention Committee

ey HiAfd

A1 % qa Gl HYeR 9t

HES Y&l o o qe Wil Hei S |ihfd
HEg 9o TREL § YL Heitl §ge afifa

e a7 IRER forTed- sTReqor &R fosm

GUEER ATl TR TagH 1 3T i i
Truitor A & Heifya Amet 1S9 3 7

o ST

e affa

Wleh i |iafd

& st wfafa



3. T Q1 Aiearerd | ST{Hm/ImEg
SECTION/BRANCHES IN THE RAJYA SABHA SECRETARIAT

Account Section (P&AO)

Audit Section (P&AO)

Bill Office

Centralised Pass Issue Cell (CPIC)
Committee Co-Ordination Section
Committee Section (Commerce)

Committee Section (COPLOT)

Committee Section (Ethics)

Committee Section (Govt. Assurances)
Committee Section (H&FW)

Committee Section (HA)

Committee Section (HRD)

Committee Section (Industry)

Committee Section (JPC on Wakf)
Committee Section (MPLADS)

Committee Section (Petitions)

Committee Section (PPG)

Committee Section (S&T)

Committee Section (Subordinate Legislation)
Committee Section (T&T)

Conference & Protocol Section

Digitisation & Hindi Website Updation Cell
Distribution Branch

Editing (English) Section

Editing (Hindi) Section

TGN ST (ST TN ORIl HTATr)

Tl THET STIHF (A A1 el i)
foa ifre

Yoo Hel

[iHfd o= ST

gfafq srgam (=fors)

[T ST (V91 9ed W W@ T T et
|iHfd)

[T SFATHAT (AER)

Hiafd STTIRT (TR SAEEA)

QARG AT (A 3R IRER Hed)
|fafq sTgarT (6 wr)

qfafd ST9T (AHa deed fasme)

Hafd Sg9mT (SE)

iafq STIAM (T HeiEh S S9ara 9rHfd)
iU I (FHS T T & e =is)
Hfafd srgurT (3ferenT)

iafq STIAM (HTTHE T2 ik e )
Gfafa sTgam (fomm iR dreifirhT)

[t 79 (Tdiey faum)

qfafa sTgum (IResd qen wie)
A TE TR STHN
Tefsrectiento we fe<i o STRIaHIh Yehlss
IERRUNIEC]]

HoTe (SIS SATAMT

e (fa<t) st




English Debates Section

Estt. (Account) & Budget Section
Estt. (General) Section

Finance Cell

G.A. Section

General Research Unit
Interpreters Section

IT Section (H&S)

Joint Recruitment Cell

Legislative Section (including Committee of

Privileges, Committee on Rules)
Library and Reference Unit
Lobby Office

M.A. Section

Media, Education and Audio-Visual Unit

MS&A Branch

Notice Office

O & M Section

Parliament Security Office
Personnel Section

Press and Media Unit
Printing Section-I

Printing Section-II
Publications and Who's Who Unit
Questions Branch

Rajbhasha Prabhag
Recruitment Cell

Reporters Branch

Research and Library Section

Research Unit-1

ST ae-faarg s«
TOAT (@) T ISiE S9N
TN (HMEF) TR
foa genrss

HH YA ST

HH STHYM Teheh
AR TN

3T ITAM (BTETR IR TR

oy T TS

foremreft ergum (foRieesrr wffa, fem wfafd

Hfed)
JHERTOT SR HeY Theh
IEIEIRIGR]

GHE HEE YA STHT
Tifezn, foren oIk 9= wd 99 Tk
THE TeH AT SR ¥ e
EEhlETRIGE

e IR Tgf ST
HHE- L& e

HIfHeR STIIRT

T4 3R Hifen wwew

HEOT STHIT-1

TR0 AIT-11

TR SR T 4= Theh
T Wl

TSI GHRT

oIl GehTS

ERGICEAIEC]]

TGN TR JEAhTeT ST
STTHUM Teheh-1



Research Unit-1I

Research Unit-111

Research Unit-IV

RTICell

Sales & Archives Section
Stenographers Pool

Stores Section

Synopsis Section

Table Office

Training Cell

Translation (Committee-I) Section
Translation (Committee-II) Section
Translation (OIH) Section
Translation Section-I

Translation Section-II

Welfare Unit

STTHEM Teheh-11

STTHUM Teheh-111

FTHYE Theh-1V

3T o 3T Yohlss

fasra IR Iferar R e
SIISIEE

HUSR UM

TR ST

T HEed

Y& Yehis

SIgae (9fafd-1) ST
Agae (Ffhfd-11) STAr
I (SAPARTR) ST
AR STIFI-1

AR STIET-11

HTI THF



4. HEET YAt
PARLIAMENTARY TERMS AND PHRASES
ADD (Africa Aerospace and Defence Exhibition) 3THhieh] TIURIE T8 & e

Abinitio Y F, YT

Ab initio void Hed: SAfafegH=

Abandoned Mines RIRCAICIE]

Abducted person 3TURd Al

Abeyance SHENE]

Abide by the rules IEREIIEIRCIGERCTE

Able parliamentarian I HWiES

Abnormal increase FEH gig

Abolition of titles IR hT &fd
Abolition/abolish ICETEA/3d

Aboriginal amfeH, g

Above cited TR e gam, W fectiad
Above mentioned ST, I

Abridgement Hequy

Abrogation IRMEZUI

Absence without permission o srgwfa IR ey ergafeefa
Absent without leave o g2t fau srqufter
Absolute variation EXYIRSEC[CS

Absolve o &, <9 Wed f9g T
Absorption AW, faera

Abstain from voting HASH § SR WA/ATEH § A 7 o
Abstention a7 T o1, deEerdl

Abstract TR, 3

Abstract budget HiETe aste

Abuse of Rule of the House
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Academic council
Academic courses
Accelerated Irrigation Benefits Programme (AIBP)

Accelerated Power Development Programme
(APDP)

Accelerated Rural Water Supply Programme
(ARWSP)

Acceptance note
Acceptance rates
Accepted provisionally
Accepted tenders
Accession number
Accessories

Accessory factors

Accidental Death Insurance Cover to Post Office
saving bank account holders

Acclimatization
Accolades
Accommodating terms
Accommodation
Accompanying letter
Accord

Accord priority to
Account for
Accountability
Accountable
Accountant
Accredited correspondent
Accrual

Accrued interest

Accumulation
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ACD (Asian Cooperation Dialogue)
Acknowledge
Acknowledged
Acknowledgement
Acoustic Lab
Acquaint
Acquainted
Acquire
Acquisition of fund
Acquittance
Acquitted

Act

Actin accordance with the advice of the
Council of Ministers

Act of misconduct

Act of omission and commission
Act of Parliament

Act of voting

Action Plan for Trade Facilitation, Standards,
Technical Regulations and Conformity
Assessment Procedures

Action taken report

Active consideration

Activities in 56 Identified Districts
Activities of Subordinate Offices of AIR
Actual entry

Actuarial valuation

Actuary

Ad hoc Committees

Ad infinitum

TS Hed Al (T
i TR w1
stfyeaftend
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ST T, IR HEl
=

315 T
AU R AR
T, e, s
former, <roger, et
TR i TR & STTER ®E &

R
ks Sd

GHE =1 ST
HAH

ANTEYAT AThad 1 fafE & faw = s

FHHETE I/t T HHarE Heiell Fiee
qedl ¥ TR, |ishd €9 9 fo=R

ST 56 TSt # i

STRIETN & LAY e o HREbRT
SrEfereh Hfelite

SfHifheh Heish

Elicey

e wffa

Tafy, ofd I



13

Ad interim I STCAM, STRA

Ad valorem I, HATIHR

Adaptation AR

Adapted to our needs YT AR b ITTER Aeh[erd
Addendum ufiferse, Sigs, SR

Addendum to Parliamentary Bulletin Part-I THST FHER 9F-1 61 IREE
Addition and alteration qRadq qen qRadd

Additional grant AR TIeH

Additional invoice SAfafaa st

Additions RICER

Address Y, SIqYer, g

Address by the President Tegafd kT T

Address of welcome SATYHCA, @I 9o

Addressing of notices of questions el I FEAE Gellfed hEAl
Adduce U9 HEAT

Adjourned T

Adjourned sine-die Afad fafy & fae i
Adjournment T, AR

Adjournment motion T Y&, hTH Ukl T
Adjournment of Debate on and withdrawal and fadeht W o W& 989 1 T AR fadment a1
removal of Bills g e ST SR g S
Adjournmemt of debates on a Bill TAIEeh 9 98 1 TH
Adjournment of Rajya Sabha ST FHT bl T

Adjournment of the House HYT kT T

Adjudication RIPRELDE]

Adjusting entry TS gfafte

Adjustment TS

Adjustment account FHESH ol

Administer TR 1, T ], T8 ]

Administrative approval TRk STTHIGA



Administrative head
Administrative tribunal
Administrative Wing
Admissibility

Admissibility of a Resolution
Admissibility of questions
Admissible

Admissible allowances
Admissible value

Admission of children in Galleries
Admission of Notice
Admitted

Admitted Motions
Admonish

Adopt the Motion

Adopted

Adopted by the House
Adult franchise

Adulterant

Adulteration

Advance Action Plan
Advance Licence Holders
Advance notice

Advance publicity of notices
Advance sheets

Advanced Diploma in Computer Aided Drafting
and Designing

Advertising

Advertising and Visual Publicity on behalf of
Government of India

Advice of dispatch

T 9, He, I

I WRR foha S
RERRSIET
DGR

T BT

JETE TR R
i, TR

[T g Tk fmam T
LR HATEhR
CRIEEED

THetee, sty

3 & A
ANA eHE ¥
T Fe, A
AT 1 T8l § FER
A 9o
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Advice of payment

Advisory Committee

Advocate

Advocate General

Aerated Waters

Aero Geophysical Data Processing
Affirmation

Afghanistan Compact

Afghanistan Investment Support Agency (AISA)
After consultation with

Agenda

Agenda for the day

Agenda Papers

Aggregate number of active policies
Aggregate sum assured
Aggregation

Aggrieved

Agrarian

Agreed to the Bill

Agreement

Agricultural Diversification
Agriculture Technology Management Agency
Agriculturist

Agro-climatic State

Agro-climatic Zone

Aid Accounts and Audit Division
Aid Assistance Programmes

AIDS Awareness

AIR Compendium

Alkaline Land
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All India Radio
All India Soil and Land Use Survey

All the amendments moved were either
withdrawn or negatived

All Weather Roads
Allegation

Allegiance

Alliance

Allocation

Allocation of business
Allocation of funds

Allocation of time for Legislative and other
Business

Allotment
Allotment of days
Allotted Day
Allow

Alteration

Alternative Development as an Important Drug
Control Strategy and Establishing Alternative
Development as a Cross-cutting Issue

Amalgamation

Ambiguous

Ambit

Amelioration

Amending Bill

Amendment

Amendment adopted without discussion

Amendment No. . .. was adopted and all other

amendments were withdrawn by leave of the
House
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Amendment not pressed
Amendments form part of the Bill
Amendments to Resolutions
Amendments to the Clauses
Amendments were moved
Amenities

Amortization

Amount Paid

An agreement on Reducing the Risk from
Accidents relating to Nuclear Weapons

Analogous

Ancillary

Ancillary motion

Ancillary powers

Anglo-Indian

Animal Genetic Resources

Animal Quarantine Certification Centre
Animation and Film Making Workshops
Annapurna Scheme

Annexure

Anniversary

Announcement

Annual Financial Statement

Annual Report

Annuity

Antecedent

Anticipated Endowment

Anticipating discussion

Anti-clockwise

Anti-defection Law
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Anti-Money Laundering Programme
Antiquities

AOSIS (Association of Small Island States)
Apex

Apparel Parks for Export Scheme

APPCDC (Asia Pacific Partnership for Clean
Development & Climate)

Appellate Tribunal for Forfeited Property (ATFP)
Appendant

Appendix

Applicability

Application of order
Apportionment

Appraisal

Appreciation in price
Apprehension

Apprentice

Apprenticeship Training Scheme
Approbation

Approbation and approval
Appropriation Bill

Appropriation of money out of the Consolidated
Fund of India

Approval and permission

Approved as per remarks in the margin
Approved as proposed

Apropos

Arbitral tribunal

Arbitration

Arbitration award
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Arbitrator's award
Archives

Archives Digital Library
Arduous

Area Terminal Benefits Cell
Arid and Semi-arid region
Arising in the course of
Arithmetical mistake
Armed Forces Entertainment Wing
Armed rebellion

Armistice

Arranged in order of merit

Arrival and Departure of the President
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Article of the Constitution iU 1 AT

Artificial Insemination FHiA THIYH

Artificial Recharge FHAH AR
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As a special case o9 AHel < &9 H
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As per instruction

As proposed

As you are aware

As you are, no doubt, aware
Asia Pacific Postal Union
Ask for leave of the House
Aspersion

Assayer

Assemble

Assent

Assent of the President
Assent to bill

Assessed

Assessment

Assessment of damage
Assessment of revenue
Assets

Assigned

Assimilate

Association of East Asian Nations
Assumption of charge
Assurance

Assurant

At par

Atpremium

Atthe time of factual verification

At this stage, Hon'ble Members gathered in the
Well of the House

At this stage, the Committee can only regret
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At your earliest convenience Hfauar, 5ot St &1 9, i
Attendance of Members ot st Iufkerfd
Attendant circumstances Teg aREafaat

Attested copy STgHIUa gt
Attitude aifugfa, wegr, @, gt

Attorney General B IPEI]

Audience Research ST STHYU

Audiography SIEDIDIET]

Audio-visual aids RI-FF |9

Audio-visual display T9I- 91 U

Audit observations of C&AG = Td HeEridsd i oraaden femfoat
Audit report Tudte gfdoe, o e gfdaga
Auditor's report TTEIEe 1 gfdeed

Augment Iis

August 3T, gfdfted, THTd, At
Authentication JHTOTTR 0T

Authentication and assent TR 3R STAfd

Authenticity of the orders 3TN ol SATITHITOTRT

Authority for Advance Rulings for Customs and i 3o iR Held AR Yok i fafqo
Central Excise YIEreRYul

Authority for Advance Rulings for Income Tax 3T M fafor wrfeeR
Authorize TIeRd hil

Authorized ElIRET]

Auto Conduction EEEISE]

Auto Operation A FHTeTT

Automated Mail Processing Centres Tl Sh-YshHUl shs

Automatic Vote Recording Machine TrTferd Hdishd I3

Automation of LPTs TreTeTferR SieTet ST

Autonomous districts E=NICIRSE|

Avian influenza: Preparedness, Control and T SHeqUST: TR, T 3R Jehemm

Containment



Avid sports lover

Avoid delay

Avoidable delay
Avoidable Expenditure
Avouched age

Avulsion

Award

Award of contract
Axiom

Axle guard

Ayes

Ayes and Noes
Ayes/Noes/Abstentions
Background information
Background paper
Backlog

Backward class

Bad blood

Bagasse

Ballistic expert

Ballot

Balloting of Questions
Banishment

Bank Cash Transaction Tax (BCTT)
Banking Ombudsman Scheme
Bare facilities

Barred by time

Base Act

Basic pay
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oo &1 9RER 4, s=-

PURSEY

vey #, ‘g’ 9l

I | B | Rl

‘i’ e/ A Fe/AdeE J w9
JYf SR

qSqH 5

fuen 3w w1

fuer ot

Fedl, R, I

g

EIAIECIMENER]

SeTe, Ha-IF

T HT ST

EURRET

S TRl FHEER Y ()
SRt STrerggHA Ao

ERELECIER I
g e

Fff=m 1 9o a1
qa da



Basic Services for Urban Poor (BSUP)
Basic structure of the Constitution
Basic tenet

Basic value

Bay of Bengal Initiative for Multi-Sectoral,
Technical and Economic Cooperation
(BIMSTEC)

Beef

Bench mark
Beneficiaries
Benevolence
Benevolent fund
Benignrole
Bereaved family
Bestendeavours
Best price obtainable
Betterment levy
Betterment tax

Bharat Nirman Package for the Development of
Rural Infrastructure

Biased opinion
Biennial

Biennial Elections
Bilateral agreement

Bilateral Investment Protection and Promotion

Agreement
Bill

Bill as introduced
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Bill be returned
Bill becomes the property of the House
Bill before the Select/Joint Committee

Bill contravened certain provisions of the
Constitution

Bill for consideration
Bill introduced

Bill introduced by a Private Member is known
as Private Members’ Bill

Bill introduced by Minister is known as
Government Bill

Bill introduced in the Rajya Sabha
Bill is postponed

Bill is virtually killed

Bill Mail Service

Bill of entry

Bill of exchange

Bill Office

Bill orginating in and passed by the Other
House and transmitted to Rajya Sabha

Bill passed

Bill passed by Lok Sabha

Bill returned

Bill under consideration

Bill withdrawn

Bills circulated for the purpose of eliciting opinion
Bills for introduction

Bills originating in Rajya Sabha

Bills passed by Lok Sabha and transmitted to
Rajya Sabha
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Bills passed by Rajya Sabha and returned by
Lok Sabha with amendments

Bills pending
Bills rejected on technical grounds
Bills to amend the Constitution

Bills to replace Ordinances promulgated by the

President when Parliament was not in Session

Bills withdrawn or negatived by the House
Binding

Bio

Biofuel Crops

Bioremediation

Biotechnology Research Projects
Bipartite

Bird Group of Companies

Birth Anniversary

Blanket deal

Blanket order

Bonafide

Bone of contention

Book Post-Book Pattern and Sample Packets
Book Post-other periodicals
Booking of Insured articles
Booking of Parcels

Booking of value payable articles
Booming economy

Border Publicity Troupes

Borne on the cadre

Botanical Pesticides

Both Houses assembled together
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Both Houses of Parliament HHS % SHI |

Bottle necks M, AU, TehrEe

Brains drain EIGE I GIRE]

Breach of discipline MG W, ST
Breach of Privilege foRIIiEeRR &, foromeeh Wi
Breach of trust IEREIRIG]

Break up ST 3T Toeruy/ 3R e

Brevity wferean

Brief note Hfera feoqo

Bring to naught & T, P X dh A
Broadening the Base of Communication SHEER s STER Skl ATk A
Brochure Tereretureht

Brochure on transaction of business in Parliament Tge § S g e faerfuent (SvR)
Broken period wfed erafy

Budget ENCA

Budget (General) IS (|H)

Budget (Railway) EECACS))

Budget Estimate ESCRCIEEIUENIE S CRCRUIE]
Budget Provision S AL, ITHY

Budget Session ESCRSE

Budgetary allocation Excieicicenl

Budgetary mechanism ESCIREGE

Buffer Stock [d der

Building Durable Assets Tl afiEafaat 1 fmio
Building Materials and Technology Promotion frafor Irft e drEifiet daga ufiug
Council

Bulk inspection e e

Bulk of expenditure STfYhig-=9



Bulletin

Bulletin Part-I/Bulletin Part-I1
Business

Business Advisory Committee
Business before the House

Business Development Activities
Business of the House

Business Post

Business Post-Total Mailing solution
Business Process Outsourcing
Business Process Re-engineering (BPR)

Business that can be taken up on a day allotted
for financial business

Buy-back

By Draw of Lot

By general or special order
By virtue of

By-law

Cabinet

Cabinet Committee

Cabinet Committee on Parliamentary Affairs
Cabinet Minister

Cabinet Note

Cadre

Cadre Review

Calamity Relief Fund and National Calamity
Contingency Fund

Calculated to deceive
Call upon to show cause

Calling Attention
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Calling Attention Motion

Calling Attention Notice

Calling attention to a matter of urgent public

importance

Canalized
Cancellation
Cancellation of indent

Capacity Building

Capacity building and awareness building

programme

Capital Account

Capital Adequacy Ratio (CAR)

Capital outlay

Capital to Risk-weighted Assets Ratio

Capitulation

Captive Power Plant
Carrying over

Carte blanche

Cartelization

Cartoon Film Unit

Case is put up for orders
Case is under consideration
Cash balance

Cash book

Cash memo

Cash payment

Cash Reserve Ratio (CRR)
Casting Vote

Casual vacancies

Catalogue
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Catalytic Development Programme
Catch word

Catching the Speaker’s Eye
Catchment Area

Categories of Bills

Category

CBS Centres and Vividh Bharati

Convention on Certain Conventional Weapons
(CCW)

Cease

Censure Motion

Central Advisory Committee for Development
of Sheep, Goats and Rabbits

Central Board for Workers Education (CBWE)

Central Board of Direct Taxes

Central Board of Film Certification
Central Bureau of Narcotics

Central Cattle Breeding Farm

Central Cattle Development Organisation
Central Commissioning Unit

Central Design Organisation

Central Economic Intelligence Bureau
Central Emergency Respond Fund (CERF)
Central Fodder Development Organisation

Central Government Employees Welfare
Housing Organization (CGEWHO)

Central Ground Water Board

Central Ground Water Board/Central Ground
Water Authority

Central Hall
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Central Herd Registration Scheme

Central Institute for Research and Training in
Employment Service (CIRTES)

Central Institute of Coastal Engineering for
Fisheries

Central Institute of Fisheries Nautical and
Engineering

Central Issue Price

Central Poultry Development Organisation
Central Record Keeping and Accounting Agency
Central Revenues Control Laboratory (CRCL)
Central Revenues Sports Board (CRSB)

Central Rural Sanitation Programme (CRSP)

Central Scheme of Solid Waste Management
and Drainage in Air Field Towns

Central Sheep Breeding Farm

Central Soil and Materials Research Station
Central Staff Training and Research Institute
Central Statistical Organisation

Central Store Office

Central Tape Bank

Central Water and Power Research Station
Central Water Commission

Centrally Sponsored Accelerate Urban Water
Supply Programme (AUWSP)

Centrally Sponsored Fodder Development
Scheme

Centrally Sponsored Scheme for Infrastructure
Development of Mega Cities

Comprehensive Economic Partnership
Agreement (CEPA)

Ceremonial Lounge

Certificate of Deposit
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Certiorari

Cess

Chair

Chair on Sanskriti and Buddhists Studies
Chairman

Chairman of Committee
Chairman upheld the objection
Chairman, Rajya Sabha
Chambers

Change in Status

Chapter

Check Survey

Chief Controller of Accounts
Chief Controller of Factories
Chief Whip

Children's Film Society of India
Promotion of Children's Film
Chronology

Conference on Interaction and Confidence
Building in Asia (CICA Summit)

Cinema of the World Section
Cinematography

Circulated

Circulation

Circulation of Bill for eliciting opinion
Circulation of copies

Circulation of Private Members' Bills

Circulation of Private Members' Bills for the

purpose of eliciting public opinion
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Citation

Citizenship

Civil liberty

Claiming under

Claims settled

Clandestinely

Clarification

Clarifications on Calling Attention
Clause

Clause-by-Clause
Clause-by-Clause consideration
Clause-by-Clause consideration of Bill
Clause-by-Clause discussion of Bill
Clauses etc. were adopted
Clauses etc., as amended, were adopted
Cleaner Mobility in urban Areas
Clear and just manner

Clear fifteen days

Climate Risk Management
Clockwise

Closing Functions

Closure

Clubbing

Cluster Approach

Cluster Based Approach

Coach

Coal Bearing Areas

Coal Bed Methane Policy

Coalition

Coalition Government
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Coastal Aquaculture Authority
Cobbler

Cocoon

Code of Conduct

Code of criminal procedure
Coercion

Coffee Board

Cognizable offences
Cognizance of offence
Coking coal

Cold Storage Scheme
Collateral agreement
Collateral obligation
Collateral security
Collection Centres
Collective responsiblity
Collision

Collusion

Command Area Development and Water
Management Programme

Command Area Development Programme
Commemoration

Commemorative

Commemorative Coins

Commencement

Commencement Clause

Commencement of the Session
Commendable

Commensurate

Commentary Section
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Comments of the Committee

Commission on Account of International money

transfer-Western Union Scheme

Commission on money orders and India Postal

Orders etc.

Commissioned programme
Commissioner (Adjudication)
Commitments

Committee apprehends

Committee are also not happy
Committee are at a loss to understand
Committee are concerned to observe

Committee are constrained to observe/note/
point out

Committee are constrained to point out
Committee are deeply shocked
Committee are disappointed to find
Committee are distressed to note
Committee are glad to learn
Committee are horrified to note
Committee are led to the conclusion
Committee are not impressed by this plea/
argument

Committee are not sure

Committee are of the firm opinion
Committee are perturbed to learn
Committee are positive in their mind
Committee are surprised

Committee are surprised to learn

Committee are surprised/astonished to note
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Committee are unable to agree with the views of
the Government

Committee are unable to avoid getting an
impression

Committee are unable to dispel their suspicion
Committee are unhappy to note/find
Committee can appreciate

Committee can not overemphasize the need

Committee can not but conclude
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Committee can not help concluding
Committee can not resist the impression
Committee can not understand

Committee considered and adopted the report

Committee coordination
Committee could come to the conclusion
Committee deeply feels

Committee deplore

Committee deplore the inordinate delay
Committee desire to note/know
Committee desires

Committee desires to be apprised
Committee do not appreciate the rationale
Committee do not at all agree

Committee enjoins upon

Committee enquired

Committee expect/hope

Committee expresses its serious reservation on
this development

Committee fail to appreciate the rationale
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Committee fails to understand

Committee feel that there is imperative need for
Committee feels

Committee find

Committee find it rather disquieting

Committee find to their surprise that
Committee further note

Committee had also expressed to feeling

Committee had desired to be aprised of ...

Committee had pointed out

Committee had strongly urged
Committee has been given to understand
Committee have already found

Committee heard the representatives

Committee held

Committee hopes

Committee is aware

Committee is conscious of the fact
Committee is constrained to note

Committee is deeply anguished at the state of
affairs

Committee is disappointed to note
Committee is happy to note

Committee is not inclined to agree with the

contention of
Committee is of the considered opinion

Committee is of the firm opinion
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Committee is of the opinion
Committee is of the view
Committee is perturbed to note
Committee is shocked to find
Committee is shocked to note
Committee is surprised to know
Committee may be informed of the results
Committee may consider
Committee may impress upon
Committee need hardly stress
Committee noted

Committee notes

Committee observes
Committee of Privileges
Committee on Ethics

Committee on Financial Sector Assessment
(CFSA)

Committee on Government Assurances

Committee on Members of Parliament Local
Area Development Scheme

Committee on Office of Profit

Committee on Papers Laid on the Table of the
House

Committee on Petitions

Committee on Provision of Computers to
Members of Rajya Sabha

Committee on Public Undertakings
Committee on Subordinate Legislation
Committee recommend

Committee regret to observe
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Committee reiterate their earlier
observation/recommendation

Committee see no reason why
Committee stress

Committee strongly feel

Committee strongly recommends
Committee strongly urge
Committee suggest

Committee system in Rajya Sabha
Committee take a serious view of the fact
Committee understand

Committee urges upon

Committee was given to understand
Committee welcomes the decision

Committee were assured

Committee were informed
Committee were informed during evidence

Committee while taking note of the fact
recommends

Committee wish to express their thanks ...
Committee would even suggest
Committee would have appreciated if ...
Committee would like to be apprised of ...

Committee would like to be apprised of the
position

Committee would like to be enlightened on this
aspect

Committee would like to caution the corporation

Committee would like to know that

Committee would like to stress upon/emphasise
that
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Committee, therefore, require that

Committee's attention has also been drawn that

Committee Integrated Police Application

Common Market for East and Southern
Africa (COMESA)

Common Minimum Programme
Common Service Centre
Communicate

Communication from President to Council
Communications

Community Development Societies
Community Radio Stations
Compassionate human being
Compendium

Competition Postcard

Competition Section

Compilation

Compliance

Complimentary

Component

Components of plan

Composite Ceiling

Composite Dialogue

Composite dialogue on Eight Major Subjects

Composite property

Composition

Composition of the committee
Composition of the Sub-committee on ...

Comprehensive

Comprehensive Convention on International
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Comprehensive Economic Cooperation
Agreement

Comprehensive Economic Partnership
Agreement (CEPA)

Comprehensive guidelines
Comprehensive legislation on the subject
Comprehensive Peace Agreement
Comprehensive programme

Comprehensive Scheme for Establishment of
Hydro-meteorological and Flood Forecasting
Network on Rivers Common to India and Bhutan

Comptroller and Auditor General
Compute

Computer Hardware Maintenance and
Networking Scheme

Computer Training

Computerisation and Modernisation of Mail
operations

Computerisation and Networking of Post Offices
Computerisation of Foreign Post Offices
Computerisation of Land Records (CLR)
Concentration

Concerted efforts

Conciliation proceedings

Conclusion of the Address

Concurrence

Concurrent

Concurrent evaluation system

Concurrent List

Conditional Access System

Conditions of admissibility of Questions
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Condonation of Delay in Filing Refund Claims
Conduct
Conduct of Business in the Council of States

Conference on Interaction and Confidence
Building Measures in Asia

Conferences and Seminars
Confession

Confidence Building Measure
Confidence Motion
Confidential

Conformity

Consecutively numbered
Consensus

Consent of Chairman
Consequential changes
Consequential matters
Considerable recommendations
Consideration

Consideration and adopted
Consideration and passing
Consideration and passing of a Bill
Consideration of the Bill was deferred
Consideration stage of the Bill
Considered and agreed to
Considered views

Consignment

Consolidated

Consolidated Fund

Consolidated Fund of India

Consolidated Fund of State
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Consolidation

Consortium

Conspectus of central budgets
Constituency

Constituent Assembly
Constitute

Constitution

Constitution of India
Constitutional Law
Constitutional or Statutory Provision
Constitutional Provision

Constitutional Statutory or Conventional
Obligation

Constitutionality of the proposed legislation

Constraints

Construction Industry Development Council
(CIDC)

Construe

Consular

Consular functions
Consulate

Consultancy
Consultative Committee
Consumable items
Consumer affairs
Consumer friendly policy
Contain
Contemporaneous
Contempt of Court

Contempt of the House
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Contention is untenable
Contextual requirement
Contiguous

Contingencies
Contingency Fund of India
Contingency plan
Continued

Contraband

Contract deed

Contracts, Specification and Quality Assurance
Wing

Contractual employment

Contractual problems

Contravention

Contributory Pension Fund Management
Convenience

Convention

Convention Committee

Convergence

Co-opt

Coordination

Copy of resolution passed to be sent to Minister

Copyright

Corporate Governance

Corporate Risk Policy

Correction of speeches by members
Corrective action

Corresponding Bill

Corrigendum

Cost effective technology
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Cost insurance freight
Cost of Services
Cost over run
Co-terminus basis
Council

Council for Advancement of People's Action
and Rural Technology (CAPART)

Council of Ministers
Council of the States
Counter signature
Countermanding
Counterpart
Countervailing duty
Counting of votes
Covenant amendment
Covering letter
Craftsmen Training Scheme (CTS)
Creation

Creation of Seed Stock of Superior Bulls and
Bull Mothers

Credit Appraisal and Rating Tool (CART)

Credit Guarantee Funds Scheme for Small
Industries

Credit-Deposit Ration (CD Ratio)

Criminal proceeding

Critical Flood Control and Anti-Erosion Schemes

Crop Residues
Cross Lingual Information retrieval
Cross-subsidy

Currency & Coinage Division
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Curtail the powers of the Government
Customs Duty Realisation

Customs, Excise and Service Tax Appellate
Tribunal (CESTAT)

Cut off date

Cut-motion

Data processing

Date of Commencement
Day book

De novo

Dead stock register

Death Anniversary
Debates

De-blocking of Titles
De-bottlenecking

Debts Recovery Tribunal
Decreased

Decision

Decision of the Chair
Decision of the Chairman/Speaker
Declaration

Declaration of interests
Declaratory Clause
Decode

Dedicated Freight Corridor
Dedicated social worker
Deen Dayal Hathkargha Protsahan Yojana
Deepwater Areas

Defamation
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Defamatory
Defamatory statement
Defeat

Defection

Defer

Deferred annuity
Definition Clause
Degraded Lands

Delay in Laying the Papers on the Table of the
House

Delay was condoned

Delegate

Delegated

Delegated Legislation

Delegation

Delegation of legislative power

Delegation of Power to a Subordinate Authority
Delegations

Delete

Deletion

Delhi Milk Scheme

Delhi Sustainable Development Summit (DSDS)

Deliberation

Deliberative Functions

Delivery mechanism

Demand driven participatory approach
Demands for Grants

Demands for Grants... in respect of the
Ministries/Secretaries of... voted by Rajya Sabha
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Demands for supplementary grants

Demise

Demit

Demographic study

Demonetization

Demur

Department of Agriculture and Cooperation
Department of Atomic Energy

Department of Bio-Technology

Department of Chemicals and Petrochemicals
Department of Coal

Department of Commerce

Department of Defence Production and Supplies

Department of Development of North Eastern
Region

Department of Economic Affairs
Department of Family Welfare

Department of Fertilizers

Department of Food and Public Distribution
Department of Health

Department of Heavy Industries
Department of Higher Education

Department of Indian System of Medicine and
Homoeopathy

Department of Information Technology
Department of Posts, India

Department of School Education and Literacy
Department of Scientific and Industrial Research

Department of Secondary Education and Higher
Education
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Department of Space
Department of Telecommunications

Department of Urban Development

Department of Urban Employment and Poverty

Alleviation

Department Related Parliamentary Standing
Committee

Department related Parliamentary Standing
Committee on...

Departmental Drama Troupes

Depending upon their urgency and importance

Deponent

Depose

Deposit and Advance

Depreciation reserve fund

Deputation

Deputy Chairman of Rajya Sabha
Deputy Speaker of Lok Sabha
Deregulate

Dereservation

Derivatives

Derogation

Descendants

Descending order

Desert Development Programme (DDP)
Design and Technology Upgradation Scheme
Designated

Desilting Irrigation Tanks

Desirability

Desirability legislation
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Desludging

Detailed Project Report (DPR)
Detariffication

Detention

Deterrent Measures
Detrimental

Devaluation

Development and Application of Extended
Range Forecast System

Development and Promotion of Film Industry
Development Communication Division
Development of Brackish Water Aquaculture
Development of Freshwater Aquaculture
Development of Inland fisheries and Aquaculture

Development of Press Relations to Disseminate
the Policies of the Government of India

Development Partnership (DP)
Device

Devolution

Dexterity

Dies non

Diesel Hydrotreatment Project
Digital 2D/3D Animation Studio
Digital Editing

Digitalization

Diglot edition

Dignitary

Dignity

Dignity and Decorum

Digression
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Dilatory

Dilatory Motion
Diligence

Diligent

Diploma Course in Development Journalism
Diplomatic

Diplomatic Passport
Diplomats

Direct Post

Direct Tax Collections
Direction of the Speaker
Direction of/by the Chair

Directorate General of Factory Advice Service
and Labour Institutes (DGFASLI)

Directorate General of Mines Safety (DGMS)
Directorate of Advetising and Visual Publicity
Directorate of Arecanut and Spices Development
Directorate of Audit

Directorate of Central Excise Intelligence
Directorate of Data Management

Directorate of Enforcement

Directorate of Estates

Directorate of Export Promotion

Directorate of Field Publicity

Directorate of Film Festivals

Directorate of House and Welfare

Directorate of Inspection

Directorate of International Texation
Directorate of Legal Affairs

Directorate of Logistics
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Directorate of Organization and Personnel
Management

Directorate of Publicity and Public Relation
Directorate of Revenue Intelligence
Directorate of Safeguards
Directorate of Service Tax
Directorate of Systems

Directorate of Transfer Pricing
Directorate of Valuation
Directorate of Vigilance

Disability

Disability pension

Disability Sector

Disagreement between the House

Disallowing a notice of a Private Members' Bills

Disapprobation

Disapproval

Disapprove

Disaster Risk Reduction
Disbursement

Discharge

Discharge of absent Members
Disclosure and Investor Protection (DIP)
Discrepancy

Discrepancy may be reconciled
Discretion

Discretionary grant
Discrimination

Discussion
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Discussion and voting

Discussion commenced/Discussion not commenced
Discussion concluded and the Minister to reply later
Discussion concluded and the reply to be given later
Discussion concluded/Discussion not concluded

Discussion on President's Address by Motion of
Thanks

Discussion on Principles of Bills
Discussion on the Bill

Discussion on the Matters referred to in the
President's Address

Discussion on the President's Address
Disfigure

Disinfestation

Disinfestations Operation
Disinvestment

Dismay

Dismiss

Disorderly conduct

Disorderly scenes

Dispassionate opinion

Displeasure

Disposal

Disposal of amendment
Disqualificaton

Disqualification for Membership
Disqualification on ground of defection
Dissemination of Film Culture

Dissemination of Information about India within
and outside the Country, Through Publications
and Media on Matters of National Importance
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Dissemination of Success Stories
Dissenting judgement

Dissolution

Dissolution of Lok Sabha
Dissolve

Dissolved

Distinguished

Distinguished guest
Distinguished leadership
Distinguished parliamentarian
Distinguished social worker
Distribution of Films

Distribution Wing

District Level Film Festivals
District Rural Development Agencies
Division

Division by going into Lobbies
Division number

Divisional office

Document

Documentary evidence

Does he has the permission of the House for

remaining absent from all sittings of the House

during the current session?
Domestic Basins and Existing Fields
Domicile

Dominion

Doordarshan
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Doordarshan Archive
Double digit growth

Double Taxation Avoidance Convention
(DTAC)

Down size

Downgrade
Downlinking Guidelines
Downstream Sector
Draft

Draft reply

Draft report

Drafting

Drafting and noting

Drafting of Private Members' Bills and their
examination

Drain hole Drilling

Draw of lot

Drawback Directorate

Dropping of the Assurance

Drought Prone Areas Programme (DPAP)
Dry promotion

Dryland farming

Delhi Sustainable Development Summit (DSDS)
DTH Expansion

DTH Service

Dubbing

Due to interruptions in the House, items of

business on the Agenda for the day could not be
taken up

Duly
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Duration Clause

During the ensuing Session
Duties and functions

Duty Drawback Scheme
Duty Exemption Pass Book Scheme
Earmark

Earthquake Geology

e-bill Post

Eclecticism

e-commerce Activities
ECOWAS Bank

Editing

Educational Exchange Programme (EEP)

Effectually

Efficacious

Effluent and Emission

e-governance

Elaborate

Elapsed

Elected

Elected Members

Election Commission

Election Duty

Election of Committees

Election of the Vice-President of India
Electoral College

Electoral roll

Electronic Media Monitoring Centre
Eliciting opinion

Eligibility
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Eligibility certificate
Elucidate
Embankment Construction

Emergency

Emergency Coal Production Plan (ECPP)

Emergency Warning Broadcast System

Emerging trend
Emeritus Scientists
Emigration division
Eminent economist
Emoluments

Empower

Empowered Committee
Empowerment

Enbloc

Enact

Enactlegislation
Enacted into law
Enacting Formula
Endorse

Endorsement
Endorsement put up for signatures
Endowment

End-use Project
Enforceable
Engineering Wing

Enormous potential

Enquire into this case and report early

Enquiries made reveal that

Enquiry
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Ensuing financial year

Enterprise Risk Management System
Entitle

Entitlement

Entrepreneurship Development Programme
Entry permit

Enumerated below in Rule 47

Environmental Management Measures and
Subsidence Control

Envisage

Envisaged

Epitome

e-post

Equal

Equality

Equine Development Board
Equipments

Equitable Growth
Equitable Mortgages
Equity Oil

Errata

Error and omission

Erudite scholar
Establishment

Estimate Committee
Ethanol Blended Petrol (EBP) Programme
Ethics Committee

Etiquette

Evasion of tax

Evasive reply
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Events

Evidence

Evidence tendered
Examination of question
Ex-cadre post
Exceptional grants
Excess Grant

Excess profit tax
Exchange Order Facility
Exclude

Exclusion clause
Exclusive power
Exclusive right
Executive

Executive Committee

Executive Powers of the Union and the State,
the Supreme Court and the High Courts

Exemplary action
Exempted
Exemption

Exercise of discretion
Exhaust

Exhaustive
Exhibition Wing
Existing

Ex-MP

Ex-officio
Ex-Officio Chairman
Ex-Officio Member

Exonerate
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Expand

Expanding the Correspondents Network
Expansion Measures

Expansion of Postal Network

Ex-parte

Expatriates

Expedient

Expenditure charged

Explaining the history of the case
Explaining the reasons

Explanation may be called for
Explanatory memorandum

Explanatory note

Explanatory Statement of Objects and Reasons
Explicit

Exploitation

Exploration

Exploratory Drilling and Material Management
Exponent

Export of Films

Export Promotion Capital Goods Scheme
Ex-post facto

Express Post

Expulsion

Expunction

Expunged as ordered by the Chair
Ex-site Conservation

Extend

Extended Period

Extended reach Drilling
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Extension granted upto ...
Extension of Session

Extension of time for Presentation of Report
Extensive discussion

Extent of Application

Extenuating circumstances
External Commercial Borrowing
External Services Division

Extract from the Constitution of India
Extract of the Proceedings
Extracts of the Sections of the Bill
Extra-curricular

Extraneous substance
Extra-territoriality

Facet

Facilitators

Fact-finding

Faculty and Research Staff
Faculty members

Fair and equitable

Fair wage

Fairs and Festivals

Faithfully yours

Fallacious argument

Farakka Barrage Project
Feasibility

Feasible

Federal Functions

Federation

Feed back
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Ferro Alloy
Ferro Scrap Nigam Ltd. (FSNL)
Fidelity guarantee policy

Field of legislation attests

Field Strength Surveys and Propagations Studies

Film and Television Institute of India, Pune
Film and TV Studio

Film Appreciation Course

Film Division

Film Production in Regional Languages
Finance Bill

Financial aspects of the Bill

Financial Functions

Financial implications

Financial Intelligence Unit-India (FIU-IND)
Financial Legislation

Financial Management

Financial Memorandum

Financial position is not too satisfactory
Financial Services

Financial Transactions Plan (FTP)
Findings of the House

Fire Continuing in a Number of Areas
First past the post

First Reading

First Session of the Year

First, second and third readings of the Bills
Fiscal Deficit

Fiscal prudence and austerity

Fisheries Survey of India
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Fixation of pay

Flag-hoisting

Flimsy grounds

Floor Forecasting and Inflow Forecasting
Flood lighting works

Floor Crossing

Floor Language

Floor of the House

Floral greetings

Floral tributes

Fodder Seed Production Programme
Followed by dinner

Following Bills were introduced
Food Subsidy

Foot and Mouth Disease

Footnotes

For administrative approval please
For answer by the appropriate Minister
For concurrence please

For perusal

Forage Crops

Forbidden by law

Foreclosure

Foreign Currency Convertible Bonds
Foreign Currency Loan

Foreign delegation

Foreign fellowship

Foreign Investment Promotion Board (FIPB)

Unit
Foreign Languages

Foreign Mail
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Foreign Programme Unit

Foreign Resident Diplomatic Missions
Forestry

Forfeited

Forfeiture
Formal/Verbal/Consequential Amendments
Formats

Fortified Biscuits

Fortnightly News Digest

Fortnightly Report

Fortuitous event

Fossil Fuel

Fraud Reporting and Monitoring System
(FRMS)

Free Air Pass

Free and frank discussion

Free and Open Source Software (FOSS)
Free Trade Agreement (FTA)

Free vote

Freight Subsidy (for Far Flung Areas)
Scheme-2002

Frontier areas

Frozen Semen Technology
Fuel Oil

Full discussion
Full-fledged

Functioning of Committee
Functions of Rajya Sabha
Fundamental

Funding

Funding Pattern

Funds surrendered
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Fungi

Further observation

Further Recommendation

Futile exercise

G-8 and Outreach Countries
Ganga Flood Control Commission
Gas Hydrates

Gazette

Gazette of India (Extraordinary) Part I, Section 3,
Sub-section (ii)

Gender Budget

Gender Budgeting

Gender Issues

General Agreement on Tariff and Trade (GATT)
General Budget

General Discussion on the Budget
General Elections

General Form

General Objects of the Constitution
General Pool Residential Accommodation
General Purpose Committee

General recommendations
Geo-informatics

Geological Mapping

Geological Survey of India

Geophysical

Geophysical Studies

Geosystems

Germ Plasm

Gestation period

Given precedence on the next Private Member's
day

Glaciological Investigation
Glaring disparity
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Global Environment Facility (GEF)
Global Positioning System

Golden Jubilee Rural Housing Finance Scheme
Golden Jubilee Year

Good and sufficient reason

Good Offices

Goods and Services Tax (GST)
Goodwill delegation
Gosamvardhan Advisory Council
Governing body

Government assurance
Government Bills

Government Bills i.e. Bill initiated by Ministers

Government business

Government Legislative and other Business
Government Motion

Government Resolution
Government/Statutory Resolution
Govt. of India Press

Grant-in-aid

Grants

Grants for Heritage Conservation
Grass root level

Gratification

Gratuitous

Gratuity

Great statesman

Greeting Post

Grievances Redressal Machinery
Gross budgetary support

Group Chart

Group of Ministers of Prasar Bharati

Growth of Networking and Coverage
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Growth potential g ST GHIEH

Guarantee genyfd, TR

Guardian HI&Th

Guillotine e foeme wHTH, sew s

Gullied Land g I 9

Habeas corpus EE tiET

Habitable condition & Ay feufd, SeamERd gRfefd
Habitation @, Afgard

Haldia-Allahabad Inland Waterway gfecaT-SAREG STaeeid e (ST STeTHRT)

(National Waterway)
Half-an-hour Discussion
Halting allowance/station
Hamper

Handicrafts

Handlooms

Hands on policy

Hard currency
Harvesting Tools

Hay Making under Polyhouse
Head note

Health and Family Welfare
Heinous crime

Hence, this Bill

Herein provided for
Hereto annexed
Heretofore

Hereunder

Heterogeneous

High Commission

High Energy Acceleratory Research Organisation

High Power Transmitters

High Powered Committee
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Highlights of Important Events

Highly popular and charismatic leader
Himalayan Rivers Development Component
Hindi Transliteration

Hindi version of this publication is also available
Hindustan Copper Limited (HCL)
Hindustan Prefab Ltd.

Hindustan Steelworks Construction Ltd. (HSCL)
Historical background

Hitherto

HLTG (High Level Trade Group)

Hoarding

HoG (Heads of Government) Meeting
Holding Company

Holiday Homes

Hon'ble Members

Honoris causa

Honour

Honoured guests

Horizontal Drilling

Hot Metal

House adjourned

House as a Collective Body

House Committee

Housing and Urban Development Corporation Ltd.

Huge cost escalation

Human Resource Development
Human settlement

Hung Parliament

Hybrid Seed
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Hydro Geological
Hydrocarbon Reserves
Hydrogen Corpus Fund
Hydrology Project
Hypothecation

Iamnot yielding

I'am onmy legs

I commend the Bill for acceptance

I commend this Bill for the consideration of the

House

I join issue

I require Notice

I will now put the amendment to vote
Ibidem (ibid)

ICAR National Fellow Scheme

ICAR National Professor Scheme

International Conference on New or
Restored Democracies (ICNRD)

Iconic spiritual leader and a philanthropist

ICPE (International Centre for Promotion
of Enterprises)

Identical Bill

Ideology

Idle capacity

If a question arises

If I may say so

If the question is not reached for answer
If time permits

Illegal Mining

Immigration

Impeachment
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Implementation of online Track and Trace
Imprest

Improbable

Impromptu

Impropriety

Improved/Enhanced Oil Recovery Projects

Improvement of Drainage in Critical Areas

Improvement of Small Ruminants and Pack Animals

Improvisation

In a note submitted to the committee
In a specific query

In ascending order

In Bold letters

In case of failure of Automatic Vote Recording
Machine

In compliance with
In contemplation with
In continuation of

In contravention of

In default of

In due course

In extenso

In extensor

In his discretion

In letter and spirit

In line with their original recommendations, the
committee suggest that

In order of preference
In order to ensure that

In order to safeguard against
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In perpetuity

In point of time

In prescribed form

In pursuance of

In quintuplicate

Inresponse to Committee’s query
In rotational order (Set out below)
In Service Training

In situ coal gasification

In situ promotion

In the aggregate

In the capacity of

In the light of short-comings and lacunae
In the prescribed manner

In toto

In view of the foregoing the committee would
like to emphasise

In vogue

Inadvertent

Inaugural Function

Incapacitate

Incognito

Incoherent

Income Tax Settlement Commission
Inconclusively discussed Resolution
Incongruous

Inconvenience casued is regretted
Incorporate

Incorporating the amendments

Incriminate
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Incriminating document

Incumbent

Indelible impact

Indemnify

Indemnity bond

Indenture

In-depth vital area

Index

Index Cards (C.G.H. Scheme)

India

India Hydrocarbon Vision-2025 Report
India Infrastructure Finance Co. Ltd. (IIFCL)

India-Kazakhstan Inter-Governmental Commission
on Trade, Economic, Scientific, Technological,
Industrial and Cultural Cooperation (IKGGC)

India RoK Foreign Policy and Security Dialogue
(FDSP)

Indian Army Training Team (IATT)

Indian Bureau of Mines

Indian Council for Cultural Relations (ICCR)
Indian Council of World Affairs ICWA)
Indian diaspora

Indian extradition act

Indian Institute of Mass Communications

Indian Institute of Technology for Design and
Manufacturing ITDM)

Indian Languages
Indian Missions/Embassies
Indian National Committee on Hydraulic

Indian National Committee on Hydrology
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Indian National Committee on Irrigation and
Drainage

Indian Ocean Rim

Indian Ocean Rim-Association for Regional
Cooperation (IOR-ARC)

Indian Panorama
Indian Postal Order
Indian State

Indian-Technical and Economic Cooperation
Programme (ITEC)

India’s Resolution on “Measures to Prevent
Terrorists from Acquiring WMDs”

India-US Knowledge Initiative
Indigenous Breed Project

Indira Awaas Yojana

Indo-Bangladesh Joint Rivers Commission
Indo-German Consultative Group (IGCG)
Induction Training

Indus Waters Treaty, 1960

Infill Drilling

Infiltration bid

Informatics

Information Facilitation Centre

Information, Communication, Technology
activities in Hilly/Tribal/Desert/Sensitive and
Border Areas

Infrastructural cost
Infrastructure
Infringement of rights
Infructuous

In-house Chartering of Ocean Vessels
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Initials

Initiate Legislation

Initiating a legislative proposal
Initiation of Private Member Bills
Injunction

Inland fisheries

Inner Lobby

Innocuous

Innovative project
Innumerable awards
Inordinate delay

Insecticides’ Resistance Management in
Cotton Pests

Insert at page...line...after
In-situ Conservation
Inspectorate of Dock Safety
Installation

Installation of Interactive Radio Service in the
AIR Network

Installed capacity

Instant Money Order (IMO)
Instantaneous action
Institutional framework
Institutional Inter-Linkages
Instructions and Guidelines
Instructions are solicited
Instrumentalist musician

Insurance Regulatory Development Authority
(IRDA)

Integrated Child Development Service Scheme

Integrated Development of Small and Medium
Towns (IDSMT) Scheme
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Integrated Fisheries Project

Integrated Housing and Slum Development
Programme (IHSDP)

Integrated Low Cost Sanitation Scheme
Integrated Market Surveillance System

Integrated Scheme of Oilseeds, Pulses, Oil Palm
and Maize

Integrated Wasteland Development Programme
(IWDP)

Integration with Local Academicians
Integrity

Intellectual Property Management and
Commercialization of Technology

Intensive Dairy Development Programme
(IDPP)

Inter Parliamentary

Inter Service Organisation
Inter Session Period
Interactive Session
Inter-alia

Interchange of vacancies
Interdependent

Interest Subvention

Interim Afghan National Development Strategy
(IANDS)

Interim Bail
Interim reply
Intermediary
Intermediation

International Convention for the Protection of
All Persons from Enforced Disappearance

International Convention on the Rights of
Persons with Disabilities
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International Cooperation on Humanitarian
Assistance in the Field of Natural Disaster, from
Relief to Development

International Documentary, Short and Animation

International Energy Forum Secretariat (IEFS)
International Finance Corporation (IFC)

International Fund for Agriculture Development
(IFAD)

International Monetary Fund
International Money Transfer Service

International Partnership Summit of the
Commonwealth Connect Programme

International Relations

International Relations in respect of
Broadcasting and News Services

International/Domestic Co-Production
Inter-Parliamentary Union
Interpretation

Interpreter

Interruptions

Inter-State Council

Inter-State Water Disputes Tribunal
Intervene

Intervening

Intra vires

Intricate

Introduced

Introduced in Rajya Sabha
Introducer guide

Introduction

Introduction and publication of Bills

Yrehfdeh aAael § Ued | o a6 amef™
Tl & Heg H STaus 9edn

SIS oeifend, oY iR T

ST Tl He Hweerd (STEETHTH)
SR fom fm (STéouwmese)

s iy fomm iy (smeuwese)

ST T I
SIS & ST Hall

Tegee U HEhH T ARSI 9rferRt
forer geeH

ST ey

AU JERY 3R THER Ja1 ey

ST/ aRe] He- o
HN-HE< G

QHITEAT, AR

ey, foas, stare
- qfg

s Sia foang sttt
TEINY K, A9 H IS, @A
T, 31T

EIbCANCIE]

Sifed, U=t

RERIIEG)

TS g9 H L
= HRieh

TEATEHl, UTaeh o

TRt 1 qREATE IR YHhTeH



Introduction of a Bill under constitutional provisions

Introduction of Ministers
Introduction stage of the Bills
Introduction/Consideration of the Bill
Introductory

Inundation Problem

Invalidity pension

Invain

Invariable

Investment and Technology Promotion (ITP)
Ipso facto

Ipso jure

Irregular payment of Interest

Issue of Summons

Issues

It appears to the committee

It can safely be assumed

It extends to the whole of India except the State
of Jammu and Kashmir

It gives us pleasure that

It is a matter of real concern to the committee
It is apparent to the committee

It is interesting to note

It is interesting to note the observations of the
committee

Itis somewhat intriguing to find
Itis strange

Itis to be noted

Itis unfortunate

Itis worrisome to note

It may be noted

It may be seen from
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It shall be deemed to have into force on the
the 5th day of February, 2012

It transpired during evidence

It was reported/stated

It will be barred

It will be construed

It will be seen from the above that

It would not be out of place to mention

Indian Technical and Economic Cooperation
Programme (ITEC)

Items
Itinerary
JIPD (Japan-India Policy Dialogue)

Jawaharlal Nehru National Urban Renewal
Mission (JNNURM)

Jeopardize

Joint action plan

Joint Priority Skills Acquisition Initiative (JPSAI)
Joint Select Committee

Joint sitting

Joint sitting of both the Houses
Joint venture proposal
Jurisdiction

Jurisdiction of respondents
Jurisdiction of the Union
Jurisprudence

Just manner

Justiciable

Justification

Jute and Jute Textiles Industry
Jute Service Centre Schemes
Keep in abeyance

Keep pending
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Keeper of records
Ken-Betwa Link Project
Keynote Address

Kind co-operation of Hon'ble Members is
solicited

Kit
KITEL-2006 (13th Central Asian International

Exhibition Telecommunications and Computer
Technologies)

Know how

Knowledge network
Knowledge powerhouse
Kudremukh Iron Ore Company Ltd. (KIOCL)
L.E.D. result display panels
Labour Intensive Sector
Lackadaiscial approach

Laid on the Table

Laid on the Table of Lok Sabha
Laid on the Table of the House
Lame Duck Session

Land arable

Land Customs

Land Degradation Mapping
Land slide victory

Land with Scrub

Landscape Horticulture Unit
Landslide Hazard Risk Mitigation
Lapsed

Lapses

Lapsing of Bills
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Lapsing of Resolution

Large Screen Hall display

Last Pay Certificate

Laudable objectives

Laudable step

Lawful excuse

Leader of Opposition

Leader of the House

Leader of the Party

Leaders of parties/groups
Leading article

Leaflets

Leasehold

Least Developing Countries (LDCs)
Leave

Leave be granted

Leave of absence

Leave of the House

Leave on the ground of sickness may be granted
Leave to move the Bill

Left wing extremism

Legal glossary

Legendary musician

Legible terminology

Legibly

Legislation

Legislation by Private Members
Legislative Assembly
Legislative business

Legislative competence
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Legislative competence of the Council
Legislative Council
Legislative functions
Legislative powers
Legislative procedure
Legislative proposals
Legislators

Legislature

Legitimate rights

Letter

Letter Card (inland)

Levy

Liaison Officer
Liberalization of FDI Policy
Light Diesel Oil

Limit on Notice for introduction of Private
Members'Bills

Line of Credit Agreement

Linguistic minorities

Liquidated damages

Liquidation of debt

Liquidator

Liquidity Adjustment Facility (LAF) Scheme
Liquified Natural Gas

List of Business

List of Questions

List of Questions for Oral Answers

Listing of Private Members' Bills

Livestock Breed Improvement and Development
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Livestock Census

Livestock Health and Disease Control
Loaning of Films, Rental Films
Lobbies

LoC (Lines of Credit)

Locate the irregularities/discrepancies
Locust Control and Research Scheme
Logistic Assistance

Logistic Post

Logistical Difficulties and Physical Challenges
Logistically

Lok Sabha re-assembled

Long Term Agreement

Long Term Cooperative Partnership for Peace
and Prosperity

LongTitle

Long title of the Bill

Long/Short Title

Look East Policy

Low Cost Pressurized Irrigation System
Low Sulphur Heavy Stock

Low Viscosity Furnace Oil

Lump Sum Provision for the Project/Schemes

for the benefit of North-Eastern States including
Sikkim

Lunch break

Macro-Management of Agriculture Scheme
Mabhila Samridhi Yojana

Mail Management

Mail Motor Service

Mail Operations
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Mail Volume

Major and Medium Irrigation Projects
Majority of the House

Majority of the Members

Make up deficiency

Maladjustment

Malafide

Malaria Eradication

Malbehaviour

Malpractice

Mandate

Mandatory

Manganese Ore (India) Ltd. (MOIL)
Manifold

Man-made tragedy

Manual for handling parliamentary work in

Ministries
Manufactured Products
Margin Money
Marginal increase
Marine environment
Marker in Kerosene
Marketing Discipline Guidelines
Marshy Land

Mass Mailing Wing

Mass rapid transit system
Matching fund

Material Management

Matter is under correspondence and you will

be advised in due course
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Matter of National and/or International
Importance

Matter of the General Public Interest
Matter of urgent public importance
Matter raised under Rule 377

Matter raised with permission of the Chair
Matter to be raised

Matter under consideration of a Parliamentary
Committee

Matters raised with the permission of the Chair
May be concurred in

May be deferred

May be perused

May be treated as cancelled

May glance through

May the proposal be accepted?

Measures for Improved Interface with the Public
MECON Ltd.

Media Initiatives

Media Interactive Sessions

Media Post

Medical

Meeting

Meghdoot Awards

Member

Member in-charge of Bills

Member of Parliament

Member-in-charge

Member-in-charge in the House

Member's emoluments
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Members Sworn

Members to associate
Membership

Memoranda

Memoranda containing suggestions
Memorandum of Business
Memorandum of Understanding
Memorandum on delegated Legislation
Mentor Scheme

Mere supposition

Merger of Cadre

Merger of Political Parties
Meriting consideration
Meritorious service

Meritorious services

Merits and demerits

Merits of the claim

Message

Message from Lok Sabha
Message from the President
Metallurgical Grade Silicon
Micro Enterprises

Micro Finance

Micro level

Micro office

Mid term appraisal

Mid-Day Meal Programme
Migrant

Miilitary Pension

Milk and Milk Products Advisory Board
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Mineral Exploration Corporation Limited (MECL)
Minerals, Ores & Concentrates

Minimisation and Mitigation of Risk

Mining

Mining Lease

Minister in-charge

Minister of State

Ministerial

Ministry further submitted
Ministry of Agriculture and Farmers Welfare

Ministry of Ayurveda, Yoga and Naturopathy,
Unani, Siddha and Homoeopathy (AYUSH)

Ministry of Chemicals and Fertilizers
Ministry of Civil Aviation

Ministry of Coal

Ministry of Commerce and Industry

Ministry of Communications

Ministry of Consumer Affairs, Food and Public

Distribution

Ministry of Corporate Affairs
Ministry of Culture

Ministry of Defence
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Ministry of Development of North Eastern Region

Ministry of Drinking Water and Sanitation
Ministry of Earth Sciences

Ministry of Electronics and Information
Technology

Ministry of Environment, Forest and Climate
Change

Ministry of External Affairs
Ministry of Finance
Ministry of Food Processing Industries

@it e frm fafthee (TagHTe)
S AedRTol Ta =Rl

T

ACREIREY

Rt A

T A

T A HAeE deEl, TR, TemEie,
fafyerertta, Fe&es

T J A I8 FHfH ki

3R Breirieft (STW) T

TERA 3T I e

AR T Hrerd

1A HATTH

TS IR SN HATe

HER HATTH

U HIH, @ IR grdsttes foaeor gaer

FHITIRS T HATH

& HATTA

IR-qlt &1 foehre Homer™

Yoetel SR W=l I
EECIRERIER ISR

SRR SR g Uit Harer

TIfaRer, 3 IR Serary uiadd gaer

IEUCEISE]
IERREINE]
W YEERI0 3TN WA



Ministry of Health and Family Welfare

Ministry of Heavy Industries and Public
Enterprises

Ministry of Home Affairs

Ministry of Housing and Urban Poverty
Alleviation

Ministry of Human Resource Development
Ministry of Information and Broadcasting
Ministry of Labour and Employment

Ministry of Law and Justice

Ministry of Micro, Small and Medium Enterprises

Ministry of Mines
Ministry of Minority Affairs
Ministry of Panchayati Raj

Ministry of Parliamentary Affairs

Ministry of Personnel, Public Grievances and

Pension

Ministry of Petroleum and Natural Gas
Ministry of Planning

Ministry of Power

Ministry of Railways

Ministry of Road Transport and Highways
Ministry of Rural Development

Ministry of Science and Technology
Ministry of Shipping

Ministry of Skill Development and
Entrepreneurship

Ministry of Social Justice and Empowerment

Ministry of Statistics and Programme
Implementation

Ministry of Steel
Ministry of Textiles
Ministry of Tourism
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Ministry of Tribal Affairs
Ministry of Urban Development

Ministry of Water Resources, River Development
and Ganga Rejuvenation

Ministry of Women and Child Development
Ministry of Youth Affairs and Sports
Minority

Mints and Presses

Minuscule proportion of the Bills
Minute of Dissent

Minutes

Minutes of meeting

MIS Accounts

Miscellaneous

Misconduct

Misrepresentation

Misuse/Diversion

Mitigate

MNC owned captives

Mobile T.V.

Mobilisation of Resources

Model legislator

Model list of questions

Modernisation and Replacement of Obsolete
Equipment of Films Division

Modernisation of Song and Drama Division
Modernisation of working system in Post Offices
Modification

Modus operandi

Modus vivendi

Momento

Money Bill
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Money Order

Money Order Service

Money Order Traffic and Value
Monitoring mechanism

Monsoon Session

Mortgage

Mortgage Backed Securities
Most favoured nation

Motion

Motion before the House

Motion for adjournment

Motion for consideration

Motion for consideration of Bills
Motion for election

Motion for election to Committee
Motion for leave to introduce a Bill

Motion for leave to introduce the Bill was
opposed

Motion for papers

Motion moved

Motion moved and adopted
Motion of confidence

Motion of Privilege

Motion of thanks

Motion to consider

Motion was negatived

Motion(s) for discussion in the House
Motions for reference of the Bills
Motorization of Traditional Craft
MoU System

Move an amendment

Move the Motion
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Moved by Shri... and seconded by Shri...
Motion of Thanks on the President's Address

Movement of Foodgrains
Mover

Mover of the Motion
Move of the Resolution
MPLADS

Mr. Chairman

Mr. Chairman/Mr. Deputy Chairman in the Chair

Muilti lateral

Multi Year Integrated Projects
Multifarious

Multifarious duties
Multilateral Debt Relief Initiative (MDR)
Multimedia Campaign
Multipurpose Project

Mutation

Mutatis mutandis

Mutilated

Mutual Funds and Bonds
Mutual Legal Assistance Treaty

Mutual Recognition Agreement on
Standardization

Name of the mover
Narcotics Control Division
Narrative

Narrow majority

Narrow mentality

Nascent stage

National

National Academy for Research and Training in
Social Security (NATRSS)
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National Academy of Customs, Excise and
Narcotics

National Agricultural Innovation Project (NAIP)

National Aluminium Company Limited
(NALCO)

National Anthem

National Auto Fuel Policy

National Building Organization

National Calamity Contigency Fund
National Commission for Minorities (NCM)

National Commission for Religious and
Linguistic Minorities (NCRLM)

National Commission on Rural Labour

National Committee for Promotion of Social
and Economic Welfare

National Common Minimum Programme
National Cooperative Housing Federation
National Dairy Development Board
National Dairy Research Institute
National Data Centre

National Development

National Dignity

National Disaster Response Force

National Documentation Centre on Mass
Communication

National Economy
National e-Governance

National e-Governance Service Delivery
Gateway (NSDG)

National Emblem
National Family Benefit Scheme
National Film Archive of India

National Film Development Corporation
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National Fisheries Development Board (NFDB)
National Flag

National Gender Resource Centre in Agriculture
National Gene Bank

National Highway

National Horticulture Mission

National Institute of Financial Management
National Instructional Media Institute

National Intelligence Grid (NATGRID)

National Internet Exchange of India

National Investment Fund (NIF)

National Iodine Deficiency Disorder Control
Programme

National Land Resources Management Programme
National Legal Services Programme

National Marine Fisheries Census

National Maternity Benefit Scheme (NMBS)
National Mineral Development Corporation Ltd.

National Minorities Development and Finance
Corportation (NMDFC)

National Mission on Bio-Fuel
National Project for Cattle and Buffalo Breeding

National Project for Improvement of Poultry
and Small Animals

National Project on Organic Farming

National Project on Rinderpest Eradication
National Rainfed Area Authority

National Resource Centre on Child Labour (NRCCL)
National Rural Employment Guarantee Act

National Rural Employment Guarantee Programme
(NREGP)
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National Rural Health Mission

National Rural Road Development Agency
National Salute

National Saving Scheme Accounts

National Slum Development Programme
National Social Assistance Programme (NSAP)
National Song

National Song, “Vande Mataram” was played
National Urban Information System (NUIS)
National Water Development Agency
Nationalized Bank

Naturalization

Nature of Expenditure

Nature of the flux in the composition of the

Council of States

Navigation Locks

NCT of Delhi

Necessary provision has been made for it
Needs close supervision

Negative amendment

Negative Vote

Negative/adverse remarks

Negatived

Negotiable instrument

Negotiations on a Comprehensive Economic

Partnership Agreement

Nematodes
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Net Expenditure

Neutrality

Nevertheless

New Exploration Licensing Policy
New Formats

New Initiatives

New initiatives of Business Development and

Marketing Directorate

News Coverage

News Gathering

News on Phone

News Room Automation

News Service Division

Newsletter

Newsprint

Nil

Nirmal Gram Puraskar Scheme (NGP)
No Confidence Motion

Nodal

Nodal Ministry

Nodal Officer

Nodal responsibility
No-day-yet-named Motions
Nodding or shaking head

Noes

Nomadic and semi-nomadic tribes

Nominal
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Nominated
Nominated Members of Rajya Sabha
Nomination

Nominee

Non-availability certificate
Non-bailable

Non-cognizable offence
Non-combatant

Non-compliance
Non-conventional Energy Sources

Non-conventional method

Non-deduction of commission on purchase of

revenue stamps

Non-deduction of service charges on silent
accounts

Non-financial
Non-interference
Non-judicial

Non-judicial Stamp
Non-liability

Non-metallic Minerals
Non-practicing allowance
Non-recurring expenditure
Non-recurring grant

Non-refundable
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Non-renewable energy source
Non-revenue receipts
Non-saleable

Non-statutory

Non-voted

Not available in material form
Not available in physical form
Not exceeding

Note of dissent

Noted social worker

Notice

Notice Board

Notice of Amendment to Bill
Notice of Amendments

Notice of Motion for Leave

Notice of Motion for leave to intrzoduce Private

Member's Bill

Notice of resumption of the adjourned debate
Notice Office

Notice of Bills

Notices of next Motions

Notices of Questions

Notification

Notified

Notified for general information

Notional pay

Notional promotion
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Not-traceable

Notwithstanding

Notwithstanding anything to the contrary
Null and void

Numbered consecutively

Nutrient Management

Nutrition Programme for Adolescent Girls
Oath

Oath or Affirmation

Obedience

Obiter dictum

Obituary references

Observance of silence

Observation

Observation by the Chair

Observation of Important National and
International Events/Days/Weeks and Themes

Observations, Recommendations at a Glance
Obviate

Occupy the Chair

Odia

Odisha

Office of profit

Office of the Chief Departmental Representative

(CDR)

Office of the Registrar of Newspapers for India

Office to note and comply

Officer Commanding
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Official Delegation
Official designation of the Minister
Official Gazette

Official language

Official Motion

Official record

Official report of the day
Official Reports

Official secret

Officiating

Offshore Area

Old Age Pension Scheme
Omission of article

Omit

Omitted

Omnibus character
Omnibus powers

On behalf of the House
On being asked whether
On Farm Development (OFD)
On the face of it

One minute's silence was observed as a mark of
respect to the memory of the departed

One minute's silence was observed as a mark of

respect to the memory of those who lost their lives

in this tragedy

One tenth of the total number of Members of Rajya

Sabha constitute the 'quorum'’ for a meeting of the
House

One Time Settlement (OTS) Scheme

Online Delegate Registration
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On-the-spot studies

Onus of proof

Open access

Open general license
Opening ceremony
Operating costs
Operation of automatic vote recording system
Operational clearance
Operational Highlights
Operations

Operative part
Opportune moment
Opportunity to be heard
Opposition

Opposition Party
Oppressed

Optimization

Option

Oral Answers

Oral answers to questions
Oral evidence

Orchestra

Order of Calling Questions
Order of precedence
Order order

Order Paper

Order please

Orderly proceedings

Orders were communicated to the employees
concerned
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Ordinance

Ordinary Division

Ores and Minerals
Organic

Organising Film Festivals
Organizational set up
Orientation Course
Orientation Programme
Ornamental

Other Short Courses
Out of order

Outcome budget
Outdoor Publicity Wing
Outer Lobby

Outlay earmarked
Outlaying areas

Output per Manshift
Outright purchase
Outside the normal scope
Outstanding Administrator
Ovation

Overall analysis

Overall deficit

Overall policy

Overall production

Overcharge

Overpayment of bouns on Postal Life Insurance

Policies
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Overriding commission
Overseas Indian Affairs
Oversee

Paid up capital
Painstaking

Pamphlets

Panel

Panel discussion

Panel of Chairmen

Panel of Vice-Chairmen

Paper or document laid on the table by a private

member

Papers Laid on the Table

Papers to be Laid on the Table

Par excellence

Par value

Paradox

Parallel Marketing System
Parallel session
Paramedical services
Parameter

Paramount

Parcel

Pari passu

Parliament Coverage
Parliamentarian
Parliamentary Bulletin
Parliamentary Business

Parliamentary Committee
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Parliamentary Constituency

Parliamentary customs, conventions and etiquette

Parliamentary delegation
Parliamentary institution
Parliamentary papers

Parliamentary privileges
Parochialism

Participation in International Meetings
Participatory Irrigation Management
Parties and Groups

Passage of Bills

Passed by both Houses

Passing of the Bill

Patent errors

Patronage

Paucity

Pauper

Payment and appropriation of certain sums

Payment of coal miners and EPF/Family Pension

and other misc. services
Payment of Railway Pension
Payoff

Peace Building Commission
Pecuniary

Pecuniary interest

Pecuniary jurisdiction
Penalties

Pending

Pending assurance

Pending Bills
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Pending Private Member's Bills

Peninsular Component of National Prospective
Plan

Peninsular Rivers Development Component
Penultimate

Per se

Performance

Performance budget

Period of Notice

Period up to which extension sought and reasons
thereof

Periodicity

Perks

Permission of the Chair

Perpetual

Perquisite

Persistently

Person Power development in rural areas
Personal explanation

Pertaining to

Pertinent

Perverse

Pest Control Operation

Petition

Petroleum Conservation Research Association
(PCRA)

Petrological Investigations

Phased out manner

Philatelic Exhibition

Philatelic Sales and Services
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Philately promotion
Photo Division
Phrases

Physical checking
Physical target

Pick up mail facility
Pig Iron

Pilot cluster

Pilot initiations
Pilot Projects
Plaintiff

Plan Activities

Plan document
Plant Biotechnology
Plant Load factor
Plant Quarantine
Please reconcile the discrepancy in the entries
Plebiscite

Pledge

Plenary Session
Plenipotentiary
Point of order
Point of substance
Point raised

Policy

Policy Measures

Policy Planning and Research (PPR)
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Political angle

Pooled Finance Development Fund
Pooled Finance Development Scheme
Pooled standard rent

Port quarantine

Positive attitude

Possesses several qualities

Post Card

Post Harvest Losses

Post mortem examination

Postage Realised in cash

Postal Buildings

Postal Finance Mart and Saving bank

computerization

Postal Life Insurance
Postal Training Centres
Post-dated

Post-facto sanction
Posthumous
Postponement of Clause
Potential

Power to make rules
Power to try summarily
PPF Accounts

Pradhan Mantri Gram Sadak Yojana (PMGSY)

Prasar Bharati (Broadcasting Corporation of
India)

Preamble
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Pre-audit

Precaution

Preclude

Predecessor
Predetermined
Predominant
Pre-eminent
Prefabricated

Preface

Preferential right
Preferential Trade Agreement (PTA)
Preferred

Prejudice

Prejudicial

Preliminary inquiry
Preliminary material
Premium Income and Life Fund
Preparatory work
Pre-recruitment training
Prerequisite

Prerogative

Prescribed Form
Prescribed standards
Presentation
Presentation of budget
Presentation of report

Presentation of Theatrical Shows on
National/Social Themes

Presented to the Rajya Sabhaon ...
Presently payable

Pre-shipment loan
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Preside

President arrives in procession
President withholds his recommendation
Presidential address
Presidential special order
President's assent

President's Estate

Presiding Officer of the House
Presiding over

Press clippings

Press communique/note

Press Council of India

Press Gallery

Press Information Bureau

Press Tours

Pressed

Pressure maintenance methods
Presumptive pay

Presupposed
Prevailing/proclaimed offender
Prevention of disqualification
Preventive detention

Preventive Vigilance

Previous permission of the Chairman
Prima facie

Primary Articles

Prime Minister's Award for Excellence in Urban

Planning and Design

Prime Minister's New 15-Point Programme for

the Welfare of Minorities
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Prime Minister's Office

Prime Minister Rozgar Yojana
Prime time

Principal Act

Principle

Principles of Bill

Printed Debates

Printed Postcard

Printing Machinery

Prior concurrence

Prior Notice

Priority List

Private FM Broadcasting
Private Member

Private Member's Bill

Private Member's Bills introduced
Private Member's Business
Private Members' Resolution
Privilege

Privileges and immunities of the Houses of
Parliament

Privileges Committee
Privileges of the House
Procedural

Procedural formalities
Procedural matters

Procedure and Practice
Procedure for tabling notices
Procedure regarding questions

Proceedings
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Proceedings of the House
Proceeds

Proceeds from Disinvestments
Proclamation

Proclamation of emergency
Procurement

Production Wing

Professional organization
Proficiency

Profiteering

Programme Exchange Library

Programme for Release of Film Prints and
Preparation of Library Prints

Programme implementation
Programme Wing

Programme for Development of Marine
Fisheries

Progress of Bills the week ended on ...
Progressive dismantling

Projected outlay

Proliferation of slums

Prolific writer

Prominent Tribal leader

Promise made

Promotion of Indian Films in Global Markets

Promotion of Non-Handicapping Environment

for the Disabled and Elderly Persons
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Promulgate

Promulgation

Propagate

Proper orientation
Proportional representation
Proposal

Proposal has been considered
Proposal to be moved
Proposed Legislation
Proposed outlay

Proposed procedure
Pro-rata

Prorogation of Parliament
Proscribe

Prospective effect
Prospective exploration
Prospective investors
Protagonist

Protection clause

Protection of Plant Varieties and Farmers'
Rights Authority

Protector general of emigrants
Protocol

Prototype

Provided

Provision

Provision of the Bill

Provision of Urban Amenities in Rural Areas
(PURA)

Provisional Assessment
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Provisional calendar of sittings
Provisional dates

Provisions of the act
Provisions of the Constitution
Proviso

Public Accounts Committee
Public bodies

Public Distribution

Public Distribution System

Public grievances

Public Grievances Redressal Machinery and

Citizen Interface

Public Health Engineering Training Programme

Public Information Campaign

Public Interest

Public Private Partnership (PPP)

Public purpose

Public revenue

Publication

Publication counter

Publication Division

Pulse Polio Immunisation

Purview

Put the Motion to Vote

Put the question for the vote of the House
Put to vote of the House

Putting of question at the appointed time

Putting the motion to vote
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Quadruplicate

Qualified Institutional Bidders (QIBs)
Qualified privilege

Quality inputs

Quality of Service Fund

Quand meme

Quandary

Quantitative

Quantum sufficit

Quarantine leave

Quarterly report

Quash

Quasi-judicial

Question does not arise

Question Hour

Question of an urgent character/nature
Question of privilege

Questions shall be pointed, specific and confined
to one issue only

Quinquennial
Quittance
Quo Warranto
Quod vide
Quorum
Quota

Quote

Radio Station

Railway Budget
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Rainwater harvesting manual
Raise a point

Raise objection

Raise the discussion

Raising a discussion/matter

Rajiv Gandhi Gramin Vidyutikaran Yojana
(RGGVY)

Rajiv Gandhi National Drinking Water Mission
Rajya Sabha - The Upper House

Rajya Sabha Chamber

Rajya Sabha debates

Rajya Sabha Secretariat

Rakhi Mail Service

Rampant corruption

Random

Random Sample Poultry Performance Test
Rapid Genetic Upgradation

Rapid Reconnaissance Survey

Rashtriya Ispat Nigam Ltd. (RINL)

Rate of Bonus

Rateable property

Ratification

Ratified by Legislatures of not less than one-half
of the States

Ratified by the States

Rationalization

Ravinous Land

Reactor-regenerator configuration

Reading the text as approved by the Chairman
Ready forward transaction

Readymade Garments
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Reasons for dropping the Assurance
Reassembled

Reassembly of Parliament
Reassessment

Received in point of time

Reception Office

Recess

Recklessly

Reclamation of Water Logged Areas
Recognised party

Recommendation

Recommendation of the President

Recommendation/Observation in respect of which
final replies of the Government have not been
received

Recommendations/Observations contained

Recommendation/Observation in respect of which
replies of the Government have not been accepted
by the Committee

Recommendations/Observations on which the
Committee does not desire to pursue the matter
in view of the Government's reply

Recommendations/Observations which have been
accepted by the Government

Reconciliation of accounts
Reconnaissance Permit
Reconsideration
Re-constitute

Re-constitution of Department-related
Parliamentary Standing Committee

Recurrence

Recurring Deposit Account
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Recurring expenditure
Reducing Dwell Time in Ports
Redundant

Refer

Reference

Reference by the Speaker
Reference Library

Reference to question and date
References

Referendum

Refinance

Refunds

Refute

Regional Conference

Regional Language Satellite Channels and
Regional State Network

Registered Newspaper-Bundle

Registered Newspaper-Single

Registration

Regret to note

Regulation

Regulation of procedure

Regulatory of Genetically Modified Crop Seeds
Rehabilitation and Resettlement Policy
Reimburse

Re-install
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Reiterate

Rejection of a Bill

Relative precedence
Relaxation of rules

Release

Release of Foreign Exchange
Relevant minutes of the meetings of the Committee
Relinquishment of charge
Remain vigilant

Remarks

Remedial measures
Remittance

Remittance of money through money orders and
postal orders

Remittance service

Remote Sensing

Remote Sensing Application Centre
Removal of a Bill from Register of Pending Bills
Remuneration

Renewable Energy Programme
Renewable energy sources
Re-nomination

Renovation

Repatriation

Repeal

Repeal and Savings Clause
Repetitive work

Replenishment

Reporate
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Report

Reports of Committee

Reports to have persuasive value
Representations

Representative

Reprimand

Reproduce

Repudiate

Repudiation

Repugnant

Repugnant to the context

Request for extension

Rescind

Research, Reference and Training Division
Reserves

Reservoir Operation

Residuary

Residuary power of the Chairman
Resource Augmentation

Responding a query

Responsibility should be fixed in the matter
Restoration of Films

Restriction on the use of the vehicles
Result of Ballots of Notice of Questions
Result of election

Result of Draw of lot of Resolutions
Result oriented steps

Resume
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Resume of Business

Retail Post

Retailing of Non-life Insurance Products
Retention money

Retiring Members

Retrospective

Retrospective effect

Revaluation

Revamped

Revenue account

Revenue Growth

Reverberate

Revert

Review board

Review of Dematerialization Charges
Revised

Revised estimates

Revised List of Business

Revised proposal

Revoke

Ricebran

Rider

Right to Information Act

Rigorous imprisonment

Risk Assessment Model (RAM)
Roll of Members

Rolling Stock

Rostrum in the Lobby

Round off

Rs. ...Per annum is likely to be incurred on it

Rule making Clause
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Rules Committee
Rules of procedure

Rules of Procedure and Conduct of Business in
Rajya Sabha

Ruling

Ruling by the Chair

Ruling Party

Rulings by the Hon'ble Chairman
Running summary

Rural Area Development Monitoring and
Information System (RAIMS)

Rural business hub

Rural Infrastructure Development Fund
Rural Postal Life Insurance
Rural Roads Manual

Sabotage

Saboteurs

Safety Rating System

SAG (Strategy Advisory Group)
Sale of Stamps

Saline Land

Salinity/Alkalinity

Salt Affected Soil

Salt Growers

Same day visitors' cards

Same day visitors' passes

Sampoorna Grameen Rozgar Yojana (SGRY)
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Sanctioned projects TSR qRETSH
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Seconder

Secret voting

Secretariat assistance
Secretariat general services
Secretary General

Sectoral Programme
Securing compliance
Security advisory mechanism

Security Printing and Minting Corporation of
India Limited (SPMCIL)

Security Wing

Sedimentary Rocks

Sedition

Seed System Development
Seeking to amend the Constitution
Segregate

Seismic survey

Select Committee of Rajya Sabha
Select Committee on Bills

Select Committee/Joint Committee
Self assessment

Self Finance Commissioning

Self Help group/groups
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Self Help Groups (SHG) Bank Linkage Programme

Self-contained
Self-contained note
Self-contradictory
Self-evident

Seminars and Conferences

Sense of duty
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Sense of the House

Sericulture

Sericulture and Silk Textiles Industry

Serologist

Sesame

Session

Session period

Set procedure

Set up for Forfeiture of Illegally Acquired Property

Setting up of Cable Head End in the North East
States

Setting up of Museum of Moving Images

Several hon'ble Members associated

Shelf of the projects

Shift Cultivation

Shipbreaking

Short Duration

Short Duration Discussion

Short Notice

Short notice questions and answers

Short realization of postal charges

Short Statement

Short title

Short-term

Showeth

SHRI... associated

SHRI...continuing his unfinished speech dated...said
SHRI...initiating the discussion said
SHRI...intervening in the debate said

SHRI...intervening in the discussion said
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SHRI...making his maiden speech said

SHRI...moving the motion for consideration of

the Bill said
SHRI...replying to the debate said
SHRI...replying to the discussion said

SHRI...responding to the matter said

SHRI...responding to the points raised by the

Members said

Shri/Smt./Km. ... to lay on the table following...

Sidetracks multilateral/extended reach wells
Silkworm Seeds

Simple majority of Members present
Simultaneous Interpretation

Sine qua non

Sine-die

Sitting

Sitting arragements

Sitting of Rajya Sabha

Sitting of the House

Sleeping partner

Small Savings Collections

Smart Card Scheme

Smelter Plant

Social Benefit Scheme

Social Mitigation Projects

Social worker

Society for Applied Microwave Electronics
Engineering and Research (SAMEER)

Socio-economic dynamics

Sodic Land Reclamation Project
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Soft currency gy Hal

Soft currency area Ay a1 &3

Software Development Centre gy fashd s

Soil Acidity T STl

Soil Degradation TR 3TqR /TR

Soil mapping and interpretation &1 HHfeA SR freed
Soil Resource Inventory and Management T3 GEEE G U geEd
Sole funding agency THAE foar TS/ A
Solemn duty e el

Solid Waste Management 2 3T geie
Solid/Waste Rock Management 2ra/sTafire e geied
Solvent Extracted Oils oo fehfta a@

Some hon'ble Members also spoke FO AT He&T i S
Some points were raised F Tz, 33T T

Song and Drama Division T 3R ek JumT

Sound Archives i feErR
Sovereignright Ty AfYRR

Spade work TRfYs

Speaker EEn||

Speaker, Lok Sabha ALY, ek g

Special Activities in Jammu and Kashmir and S-S YA AR arR & # foRiy srisham
North East

Special Address by the President Tezafd grI feawre sAfyysre
Special Box foasy &

Special Data Dissemination Standards IENLRCIE LTI EED
Special Handicrafts Training Project forery swdfirew gftreror afEsH
Special Leave Petitions [ENERERRIRRIECED]

Special Leave to Appeal sTdtel & fog fodm e1gafa
Special Mention fos Ieer@

Special package IENERCIE

Special Package for NE States and Island Territories  JoRR T=d1 3R 59 T T4 464 o forg form Yehst



Special Protection Group
Special Technical Projects
Specifications

Specified qualification criteria
Specimen

Speech unfinished

Speed Post

Speed Post Passport Services
Speed Post-One India One Rate
Splitting of resolution

Spokein ...

Spoken Word Programmes
Sponge Iron

Sports

Spot Tender

Staff Welfare

Stage of introduction

Stage of rejection or acceptance
Stagnation

Stakeholder

Stands amended in accordance with the Bill
Starred Question

State Act

State Legislatures

State List

State Networking

State power utilities

State Support Agreements

State Wide Area Network (SWAN)

124

fordre g <«
fovy qerient RASHT

Tite U qrEdre Se

Tite dre-9v0l YR # T X
I ICINERISE

. Hd

aifeeh kA

TS AR

o

A R fAfaa

FHHART HeAT
QT ohl STeIE

ITETeR ) Fe Tfienpfd o =01 i Tae
Ty

quigr], fedemes

fagerer & sTg&yT deifd fehan T
GIUET RS

LR iCIRIERE|

T fagM Hed

T

oot H et

Ty forga demoTd

ST GaEFdl il

T AT TRAT Aeaqsh (THSTIWTF)




State/enquired/on being asked as to when
pointed out

Statement

Statement by Minister

Statement is laid on the Table
Statement made on...

Statement of account

Statement of objects and reasons
Statement of Policy of Government

Statement of the Estimated Receipts and
Expenditures

Statement regarding Government Bills pending
in Lok Sabha

Statement showing ...

Statement showing the Bills introduced in and
considered by Rajya Sabha

Statement was laid on the Table
Statistical information relating to Questions
Status of implementation of recommendations

Statute

Statute Book

Statute in Draft

Statutory bottlenecks

Statutory Liquidity Ratio (SLR)
Statutory Orders

Statutory orders laid on the Table of the
Lok Sabha

Statutory resolution

Steel Authority of India Ltd. (SAIL)
Stipendary training

Stipulated qualification requirement
Stipulation

Stood in silence

125

39 91 ki AR &IH foede ST w=/ag
AW S T

EESEANCET]

i R Srere/fereron

e faetor 9 Yo W @ e e
... 1 e T

e faeron

3egAl 3R wRU HT HAA

&R &1 Hifd | Heifed faeron/eae
STAAI wifel qen === ot e

ek 9T § dfod T o899t & IR |
IEEEL|

.. %1 T aren faaro

T 91 # RFNa iR fommo fhe o fademni

1 T e foero

foreRor |91 ged WX @i T
Yl & Heoie H Hileqehia g
Tl & wEaa & ffa
Hfaty

wfafy gieden

faurt e

wifafys sem/TgaH

wifafyer = MY 3TUd (THTASR)
qifafes STewl, A TRy

T 991 & T2 W W T Gifare ey

RfEd Hehed, ST Hehed, Hifafesh Hehed
e Ui At sfen fafes (de)
gften gfed gfwem

feifta erar saearehad

e /3T E I/

RlRRCERY




Storm Water drains
Strategic partners
Strategic Partnership

Strategic Petroleum Reserve Limited (Special
Purpose Vehicle)

Strategy
Strength, Weakness, Opportunity
Strengthening of embankments and dykes

Strengthening of Revenue Administration and
Updating of Land Records

Strengthening Regional News

Strengths, Weaknesses, opportunities and Threat
(SWOT) Analysis

Structured and regular exchanges between the
two Parliaments (China and India)

Structured debate

Student Exchange Programme
Studio Centres

Study tours

Sub-clause

Sub-committee

Sub-committee of the General Purpuse Committee
Sub-heading

Subject to

Subject to confirmation

Subject to verification

Subjects for Discussion

Sub-judice

Submission

Submission by Members
Submission to the vote of the House
Submitted for approval

Submitted for information

126

ST AT

AUl HIEeR

RICIECIRIENL

T Tfaan figd fafres (fadm sewa ameft
FHIAT)

i, aeht, Aifd, oI

&A1, FHHSIR, ST

T3l IR wieli 1 ggg TR A

TS JRIMEA 1 GG BT IR -31erd@t &
3T ST

& THER] h1 TEAR A

SIfoRTal, HHSIE, ST IR Tal (TS
Fedle) HeiElt fagero

S SR (1 iR 9Rd) *T HEEl & ot S
3R fafia seE-u=H=

i 98H

foenefl sTeM-TeM S

wfedl &g

I IR

EERICES

EERRIEI

M Y gihfd st seafafd

ERNIL]

31, 3TEF T §U

gfte 8 ™

Gy B S i T W

== & fou faw

=, fa=me=

T5d L], e

qedl g e

[l H AdeH % foIT g&gd e
ERRIESICIES
A % AT g



Submitted for orders
Submitted for perusal
Submitted to vote of the house
Subordinate Legislation
Subscribed capital
Sub-section
Subsidiary motion
Substantial funding
Substantial increase
Substantially
Substantive
Substantive motion
Substantive pay
Substitute motion
Sui-juris

Sum Assured
Summary of the case is sent herewith
Summons

Summons to Members
Sumptuary

Sumptuary allowance
Suo moto

Super Speciality Clinic
Super structure
Superabundance
Superannuated
Superannuation
Superficial
Superimpose
Superintendence
Supersede
Supersession

Supplement covering rest of the proceedings is
being issued separately
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Supplementary
Supplementary Demands for Grants

Supplementary List

Supplementary List of Business
Supplementary Questions

Supply of Broadcasting Equipments
Suppress

Surface Minor Irrigation Schemes
Surface transport

Surmise

Surmount obstacles

Surprisingly

Surreptitious inspection

Surveillance

Susceptible for another interpretation
Suspense account

Suspension of Member
Sustainability

Sustainable Delivery of Services
Sustainable Urban Transport Programme
Sustained

Swajaldhara

Swarnjayanti Gram Swarozgar Yojana (SGSY)
Swarna Jayanti Shahari Rozgar Yojana (SJSRY)
Synchronise

Synopsis of Debate

Synopsis of speech delivered by
hon'ble Member in...

Synopsis of speech delivered by hon'ble

Member in...will be published separately as
supplement

System configured
Systematic strategy

T.D. Account
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Table Office

Tabling of notices of urgent public importance

Tabular

Tacit consent

Take off

Taking seat in the office

Tall talk

Tamper Proof

Tangible asset

Target Groups

Targeted Public Distribution System (TPDS)
Tariff policy

Tax abatement

Tax avoidance

Tax holiday

Tax Return Preparer Scheme

Technical Cooperation Scheme (TCS)
Technical feasibility

Technical Retrospectives

Technical scrutiny

Technicalities of the Bill
Techno-Commercial Working Committee

Technology

Technology Development, Extension and Training

Scheme

Technology Development for Indian Languages

Programme
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Technology Mission on Cotton
Technology Upgradation Fund Scheme
Teething troubles

Telegraph Share of Combined offices
Telegraphic Money Order

Telemetry System for AM Transmitter
Television Broadcasting

Temper with

Temperate language

Temporary Visa

Tendering evidence

Tentative list

Tenth Schedule to the Constitution
Term Agreement

Term Loan

Term of Membership

Term of office

Terminable

Terminal Dues Project Group
Terminal year

Termination clause

Terms and conditions

Terms of reference
Terrestrial Coverage
Testamentary document
Testimony

Text

Text of amendment
Text of the matter

Text of the motion

Text of the statement laid on the Table

Textiles Centres Infrasturcture Development

Scheme
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Textiles Workers Rehabilitation Fund Scheme
That the Bill be taken into consideration

That the House do now adjourn

The admissibility of a Private Members' Bills
The astonishing aspect of this episode is that....

The Bill, as amended, was passed by a majority of
the total membership of the House and by a
majority of not less than two-thirds of the
Members of the House present and voting

The Bill intended to curtail the powers of the
Government with regard to preventive detention

The Bill seeks to

The Bill seeks to achieve the above objectives
The Bill was passed

The Bill was passed unanimously

The Bill was returned

The Bill with the amendment(s) recommended was
returned

The Bill, as amended, by the amendments agreed to
was passed

The Bill, as amended, was passed on...
The Bill/Bills as amended was/were passed

The Bill/motion/resolution was by leave of the
House withdrawn

The Bills were returned unanimously

The Central Government may, by notification in
the official gazette, make rules to carry out the
provisions of this act

The clauses etc., as amended, were adopted by a
majority of the total membership of the House
and by a majority of not less than two-thirds of
the Members of the House present and voting

The committee appreciate
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The Committee decided to call the representatives
of the Ministry of... to explain the position

The Committee did not agree to grant extension of
time

The Committee further took note

The Committee may consider...

The Committee noted the position and treated the
matter as closed

The Committee observed that it was the last
extension

The Committee observed that reasons for delay
in the implementation of assurance should have
been more specific

The Committee on... considered and finalized
the report at their sitting held on...

The Committee then adjourned

The Committee was satisfied with the
implementation of Assurance

The Deputy Chairman in the Chair

The enacting formula and Clause 1, as amended,
was adopted

The entire House associated

The expenditure will be incurred from the
Consolidated Fund of India

The expenditure will be incurred from the
Consolidated Fund of the respective States

The floor of the House
The following be added

The hon'ble Minister replying to the points raised
by the Member said

The hon'ble Minister replying to the queries made
by the Members said

The hon'ble Minister/Member replying to the
debate said

The House Adjourned
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The House Adjourned Sine die

The House agreed

The House divided

The House is seized of the matter
The House met at Eleven of the clock
The House reassembled

The inescapable conclusion that committee have
come to is...

The Institute of Government Accounts and
Finance (INGAF)

The matter is still under active consideration and
it may take some time to finalize the case

The motion for adjournment of the debate on
the Bill was adopted and the debate was
adjourned

The motion for consideration

The motion for consideration of the amendments
was adopted

The motion for consideration of the Bill was
adopted

The motion for consideration of the Bill was
adopted by a majority of the total membership
of the House and by a majority of not less than
two-thirds of the Members of the House present
and voting

The motion for consideration of the Bill was
negatived

The motion for reference of the Bill to a Joint/
Select Committee was adopted

The motion for withdrawal of the Bill was adopted
The Motion of Thanks, was adopted

The Motion of Thanks, as amended, was adopted
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The motion was, by leave of the House, withdrawn

The motion/resolution was adopted

The mtoion/resolution was negatived

The National Anthem was played

The National Song, 'Vande Mataram' was played
The notice is admitted for introduction

The period of notice of a motion

The proposal is quite in order

The proposed agreement also provides for

The question may now be put

The question was actually asked on the floor of
the House by Shri/Shrimati/Kumari...

The question was proposed

The question was put and the motion was

adopted/negatived

The question was put to vote

The House met at eleven of the clock
The resolution was adopted unanimously
The Schedule was added to the Bill

The sitting of the Rajya Sabha on ... was
adjourned/cancelled on account of... Answers to
questions put down in the list for that day were
laid on the Table of the House on...

The sponsors of such Bills

There is an urgent need for sincere efforts, there

should be a chairman preferably a woman

Third Party Certification of Retail Outlets

Third reading
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This act may be called the...

This is a suggestion for action

This is in accordance with the existing rules
This is within his competence to sanction

This shows that there was utter lack of will and
sincere efforts on the part of... what is worse is...

This synopsis is not an authoritative record of the
the proceedings of the Rajya Sabha

Threat perception

Thrift and Credit Society
Thumping majority

Tide over

Time allowed

Time barred

Time bell rings

Time bound manner

Trime bound plan of action

Time limit for discussion on a Private Members'
Bills and Resolutions

Time limit of reply

Time overrun

Time permissible

Time Schedule

Times without number

Title of the Bill

Title Verification and Registration

To amend

To be appended at the stage of printing

To be discussed together
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To draw inferences
To dress coal
To give effect to the financial proposals

To indicate preference (s), in the Notice of a
Question

To insert

To legislate or make laws

To meet again

To move a motion to introduce a Bill
To omit

To pave the way for the other members
To specify clearly and precisely
To substitute

To tarnish the image in the public
To the exclusion of

To the following effect

To transact Private Members' Bills
Toddy Tapers

Token

Token grant

Top priority

Topography

Total disablement

Total Gross Expenditure

Total Sanitation Campaign (TSC)
Touching that subject

Track and Trace of Parcels
Traction

Trade Union

Trade unionist
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Traditional practice

Training Infrastructure

Training of officers staff of foreign countries
Training on International Postal Services (IPS)

Training Programme for Farmers and Farm
Women

Transaction

Transaction of business

Transaction of Private Members' Bills
Transcribe

Transcription

Transcription and Programme Exchange Service

Transcription Unit
Transfer of matter
Transferable vote
Transesterification Plant
Transferee Ministry
Transhipment

Transit

Translation

Translator

Transliteration
Transmission
Transmission and distribution
Transmission Facilities
Transmission through CDs
Trans-national capability
Transparency

Transparent manner

Transposition
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Treachery

Treason

Treasury Bench

Treat the matter as closed
Treatment of Communication
Tremendous demand

Tribal Publicity

Triennial

Trifling matter

Tripartite

Trustworthy

Tsunami Early Warning System
Tuber Crops

Tumult

Turn over

Turnkey Project

Twin sharing basis

Two Million Housing programme
Two-third majority

Two-fold action

Ubiquitous

Ultimatum

Ultramodern

Ultra vires

Unacceptable

Unaccounted

Unacquainted

Unambiguous

Unanimity

Unanimously
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Unavoidable
Uncorroborated
Uncovered demand

UN Commission on Sustainable Development
(UNCSD)

Under consideration

Under his hand and seal

Under intimation

Under spending

Under valuation

Underestimate

Underground Coal Gasification
Underrate

Undignified

Undignified behaviour

Uneven utilization of funds
Unforeseen charges
Unhampered action

Unhealthy trend

Uninterrupted discussion on the Bill
Union Territories

Union Territories with Legislature
United Nations Development Programme (UNDP)
Unnecessary criticism

Unpaid capital

Unpaid duty drawback
Unparliamentary
Unparliamentary Expression
Unrealizable sum

Unreasonable term
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Unrestricted interpretation
Unsecured loan

Unskilled

Unsound mind

Unspent balance

Unstarred question

Unstinted support

Unswept areas of reservoir
Untenable

Until otherwise provided for

Until the contrary is shown
Untimely demise

Unveiling of the Portrait

Unveiling of the Statue
Un-worked/Virgin coal bearing land
Updation of National Mineral Inventory
Upgradation

Upgradation of Planning software ‘Broad Plan’
Upgrading of Skills

Upward trend

Urban amenities

Urban Infrastructure Development Scheme for
Small and Medium Towns (UIDSSMT)

Urban Self-Employment Programme (USEP)
Urban spatial information system

Urban Wage Employment Programme (UWEP)
Urgent attention may please be given to it
Urgent Government Bill

Utilisation certificate
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Utmost endeavour

Utter ignorance

V.V. Giri National Labour Institute (VVGNLI)
Vacation of Seats

Vacation of Seats in Council of States
Vacation of Seats in House

Vague

Vague reply

Valedictory address

Valedictory reference

Valedictory Remarks

Validity

Value of money orders transmitted
Variable capital

Various Economic Groupings

Venture Capital Fund

Verbatim

Verbatim proceeding

Verbatim record of the proceedings has been kept
Verbatim reporting

Verified and found correct

Veteran freedom fighter

Veterinary training

Vexatious

Viability

Vice Chairman

Vice President of India

Vide

Video Tape Library

Vigilance Activities
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Vigorous SIRER, Woiel, 3o

Village Grain Banks Scheme TTHIOT ST Sk ST

Vindictive gfaenet

Vintage mine RUGIICIE]

Virtue U, Se-Hed

Virulent form EUESS

Visible representation TIIAEN gidfee

Visitors’ card N EIREN

Visitor’s gallery ENEREEI

Visitors to Film Division fthen gurT § SigeR

Visits of Foreign Delegations foeeft wfafaferedt @1 IR <

Visual display FARREN

Visual inspection gftess e

Visual publicity FCEICEIT
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Voice Vote 3 o
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Vote Activation Button HAacH &g S i Gfehd hl

Vote Indicators HA T

Vote of Censure a1 v, aRfHer g

Vote of Credit qrEg-Hd

Vote of No Confidence Afeey g

Vote of Thanks "I9S J&d

Vote on Account @eH

Voted in full quid: T

Voter HAKTAT



Voting
Voting Buttons
Voting by division

Voting of Demands for Grants

Voting of Exceptional/Additional Grants

Voting on amendments
Voting on motions
Voyage

Vulnerability

Wage regulation
Wagon

Wagon load

Waived his right
Waiver

Walk Out

WANA countries
Wastelands Atlas 2005
Watch and Ward
Watching of progress
Watchword

Water Logging

Water Quality Assessment Authority
Water Use Efficiency
Water User’s Association
Water/Wind Erosion
Waterlogged Land
Watershed

Watershed Development Project for Shifting

Cultivation Area (WDPSCA)

Ways and means
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We shall now take up clause by clause

consideration of the Bill

Wear and tear

Web Casting/Digitalisation of Films

Weeding of records

Weighment charges

Welcome to Parliamentary Delegation

Welfare Programme for Fishermen

Well logging

Well of the House

Wellness Centre

When asked/asked to

When occasion arises
Whereabouts

Whether it is a fact that ...
Whether of law or fact
Which will have the effect
While considering the subject
Whimsical

Whip

Whole spectrum of the issues
Wholly or partly

Wide and integrated network
Wide fluctuations

Willful

'Will not be commensurable with

Winter Session

Withdraw

Withdrawal of a Bill
Withdrawal of Exemptions
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Withhold the Assent to the Bill
Without assigning any reason

Witness

‘Women sensitization

Work place computer training facilities
Work Study

Working lunch

Working paper

Work-over operations
Workshed-cum-Housing Scheme for Handlooms
Workshops/Seminars

World No Tobacco Day

Wreath

Writ Petition

Written answers to Questions

Written answers to Starred Questions
Written answers to Unstarred Questions
Written down value

Yardstick

Year long yield

Yield

Zero hour

Zigzag route

Zone
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5. g UK < sk SUHH
CENTRAL PUBLIC SECTOR ENTERPRISES

Air India Charters Limited
Air India Limited

Airline Allied Services Limited
Airports Authority of India

Andaman and Nicobar Island Forest and Plant
Development Corporation Limited

Andrew Yule and Company Limited
Antrix Corporation Limited

Artificial Limbs Manufacturing Corporation
of India

Assam Ashok Hotel Corporation Limited
Balmer Lawrie and Company Limited
Balmer Lawrie Investments Limited

BBJ Construction Company Limited
Bengal Chemicals and Pharmaceuticals Limited
Bengal Immunity Limited

Bharat Bhari Udyog Nigam Limited
Bharat Coking Coal Limited

Bharat Dynamics Limited

Bharat Earth Movers Limited

Bharat Electronics Limited

Bharat Heavy Electricals Limited

Bharat Heavy Plate and Vessels Limited

Bharat Immunologicals and Biologicals
Corporation Limited

Bharat Leather Corporation Limited
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Bharat Opthalmic Glass Limited

Bharat Petroleum Corporation Limited

Bharat Pumps and Compressors Limited

Bharat Refractories Limited

Bharat Sanchar Nigam Limited

Bharat Wagon and Engineering Company Limited
Bharat Yantra Nigam Limited

Bhilai Oxygen Limited

Biecco Lawrie Limited

Bihar Drugs and Organic Chemicals Limited
Birds Jute and Exports Limited

Bongaigaon Refinery and Petrochemicals Limited
Brahmaputra Valley Fertilizers Limited
Braithwaite and Company Limited

Bridge and Roof Company (India) Limited
British India Corporation Limited

Broadcast Engineering Consultants (India) Limited
Brushware Limited

Burn Standard Company Limited

Cement Corporation of India Limited

Central Coalfields Limited

Central Cottage Industries Corporation of India
Limited

Central Electronics Limited

Central Inland Water Transport Corporation
Limited

Central Mine Planning and Design Institute Limited
Central Warehousing Corporation
Certification Engineers International Limited

Chennai Petroleum Corporation Lim+ited
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Coal India Limited

Cochin Shipyard Limited

Container Corporation of India Limited
Cotton Corporation of India Limited
Donyi Polo Ashok Hotel Limited
Dredging Corporation of India Limited
Eastern Coalfields Limited

Educational Consultants (India) Limited
Electronics Corporation of India Limited
Engineering Projects (India) Limited
Engineers India Limited

Ennore Port Limited

ET & T Limited

Export Credit Guarantee Corporation of India
Limited

FCI Aravali Gypsum and Minerals India Limited

Ferro Scrap Nigam Limited

Fertilizer Corporation of India Limited
Fertilizers and Chemicals (Travancore) Limited
Food Corporation of India Limited

GAIL (India) Limited

Garden Reach Shipbuilders and Engineers Limited

General Insurance Corporation of India
Goa Shipyard Limited

Guru Gobind Singh Refineries Limited
HMT (International) Limited

HMT Chinar Watches Limited

HMT Limited

Handicrafts and Handlooms Exports Corporation
India Limited
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Heavy Engineering Corporation Limited
Hindustan Aeronautics Limited
Hindustan Antibiotics Limited

Hindustan Cables Limited

Hindustan Copper Limited

Hindustan Fertilizer Corporation Limited
Hindustan Fluorocarbons Limited
Hindustan Insecticides Limited
Hindustan Latex Limited

Hindustan Newsprint Limited

Hindustan Organic Chemicals Limited
Hindustan Paper Corporation Limited
Hindustan Petroleum Corporation Limited

Hindustan Photo Films Manufacturing
Corporation Limited

Hindustan Prefab Limited

Hindustan Salts Limited

Hindustan Shipyard Limited

Hindustan Steel Works Construction Limited
Hindustan Vegetable Oils Corporation Limited
HMT Bearings Limited

HMT Machine Tools Limited

HMT Watches Limited

Hooghly Dock and Port Engineers Limited
Hooghly Printing Company Limited

Hotel Corporation of India Limited

Housing and Urban Development Corporation
Limited

HSCC (India) Limited

IBP Company Limited
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IDPL (Tamil Nadu) Limited

India Tourism Development Corporation Limited
India Trade Promotion Organisation

Indian Airlines Limited

Indian Drugs and Pharmaceuticals Limited
Indian Iron and Steel Company Limited

Indian Medicines Pharmaceuticals Corporation
Limited

Indian Oil Blending Limited
Indian Oil Corporation Limited
Indian Railway Finance Corporation Limited

Indian Railways Catering and Tourism
Corporation Limited

Indian Rare Earths Limited

Indian Renewable Energy Development
Agency Limited

Industrial Development Bank of India
Instrumentation Limited

IRCON International Limited

ITI Limited

J&K Mineral Development Corporation Limited
Jessop and Company Limited

Jute Corporation of India Limited

Karnataka Antibiotics and Pharmaceuticals
Limited

Karnataka Trade Promotion Organisation
Kochi Refineries Limited

Konkan Railway Corporation Limited
Kudremukh Iron Ore Company Limited

Life Insurance Corporation of India
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Madhya Pradesh Ashok Hotel Corporation
Limited

Madras Fertilizers Limited
Mahanadi Coalfields Limited
Mahanagar Telephone Nigam Limited

Maharashtra Antibiotics and Pharmaceuticals
Limited

Maharashtra Electrosmelt Limited

Mangalore Refinery and Petrochemicals Limited
Manganese Ore (India) Limited

Manipur State Drugs and Pharmaceuticals Limited
Mazagon Dock Limited

MECON (India) Limited

Millennium Telecom Limited

Mineral Exploration Corporation Limited
Mishra Dhatu Nigam Limited

MMTC Limited

Mumbai Railway Vikas Corporation Limited
Nagaland Pulp and Paper Company Limited

Narmada Hydro Electric Development
Corporation Limited

National Aluminium Company Limited

National Backward Classes Finance and
Development Corporation

National Building Construction Corporation
Limited

National Fertilizers Limited
National Film Development Corporation Limited

National Handicapped Finance and Development
Corporation

National Handlooms Development Corporation
Limited

151

T YU SN Bledd HRUReM fafges

L o

e Widazsd fd

o

fce

HgHal shidhiced fafies
e Ufeamfean e wHigfehed fd

~

fee

o

TR Soiderdee fafqes

NN N e

Hglen[Heh o [edl

TR T ds
TS 3R (Efean)
AR ©e o9 g wmifehed fd

i €fch fdAfHes

Herantsiehel U8 SSiiafaT w-aaeed (gfean)
fafaes

facifram Seftenta fafiaes

et TR s fafhes
fag urg fm fafhes

AR @ist T o1g =R e fafhes
qres Yord faehre witdRed fafies
TS Ued Ug YR Hot fafies

o

THTT TS Seifaes faemg frm fafhes

o e N

[clHcs

A Tegfatam wo fafhes
T fuer ot fom oI faem fm

T woq o frm fafies

YA wiéamsd fafies
T fihed fasm fm fafacs
T fesai fag oik fawmg fm

UL g fasmg fm fafies



National Hydrolectric Power Corporation Limited

National Industrial Development Corporation
Limited

National Instruments Limited
National Insurance Company Limited
National Jute Manufactures Corporation Limited

National Mineral Development Corporation
Limited

National Minorities Development and Finance
Corporation

National Projects Construction Corporation
Limited

National Research Development Corporation

National Safai Karamcharis Finance and
Development Corporation

National Scheduled Caste Finance and
Development Corporation

National Scheduled Tribes Finance and
Development Corporation Limited

National Seeds Corporation Limited
National Small Industries Corporation Limited

National Textile Corporation (Andhra Pradesh,
Karnataka, Kerala and Mahe) Limited

National Textile Corporation (Delhi, Punjab
and Rajasthan) Limited

National Textile Corporation (Gujarat) Limited

National Textile Corporation (Holding) Compnay
Limited

National Textile Corporation (Madhya Pradesh
Pradesh Limited

National Textile Corporation (Maharashtra North)
Limited

National Textile Corporation (South Maharashtra)
Limited
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National Textile Corporation (Tamil Nadu and
Pondicherry) Limited

National Textile Corporation (Uttar Pradesh)
Limited

National Textile Corporation (West Bengal, Assam,
Bihar and Orissa) Limited

National Thermal Power Corporation Limited
Nepa Limited

New India Assurance Company Limited
Neyveli Lignite Corporation Limited

NHPC Limited

North Eastern Electric Power Corporation
Limited

North Eastern Handicrafts and Handloom
Development Corporation Limited

North Eastern Regional Agricultural Marketing
Corporation Limited

Northen Coalfields Limited

NTPC Electric Supply Company Limited
NTPC Hydro Limited

NTPC Vidyut Vyapar Nigam Limited
Nuclear Power Corporation of India Limited
Numaligarh Refinery Limited

Oil and Natural Gas Corporation Limited
Oil India Limited

ONGC Videsh Limited

Oriental Insurance Company Limited
Orissa Drugs and Chemicals Limited
Pawan Hans Limited

PEC Limited

Pipavav Power Development Company Limited
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Pondicherry Ashok Hotel Coporation Limited
Power Finance Corporation

Power Grid Corporation of India Limited
Praga Tools Limited

Projects and Development India Limited
Punjab Ashok Hotel Company Limited
Pyrites, Phosphates and Chemicals Limited
Rail Vikas Nigam Limited

Railtel Corporation of India Limited

Rajasthan Drugs and Chemicals Limited
Rajasthan Electronics and Instruments Limited
Ranchi Ashok Bihar Hotel Corporation Limited
Rashtriya Chemicals and Fertilizers Limited
Rashtriya Ispat Nigam Limited

Richardson and Cruddas (1972) Limited
RITES Limited

Rural Electrification Corporation Limited
Sambhar Salts Limited

Satluj Jal Vidyut Nigam Limited

Scooters India Limited

Semi Conductor Complex Limited

Shipping Corporation of India Limited

Small Industries Development Bank of India
Smith Stanistreet and Pharmaceuticals Limited
South Eastern Coalfields Limited

Spices Trading Corporation of India Limited
Sponge Iron India Limited

State Farms Corporation of India Limited

State Trading Corporation of India Limited
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Steel Authority of India Limited

Tamil Nadu Trade Promotion Organisation

Tea Trading Corporation of India Limited

Tehri Hydro Development Corporation Limited
Telecommunications Consultants (India) Limited
Triveni Structurals Limited

Tungabhadra Steel Products Limited

Tyre Corporation of India Limited

U.P. Drugs and Pharmaceuticals Limited
United India Insurance Company Limited
Uranium Corporation of India Limited

Utkal Ashok Hotel Corporation Limited
Vigyan Industries Limited

WAPCOS Limited

Water and Power Consultancy Services (India)
Limited

Western Coalfileds Limited
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6. HB WEAU! HHSIT Veai =t Wi afwme/samen

SHORT DEFINITIONS/DESCRIPTIONS OF SOME IMPORTANT
PARLIAMENTARY TERMS

Act (of Parliament)

In India, a Bill passed by the two Houses of
Parliament and assented to by the President.

Address (President's/Presidential)

A prepared speech delivered by the President of
India to both Houses of Parliament assembled
together at the commencement of the first session
of each year informing Parliament of the causes
of its summons which is later laid before and
discussed on a formal Motion of Thanks in each
House of Parliament or an address by the
President of India to either House of Parliament
or both Houses assembled together on any other
occasion.

The Council of Ministers approves the text of the
President's Address and is responsible for its
contents.

Adjournment of the House

Suspend (proceedings) for the day; to put off
until a future day. The word 'Adjourn’ applies
to the action of a deliberative body etc. in
bringing a sitting to a close, with the intention
of resuming on the next working day or a
specified later date.

The Chairman of Rajya Sabha determines when
sitting of House is to adjourn sine die or to a
particular day or to an hour or part of same
day.

Adjournment Motion

A Motion for discussing ‘a specific and important
matter that should have urgent consideration’. It
can be moved by any member of the House and
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is in the nature of emergency motion of censure
upon the Government.

The object is to draw the attention of the
Government to a matter of urgent public
importance so as to criticize the decision of
Government in an urgent matter in regard to which
amotion or resolution with proper notice will be
too late.

Admonition

A punishment administered by the Presiding
Officer of a legislature to an offender for breach
of privilege or contempt of the House in case of
an offence which is not so grave as to warrant his
committal; it is the mildest form of punishment.

Affirmation

A positive declaration; a solemn declaration
without oath; a solemn declaration made by a
member of a legislature in lieu of oath before he
takes his seat in the House.

"I, A.B., having been elected a Member of the
Rajya Sabha do solemnly affirm that I will bear
true faith and allegiance to the Constitution of India
as by law established, that I will uphold the
sovereignty and integrity of India and that I will
faithfully discharge the duty upon which I am about
to enter."

Allocation of Time

In India, the practice is that all items of business
to be transacted by the House during the
Government time including those to which the
Speaker is empowered to allot time himself, are
normally placed before the Business Advisory
Committee for allocation of time. The report of
the Business Advisory Committee is presented to
House for approval after which the allocation of
time in respect of Bills and other business becomes
an order of the House.

Amendment(s)

A device to alter a motion moved or question
under discussion in the legislature; includes
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omission, substitution, addition and insertion of
certain words, figures or marks to the clause of a
Bill, a resolution or a motion or to an amendment
made thereof.

Annual Financial Statement

A statement made by the Minister incharge of
Finance in the legislature containing the probable
income and expenditure of the Government for
any year; familiarly known as Budget.

Answers (to questions)

In the Indian Parliament, oral answers are given
to Questions distinguished by an asterisk while
those not distinguished by an asterisk are listed
for written answers; supplementary questions are
asked for further elucidating any matter of fact
regarding which an answer has been given, if
permitted by the Chairman. Normally the first hour
of every sitting is allotted for answering questions.

Bill(s)

A draft of a legislative proposal put in the proper
form which when passed by both the Houses of
Parliament and assented to by the President be-
comes an Act.

Breach of Privilege

Disregard of any of the privileges, rights and
immunities either of the Members of Parliament
individually or of either House of Parliament in its
collective capacity or of its committees; also
includes actions which obstruct the House in the
performance of its functions and thereby lower
its dignity and authority such as disobedience of
its legitimate orders or libel upon itself, or its
members or officers which are called contempt
of the House.

List of Business

In the Rajya Sabha, it is known as List of
Business, prepared under the authority of the
Chairman by the Secretary-General and a copy
thereof is supplied to every member; contains the
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items of business, Government and private
members', scheduled to be taken up on a
particular day; the first item generally is Questions;
Oath or affirmation and obituary reference,
whenever listed, precede Questions; List of
Questions though part of List of Business, is issued
separately; List of Business, the List of Questions,
the List of Amendments, cut- motions and the Bills,
all combined form the Order Paper for the day.

Business of the House

The relative order of all the items of business in
the House of a Legislature to be taken up on a
particular day.

Government Business for a whole week is
announced in advance in the House by the Minister
of Parliamentary Affairs.

Calling Attention

The act of requiring somebody to give his attention
to; to point out; a parliamentary procedure to call
the attention of the Government to a matter of
urgent public importance.

Censure Motion

A motion moved against the Government
censuring its policy in some direction or an
individual minister or ministers of the Government.

Commonwealth Parliamentary Association

The Commonwealth Parliamentary Association is
an organisation composed of Branches formed in
the legislatures of various Commonwealth
countries. It consists of main Branches formed in
the National Parliaments of Commonwealth, State
and Provincial Branches formed in State or
Provincial Legislatures within member countries
of the Commonwealth and territorial Parliaments.

Concurrent List

A list of subjects appended to a federal
Constitution in respect of which the federal
legislature and the State or regional legislatures
have power to make laws, federal law prevailing
in case of conflict.

159

TR-Teh R} TS| o & &1 1S Bl &, T
Y| TS U9 B 2| S e way A ufaee
3R feA e Seor@ G H A B 1 3 vl @
TR 3T § | T bl = Tafd shratafa w1 9
grat € foreg 39 ofam 9 SR foRan Sman ®1
FrTard, 9 g, WONEHi, Hdl gEdEi i
gt faetes frelt T &1 3t T whgaman 2

TS & &

gt faurdea & fordl Tea § Tt faq fasw
! faw ST 91et 1 ot Tl HE T TR A |

GEEg 1 HAl P AR s R hE i
A o WeT W LT ¥

TR T

fordt 1 w9 STeRfta e AT Tl
Tgcd & U W THR k] S STehivd hid
1 99T gisRan|

=1 T

THR i foudt Fifd a1 TWHR & foodt o3t =
I &t g1 & fau SR & faeg o =
T&d |

TeHed dudy 99 fafuy= uedea <9 &
faurmeal d nfeq wmaed ¥ 991 TH GeA ¥
THH THEA ohi T HHe] | Tfed H& vME,
qeeHed o U o¥il & ST U A1 i
faurHeat IR s dust # ifea T 3iR
i IErd e S € |

qHadl gt
ety faur # Her fawi st uew get e
ey H gty faumdea @ =g @ &3
faureal o1 FTE A &1 R T ol
&t feafq # geita srA 2 sifawret g



Constitution

The system of fundamental laws and principles of
a Government written or unwritten; system of laws
and customs established by sovereign power of a
State for its own guidance.

Contempt of the House

Any act or omission which obstructs or impedes
either House of Parliament in the performance of
its functions, or which obstructs or impedes any
member or officer of such House in the discharge
of his duty, or which has a tendency, directly or
indirectly, to produce such results is treated as a
contempt even though there is no precedent of
the offence.

Cut Motions

During the discussion on the demands for grants,
motion can be moved to reduce the amount of a
demand; such a motion is called cut motion.

Delegated Legislation

"Delegated legislation" and "delegation of
legislative power" is the conferring of authority
upon a subordinate authority to frame rules,
regulations etc. Each regulation, rule, sub-rule,
bye-law etc. framed in pursuance of the
provisions of the Constitution or Act of Parliament
under the power delegated thereunder to a
subordinate authority is required to be laid on the
Table of Lok Sabha within a period of fifteen days
after publication in the Gazette.

Deputy Chairman

Deputy Chairman is elected from amongst its
members. In the absence of the Chairman, the
Deputy Chairman is required to perform the duties
of the Office of the Chairman and preside over
the sitting of the House and also the joint sitting of
the Houses of Parliament and exercises the powers
of the Chairman.

Directive Principles of State Policy

Constitutional directions and principles
fundamental in the governance of the country.
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Division
Division is ordered by the Chair when his opinion

on the question just decided by voice vote is
challenged by members who demand a division.

Election Commission

A constitutional body in India created for the
purpose of holding elections to Parliament, State
Legislatures and offices of President and Vice-
President.

Electoral College

An intermediary body chosen by electors to
choose the representatives in an indirect election.

Enacting Formula

The section of a Bill or statute which establishes
the whole document as a law.

Government

A Parliamentary government consists of cabinet
which is responsible to the legislature for its
actions. Government carries on general
administration and Parliament exercise general
control of government acts.

Government Assurance

Assurances, promises, undertakings given by
Ministries from time to time on the Floor of the
House; for ensuring their implementation in
reasonable time.

House of Parliament

The two Houses of Indian Parliament are: the
Rajya Sabha (Council of States) and the Lok
Sabha (House of the People).

Hung Parliament
Parliament wherein no party has won a working
majority.
Leader of Opposition
Leader of the largest minority party in a legislature;
an office recognised under the Rules of the House.
Leave of Absence

The formal granting of leave of absence to a
Member of Parliament.
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Leave of the House

The formal approval given by the House of a
Legislature to a member to move a motion or
withdraw the same. The member can seek the
leave of the House only after he has been permitted
to do so by the Chairman; he then rises in his
place and asks for leave. After the leave is granted,
the member cannot withdraw his motion without
the permission of the House.

Legislation (Subordinate)

Making of statutory instruments or orders by a
body subordinate to the legislature in exercise of
the powers within specific limits conferred by the
legislature; and covers statutory instruments
themselves.

Maiden Speech

M.P.'s first speech in Parliament; one's first or
earliest speech, especially in Parliament.

Disqualifications for Membership

Constitutional or statutory rules which make a
person unfit or unqualified to be chosen as member
of a Legislature; also those which make a member
unfit for being its member subsequent to his
election.

Office of Profit

An employment with fees and emoluments
attached to it; it also carries some power of
patronage; the holder of it is entitled to exercise
executive, financial or judicial powers.

Ordinance

The President of the Union and the Governors of
the States have legislative power to promulgate
Ordinances, such power is co-extensive with the
legislative competence of Parliament.

Panel of Vice-Chairmen

The body of members whom the Chairman
nominates from among the members to preside
over the sittings of the House in the absence of
the Chairman and the Deputy Chairman.
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Papers laid on the Table

Laying of Parliamentary papers or documents on
the Table of both Houses of Parliament for
bringing them on the record of the House.

Parliament, Jurisdiction and Powers of

Parliament consists of the President and the two
Houses; each of its branches has peculiar powers
in connection with their joint legislative function.

Parliamentary Papers

The papers connected with the proceedings of
the House as well as those presented to the House;
the copies of these papers are made available to
the Members as soon as they are issued.

Rules of Procedure

Rules which regulate procedure, debate and the
conduct of members in a Legislature.

Schedule

The Schedule is as much a part of the statute
and as much an enactment as any other part; it
must be read together with the Act for all purpose
of construction.

Select Committee on Bill(s)

A Parliamentary Committee composed of
members specially named and appointed from
time to time to consider, inquire into or deal with
Bills.

Chairman

The Chairman is the Principal Presiding Officer
of the Rajya Sabha. He is also the Vice-President
of India.

Table of the House

In the pit of the two Houses of Indian Parliament,
justin front of the table of the Secretary-General
lies the table of the House. Papers which are
required to be laid on the Table of the House in
pursuance of constitutional provisions, Rules and
Directions are formally placed on this Table.
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7. TS He@qUl < & ATt I

ENGLISH-HINDI NAMES OF SOME IMPORTANT COUNTRIES

Albania
Algeria
Andorra
Angola
Antigua & Barbuda
Argentina
Armenia
Australia
Austria
Azerbeijan
Bahamas
Bangladesh
Barbados
Belarus
Belgium
Belize

Benin

Bhutan
Bolivia
Bosnia and Herzegovina
Botswana
Brazil
Bulgaria
Burkina Faso
Burundi
Cambodia
Cameroon
Canada
Cape Verde
Central African Republic
Chad

Chile

China

CECIERI
CGEilrei]
HAUE

e

T=R[ST d A9
STSfAT
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Colombia
Comoros
Congo
CostaRica
Cote d’voire
Croatia

Cuba

Cyprus

Czech Republic
Democratic Republic of Congo
Denmark
Djibouti
Dominica
Dominican Republic
DPR Korea
Ecuador

Egypt

El Salvador
Equatorial Guinea
Eritrea

Estonia
Ethiopia

Fiji

Finland

France

Gabon

Gambia
Georgia
Germany
Ghana

Greece
Grenada
Guatemala
Guinea

Guinea-Bissau
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Guyana RNEIG

Haiti il
Hondurass BUgH
Hungary Il
Iceland HAEEATS
India HId

Iran ELiR|

Iraq Y
Ireland TIAATE
Israel ESEEN]
Italy ECil
Jamaica ST
Japan SIEIGH
Kazakhstan EXIETSIE
Kenya =l
Kiribati [EQLCIN)
Kyrgystan [EUSISIE]
Laos, PDR S drEfem
Latvia GINIER]]
Lesotho LIRS
Liberia SIEELEI
Liechtenstein [QETGsIES
Lithuania faegsni=n
Luxemburg SEEREN]
Madagascar TERTERT
Malawi AT
Maldives BIGHE]
Mali ATl
Malta Hledl
Marshall Islands AR g THg
Mauritania Hifertan
Mauritius RIRSE]
Mexico Hfeaahl
Micronesia HTgsh M9
Moldova Hreeran

Monaco HiehT



Mongolia
Montenegro
Morocco
Mozambique
Myanmar

Namibia

Nauru

Nepal

Netherlands

New Zealand
Nicaragua

Niger

Nigeria

Norway

Pakistan

Palau

Panama

Papua New Guinea
Paraguay

Peru

Philippines

Poland

Portugal

Rep. of Korea
Romania

Russian Federation
Rwanda

Saint Kitts and Nevis
Saint Lucia

Samoa

San Marino

Sao Tome and Principe
Senegal

Serbia

Seychelles

Sierra Leone
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Singapore
Slovakia
Slovenia
Solomon Islands
Somalia

South Africa
Spain

Sri Lanka

St. Vincent and the Grenadines
Surinam
Swaziland
Sweden
Switzerland
Tajikistan

The Former Yugoslav Rep. of Macedonia

Timor-Leste

Togo

Tonga

Trinidad and Tobago
Tunisia

Turkey

Turkmenistan

Tuvalu

Uganda

Ukraine

United Kingdom of Great Britain and
Northern Island
United Republic of Tanzania
Uruguay

USA

Uzbekistan

Vanuatu

Venezuela

Vietnam

Zambia

Zimbabwe
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8. sy Afufram
CENTRAL ACTS

Aadhar (Targeted Delivery of Financial and other
Subsidies, Benefits and Services) Act,

Absorbed Areas (Laws) Act, 1954

Academy of Scientific and Innovative Research
Act, 2011

Acquired Territories (Merger) Act, 1960
Acquisition of Certain Area at Ayodhya Act, 1993
Acting Judges Act, 1867

Actuaries Act, 2006

Additional Duties of Excise (Goods of Special
Importance) Act, 1957

Additional Duties of Excise (Textiles and Textile
Articles) Act, 1978

Additional Emoluments (Compulsory Deposit)
Act, 1974

Administration of Evacuee Property Act, 1950
Administrative Tribunals Act, 1985
Administrators-General Act, 1963

Advocates Act, 1961

Advocates' Welfare Fund Act, 2001

African Development Bank Act, 1983

African Development Fund Act, 1982

Agricultural and Processed Food Products Export
Cess Act, 1985

Agricultural and Processed Food Products Export
Development Authority Act, 1985

Agricultural Produce (Grading and Marking)
Act, 1937

Agricultural Produce Cess Act, 1940

3R (fasia iR o™= weifaferdl, ggfaensi
IR Hanedt o1 Afera 9Rem) eifafad, 2016

AWfaa & (fafy) sifaf1am, 1954

SR SR Yafda STTHM STehTeH!
aAfufaam, 2011

sttt weags (faerem) sifafram, 1960
sElen § wiqe &9 e Afufm, 1993
FHRIGN =i Afufem, 1867
siisher SAfufH, 2006

Fifafter 3care Yook (fodiw w8 k1 H1er)
aAfyEE, 1957

fafa ScTe Yoo (SHFIeRd IR CaeEd
%)) eAfufEm, 1978

sfafter Suctferai (stfemd fd) stfufem,
1974

frehia dufa gemea sAfuf=m, 1950
TRMETeh 3T AT, 1985
HRIGLME SAIH, 1963

sty eAfufTd, 1961

sty shema iy stffaEm, 2001
3Thien! T e sTfufaH, 1983
FThieh! TRy iy stffrem, 1982

i R JHEhd W 3 FHafd 3ueht
srfafT=H, 1985

T IR yHEhd @l 3 i e
TIerhoT SATIH, 1985

FH 3 (ot IR Fagin) eifufem,
1937

HIY IS UK ATIH, 1940
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Agricultural Refinance and Development
Corporation Act, 1963

Agricultural Refinance Corporation (Amendment)
Act, 1973

Agriculturists' Loans Act, 1884

Air (Prevention and Control of Pollution)
Act, 1981

Air Corporations (Transfer of Undertakings and
Repeal) Act, 1994

Air Corporations Act, 1953
Air Force Act, 1950

Air Force and Army Laws (Amendment) Act,
1975

Aircraft Act, 1934
Airports Authority of India Act, 1994

Airports Economic Regulatory Authority of India
Act, 2008

Alcock Ashdown Company Limited (Acquisition
of Undertakings) Act, 1973

Aligarh Muslim University Act, 1920

All India Council for Technical Education Act,
1987

All India Institute of Medical Sciences Act, 1956

All India Institute of Medical Sciences and the
Post-Graduate Institute of Medical Education and
Research, Chandigarh (Amendment) Act, 1987

All India Services Act, 1951

All India Services Regulations (Indemnity) Act,
1975

Allianz Und Stuttgarter Life Insurance Bank
(Transfer) Act, 1950

Aluminium Corporation of India Limited
(Acquisition and Transfer of Aluminium
Undertaking) Act, 1984
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Hiter gAferd SR T frm sifafEm, 1963
Hften At Fm (FeieE) stfafem, 1973

Uk IUR STIIH, 1884
g (guor femer &R fieon) eifufm, 1981

Ay fH (ITshHl 1 SR IR )
srfuf=d, 1994

oy T stfufeE, 1953
arg 91 AfHEE, 1950
g I IR I fafy (dehem) efufem, 1975

AN AT, 1934
IR foamgas wferepeor srfaf1am, 1994

gta faamaaa enfefe faftames wifeso
afuf=m, 2008

TcTehTeh TITSRA Ut fafies (SUshHl 1 2T5H)
Afufam, 1973

STeitTe g foaeafaamea sifuf=m, 1920

AT IRAT deh-ieh] Torem uiee srffTam,
1987

sifge aRda Tgfda g sAfufem, 1956
sifgel RdE STgfaa Tem iR SR
sgfea foen iR ST dum dem, =g
(Sshem) sifafem, 1987

Sfae wRdta den Afaf1am, 1951

Afge IR dan faf=m (deon) sifyfeEm,
1975

IS 3€ TR ARE SYRY Sh TR0
Afuf=H, 1950

T SRR St sfean fafhee
(Ui SUshH T TS SR SFa)
AfufaH, 1984




Amending Act, 1897

Anmritsar O1l Works (Acquisition and Transfer of
Undertakings) Act, 1982

Anand Marriage Act, 1909

Ancient Monuments and Archaeological Sites and
Remains Act, 1958

Ancient Monuments Preservation Act, 1904

Andhra Pradesh and Madras (Alteration of
Boundaries) Act, 1959

Andhra Pradesh and Mysore (Transfer of
Territory) Act, 1968

Andhra Pradesh Legislative Council (Abolition)
Act, 1985

Andhra Pradesh Legislative Council Act, 2005
Andhra Pradesh Reorganisation Act, 2014

Andhra Scientific Company Limited (Acquisition
and Transfer of Undertakings) Act, 1982

Andhra State Act, 1953

Anti-Apartheid (United Nations Convention)
Act, 1981

Anti-Hijacking Act, 1982

Anti-Corruption Laws (Amendment) Act, 1967
Anti-Hijacking Act, 2016

Antiquities and Art Treasures Act, 1972
Apprentices Act, 1961

Arbitration (Protocol and Convention) Act, 1937
Arbitration Act, 1940

Arbitration and Conciliation Act, 1996
Architects Act, 1972

Armed Forces (Emergency Duties) Act, 1947

Armed Forces (Jammu and Kashmir) Special
Powers Act, 1990

A srfufra|, 1897

STAER ATA T (IThHHT T TS 3R
3iqeon) Srfefad, 1982

atHg foare stfaf=™, 1909

T GRS T A e 3R TR
srfufT=d, 1958

YA FERe 9RIer stfafaam, 1904

oty Tew 3R HE (Him afeda) sifufreEm,
1959

3Ty T IR Y (T8 o) il 1968

Ay yew faum 9iug (IdeH) Stfuf=m, 1985

o1y gew faum 9ieg efufm, 2005
3Ty U e SAfufEm, 2014

a1y Tefefre wut fafiee (Sushdl =1 oeH
AR 3fquor) erfufaem, 1982

iy T srfufaad, 1953

T fatreht (S e wave) sifufEm,
aAfyfram, 1981

I BT AR SAfHfEH, 1982

yeER Ry fafy (Feem) sifufwm, 1967
IA-TLO AR A=, 2016

QUERY qel dgHed halsgid sifufEm, 1972
gty stfafm, 1961

ey (YR iR eIfvema) eifafm, 1937
e ATUTEH, 1940

TR SR gae Afufad, 1996
aEfeg AEH, 1972
YA 9 (319 haied) AT, 1947

I ol (S hyAR) Torer siferaai
artafrEm, 1990




Armed Forces (Punjab and Chandigarh) Special

Powers Act, 1983

Armed Forces (Special Powers) Act, 1958
Armed Forces Tribunal Act, 2007

Arms Act, 1959

Army Act, 1950

Army and Air Force (Disposal of Private
Property) Act, 1950

Arya Marriage Validation Act, 1937
Asian Development Bank Act, 1966

Asian Refractories Limited (Acquisition of
Undertaking) Act, 1971

Asiatic Society Act, 1984
Assam (Alteration of Boundaries) Act, 1951

Assam Criminal Law Amendment
(Supplementary) Act, 1934

Assam Reorganisation (Meghalaya) Act, 1969
Assam Rifles Act, 1941

Assam Sillimanite Limited (Acquisition and
Transfer of Refractory Plant) Act, 1976

Assam University Act, 1989
Atomic Energy Act, 1962

Auroville (Emergency Provisions) Act, 1980

Auroville (Emergency Provisions) Repeal Act, 2001

Auroville Foundation Act, 1988

Authorised Translations (Central Laws)
Amendment Act, 1988

Authoritative Texts (Central Laws) Act, 1973

Baba Saheb Bhimrao Ambedkar University Act,

1994
Banaras Hindu University Act, 1915
Bankers' Books Evidence Act, 1891

a9 9 (ST 2R Serg) fas wifeae
Afufam, 1983

e o (fosmw wiferrani) safafed, 1958
IS o AfYRLur AU, 2007
gy AfYEH, 1959

a1 sifufE, 1950

Y1 AR A (WS WUt T )
afuf=E, 1950

a1 foare faftmmentor sifuftem, 1937
Ty foeem S srfufTam, 1966

e Rpads fafies (Susha &1 3=)
aAfyfram, 1971

Tt GErE stfafm, 1984
A (H uRads) eaftufaam, 1951

AHM < fafy d@eied (sq@es) sfufm,
1934

MM YTl (Femerd) SAfafEm, 1969
M WEhed Tfaf-aH, 1941

M fafaare fafaees (Read 999 =1
3 SR Sfaeon) sAfufem, 1976

o1ay favafaenera sifufam, 1989
T e ST, 1962

SRIfIa (T 39ay) stfafEm, 1980
ARIfad (319 Susy) e Afaf=m, 2001
ARIfae wfaseq sifufTad, 1988

TifeRd 1A (e fafy) deinem eifufrem,
1988

TifteRd 18 (=g fafy) stfufmm, 1973

e ARe A iaeht favafaemaa Afuf=m

1994
et fog fovafammer sifufm, 1915
SRR R wied sfufTEm, 1891



Banking and Public Financial Institutions Laws
(Amendment) Act, 1976

Banking Companies (Acquisition and Transfer
of Undertakings) Act, 1969

Banking Companies (Acquisition and Transfer
of Undertakings) and Financial Laws
(Amendment) Act, 2006

Banking Companies (Amendment) Act, 1956

Banking Companies (Legal Practitioners' Clients
Accounts) Act, 1949

Banking Companies (Legal Practitioners' Clients
Accounts) Repeal Act, 2001

Banking Laws (Amendment) Act, 1983

Banking Regulation (Amendment) and
Miscellaneous Provisions Act, 2004

Banking Regulation Act, 1949

Banking Service Commission (Repeal) Act, 1978

Banking Service Commission Act, 1984
Banking, Public Financial Institutions and

Negotiable Instruments Law (Amendment) Act, 1988

Bar Councils (Validation of State Laws) Act
1956

Beedi and Cigar Workers (Conditions of
Employment) Act, 1966

Beedi Workers Welfare Cess Act, 1976
Beedi Workers Welfare Fund Act, 1976
Benami Transactions (Prohibition) Act, 1988
Bengal Bonded Warehouse Association, 1838

Bengal Chemical and Pharmaceutical Works
Limited (Acquisition and Transfer of
Undertakings) Act, 1980

Bengal Districts Act, 1836

Bengal Immunity Company Limited (Acquisition
and Transfer of Undertakings) Act, 1984
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ST 3R e o dwen fafyr (Eeiem)
afuf=™, 1976

SRR BT (SUHHAT HT TS S )
afufad, 1969

SRl HUAT (SUHHT T ST 3R STq0T)
3R ot geen fafy (wsierm) stfufs=m, 2006

Seher il U (FeEE) AfafaEH, 1956

St wu (Tafy st & gafewar &
Q) AfHEH, 1949

St wu (Tafy st & gafswar &
@rd) e sAfuf=m, 2001

Sererit fafer (demem) eAfufaam, 1983

dererrr faframa (Heem) 3R gehivl Susiy
sAfufaa™, 2004

Seherrt faframm erfufam, 1949

S a1 s () sifafrem, 1978
S o ST ifufTem, 1984

ShehTl, Tk faxite ween IR weht foraa
fafy (dshem) sifufem, 1988

IR HRiEd (79 fafedi o1 fafammaeo)
afuf=™, 1956

STl aan fR FHER (FEeH &1 9d)
AYEH, 1966

TSl FHBR HeAT YR AfIfTH, 1976
arel FHAR S fafy sifufrm, 1976
oA Heerer (ufauy) sifufem, 1988

TS SIS iR 97, 1838

ST A TS wHE R dad fafies

(ST T TS 3R 3fawon) srfufaam 1980

se TS erfafEm, 1836
S I ot fafiee (ITshHt 1 3TeiA
IR siquor) erfufaem, 1984




Bengal Suppression of Terrorist Outrages
(Supplementary) Act, 1932

Bengal, Agra and Assam Civil Courts Act, 1887

Bengal, Bihar and Orissa and Assam Laws Act,
1912

Berar Laws Act, 1941
Betwa River Board Act, 1976

Bharat Petroleum Corporation Limited
(Determination of Conditions of Service of
Employees) Act, 1988

Bhopal and Vindhya Pradesh (Courts) Act, 1950

Bhopal Gas Leak Disaster (Processing of Claims)
Act, 1985

Bihar and Uttar Pradesh (Alteration of
Boundaries) Act, 1968

Bihar and West Bengal (Transfer of Territories)
Act, 1956

Bihar Land Reform Laws (Regulating Mines
and Minerals) Validation Act, 1969

Bihar Reorganisation Act, 2000

Bihar State Legislature (Delegation of
Powers) Act, 1968

Bihar Value Added Tax Act, 2005
Biological Diversity Act, 2002

Bird and Company Limited (Acquisition and

Transfer of Undertakings and Other
Properties) Act, 1980

Births, Deaths and Marriages Registration
Act, 1886

Black Money (Undisclosed Foreign Income
and Assets) and Imposition of Tax Act, 2015

Bolani Oars Limited (Acquisition of Shares)
and Miscellaneous Provisions Act, 1978
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ST SATdeRarel fédn eva (3Qeh) eifufam,
1932

oo

ST, SR SR ey faf
Afufam, 1887

s, foer iR S qen smam fafy
sAfyfam, 1912

TR fafy sifaf=m, 1941
qaT e dre At 1976

IRA Yfead wRUReE fafies (FH=ifEr ot

TAT hT Il b1 SAIEROT) STfufTEd, 1988

NIEESIRINE

O 3R forem wew (=maed) Afafa=m, 1950

frer 719 fasiifuee (gen srdeR) afufem,
1985

foer oir S wew (dim ufedq) sifufram,
1968

foer 3 ufy=e) smer (T &5 37aRn)
Afyfam, 1956

foer gft gur fafy (Em iR e faf=me)
faferar=repeor stfaf=m, 1969

R gfen sfafam, 2000

foer T=9 faum dea (V] &1 TAESH)
afufad, 1968
foRR oo aftia Y sifuftEd, 2005

St fafaear sfufr=m, 2002

S Ug St fafges (Sushdl 2R 7= gufaat 1
TS IR 3faqeen) srfufem, 1980

S, § iR foame g sifufad, 1886

FHIET o9 (STUhfed fagelt o SR snf) @R
Y srferigur SAfafm, 2015

ST 3 fafaee (IR k1 315H) T Yehivl
3qey AfYf=H, 1978




Bombay High Court (Letters Patent) Act, 1866
Bombay Reorganisation Act, 1960

Bonded Labour System (Abolition) Act, 1976
Border Security Force Act, 1968

Brahmaputra Board Act, 1980

Braithwaite and Company (India) Limited
(Acquisition and Transfer of Undertakings)
Act, 1976

Brentford Electric (India) Limited (Acquisition
and Transfer of Undertakings) Act, 1987

British India Corporation Limited (Acquisition
of Shares) Act, 1981

British Statutes (Application to India) Repeal
Act, 1960

British Statutes (Repeal) Act, 2004

Brittania Engineering Company Limited
(Mokameh Unit) and the Arthur Butler and
Company (Muzaffarpore) Limited (Acquisition
and Transfer of Undertakings) Act, 1978

Building and Other Construction Workers
(Regulation of Employment and Conditions of
Service) Act, 1996

Building and Other Construction Workers
Welfare Cess Act, 1996

Bureau of Indian Standards Act, 1986
Bureau of Indian Standards Act, 2016

Burmah Oil Company [Acquisition of Shares of
Oil India Limited and of the Undertakings in India
of Assam Oil Company Limited and the Burmah
Oil Company (India Trading) Limited] Act, 1981

Burmah Shell (Acquisition of Undertakings in India)
Act, 1976

Burn Company and Indian Standard Wagon
Company (Nationalisation) Act, 1976

qres 3od Eed (ded Uée) sifufad, 1866
g Yt SfafEd, 1960

s o agfa (Sre) eAfuftad, 1976

o gren Ja sifufad, 1968

FRgS S sfufTEH, 1980

AT Us Syl (3fvean) fafaes (IuswHi &1
e SR efawon) srfufram, 1976

a<He Toifdes (Sfean) fafhes (Suswdl &1 3
AR 3fquor) erfufaem, 1987

fafesr Sfea wianem fafaes (I8 1 3 i)
arfufam, 1981

forfest A (wRa X @ 81 Freee sifufem,
1960

ferfeq oA (Tes) eafuf=m, 2004

forefan Ssiifrafin ot faftee (drepmn gfe)
Tl 372 Feer U ot (Yo fafies
(ST T 3TSH SR sfawor) srfufem, 1978

g 2R o gm0 R (e qen den
i fafremm) etfufrem, 1996

Yo 3R 37 FiH HHHR HeA0 IqHT
afuf=™, 1996

ARA | S0 sifafam, 1986
IRA 9 S0 sifufEm, 2016

T TR FU (TRA e fafaes & SpRi aan
T A HuAl fafqes iR sl emed w9t
(fen 2fen) fafaes & 9Ra & IUHHT 1 TsH]
arfufad, 1981

AT I (IR | SUsHHT T 3TH) fufE, 1976

o AT 2R EfeTH Woes AT U (TEFHIN)
A=E, 1976



Burn Company and Indian Standard Wagon
Company (Taking over of Management) Act, 1973

Cable Television Networks (Regulation) Act, 1995

Calcutta High Court (Extension of Jurisdiction)
Act, 1953

Calcutta High Court (Jurisdictional Limits)
Act, 1919

Calcutta Metro Railway (Operation and
Maintenance) Temporary Provisions Act, 1985

Calcutta Pilots Act, 1859
Calcutta Port (Pilotage) Act, 1948

Caltex [Acquisition of Shares of Caltex Oil
Refining (India) Limited and of the Undertakings
in India of Caltex (India) Limited] Act, 1977

Cancellation of General Elections in Punjab
Act, 1991

Cantonments (Extension of Rent Control
Laws) Act, 1957

Cantonments (House Accommodation) Act, 1923
Cantonments Act, 1924

Capital Issues (Control) Act, 1947
Capital Issues (Control) Repeal Act, 1992
Cardamom Act, 1965

Carriage by Air Act, 1972

Carriage by Road Act, 2007

Carriers Act, 1865

Caste Disabilities Removal Act, 1850
Cattle-trespass Act, 1871

Census Act, 1948

Central Agricultural University Act, 1992

Central Board of Direct Taxes (Validation of
Proceedings) Act, 1971

Central Boards of Revenue Act, 1963

4 R 3R Sfeaq Lueg H w Ul (TsiE T-ur)
afuf=m, 1973

o eftfoe Aeae (faftaw)sifuft=m, 1995

hetehdl Sod e (AfEepTiar faearon)
sAfufaam, 1953

ShieTehTdl e =™ (feeRTRar HH)
stfafram, 1919

FHershal YT Y& (TTe SR STIRETT) STeemdt
Susiy Afufem, 1985

Hetehdl digere Ui, 1859
HAH Yo (IH HEieyE) Afufem, 1948

hleea [dhiecdd e e (Efean) fafaees
& IR q9T wieead (Sfea) fafice & yra ®
IUHHT T 3T Afaf=E, 1977

Torre Gramer fafe waheor stfufaam, 1991

Stel (Tortran fesmon fafeai =1 fawar)
arfuf=m, 1957

BleHt (T8 o) AfufTEH, 1923
Bl fyfE, 1924

qeit ffee (Fresron) stfufrem, 1947
qeit ffea (Fresrn) feam stfufem, 1992
gl stfuftEm, 1965

forAmeRT SAfEm, 1972

g AF gN a8 SAfufEm, 2007
oTeeh Afufd, 1865

Sifa frtaar faro sifafad, 1850
Ty AR A=, 1871

SO STfafTEE, 1948

dhara i favafaemea sifaf=d, 1992

HET I X oS (el w1 fafemr=esmon)
arfafam, 1971

HeF T are SfafTam, 1963




Central duties of Excise (Retrospective
Exemption) Act, 1986

Central Educational Institutions (Reservation
in Admission) Act, 2006

Central Excise Act, 1944

Central Excise Laws (Amendment and
Validation) Act, 1982

Central Excise Tariff Act, 1985

Central Excises (Conversion to Metric Units)

Act, 1960

Central Excises and Customs Laws
(Amendment) Act, 1991

Central Excises and Salt (Amendment)
Act, 1985

Central Excises and Salt and Additional
duties of Excise (Amendment) Act, 1980

Central Goods and Services Tax Act, 2017

Central Industrial Security Force
(Amendment and Validation) Act, 1999

Central Industrial Security Force Act, 1968

Central Labour Laws (Extension to Jammu
and Kashmir) Act, 1970

Central Laws (Extension to Arunachal
Pradesh) Act, 1993

Central Laws (Extension to Jammu and
Kashmir) Act, 1968

Central Provinces Laws Act, 1875
Central Reserve Police Force Act, 1949
Central Road Fund Act, 2000

Central Sales Tax Act, 1956

Central Universities Act, 2009

Central Universities Laws (Amendment)
Act, 2008

Central Vigilance Commission Act, 2003

e e Yoo (el g2) AfufeE, 1986

e forem g (yawr # sreyon) sifufaam, 2006

e IS Yook ATUTH, 1944

e 3R Yook fafe (Feiea SR fafemm=ehao)
Afyfaag, 1982

~

e 3G Yok R AfufE, 1985

Hald SIS Yodh (Hied A dulted) sAfufem,
1960

eI IS Yook IR Ui Yook fafy (Teiem)
aAfgfam, 1991

Had IR Yoo AR THE (HIeE) i,
1985

eI IS Yook IR THE adn Afaled 3
ok (Fee) srfuftEm, 1980

el 1 3R gar T fufEm, 2017

HEra SAEfiTE R Ja (FeEE SR
fafemr=enor) erfufam, 1999

Hara SNt e 9@ Atuf=m, 1968

Hara o fafy (99w T fawamo)
A=, 1970

Hag fafy (somEa wew W fammro)
arfufa™, 1993

e fafy (S9 weR W fowaron) stfufem,
1968

T gid fafy sfufem, 1875

Har Red gfe™ aa Afuf=d, 1949
Hald gedh HY T, 2000
Fag fasn w2 atfuf=m, 1956

sherd favafaame™ sfaf=m, 2009

g favafaemaa faftei (dee)stfufem,
2008

el gashdl AEN fufTam, 2003




Cess and Other Taxes on Minerals (Validation)
Act, 1992

Cess Laws (Repealing and Amending)
Act, 2006

Chandernagore (Merger) Act, 1954
Chandigarh (Delegation of Powers) Act, 1987
Chandigarh Disturbed Areas Act, 1983

Chaparmukh-Silghat Railway Line and the
Katakhal-Lala Bazar Railway Line
(Nationalisation) Act, 1982

Charitable and Religious Trusts Act, 1920
Charitable Endowments Act, 1890
Chartered Accountants Act, 1949
Chemical Weapons Convention Act, 2000

Chief Election Commissioner and Other
Election Commissioners (Conditions of
Service) Amendment Act, 1993

Child Labour (Prohibition and Regulation)
Act, 1986

Child Marriage Restraint Act, 1929
Children (Pledging of Labour) Act, 1933
Children Act, 1960

Chit Funds Act, 1982

Church of Scotland Kirk Sessions Act, 1899

Cigarettes (Regulation of Production, Supply and
Distribution) Act, 1975

Cigarettes and Other Tobacco Products
(Prohibition of Advertisement and Regulation of
Trade and Commerce, Production, Supply and
Distribution) Act, 2003

Cinematograph Act, 1952

Cine-workers and Cinema Theatre Workers
(Regulation of Employment) Act, 1981

Cine-workers Welfare Cess Act, 1981

@i sl T 3T 3R 3= T (fafemm=rento)
aAfyfaam, 1992

Iy fafer (s 3R A9t )
arfuf=m, 2006

FeTR (faeaq) fuf=m, 1954
e (el 1 JeEeH) ifyfEd, 1987
e fagen &3 srfufram, 1983

ARG - fRTeTe Y6 &E SR Herarel -l ek
& e (USIaRon) Stfufam, 1982

o SR efier = eifufd, 1920

Td fomm etfuf=m, 1890

TEE Ahrece fufam, 1949

A gy sTfvEHa AfUf=H, 2000

e fater sTged iR o= fatem s
(Fem =1 o) wRieA sAfufrem, 1993

o o™ (yfavy v fafaame) sifufzm, 1986

a1 forameg steiy sifufm, 1929

otk (oM firetRTon) eifufEm, 1933
dctsh SATUTTIH, 1960

Tae %e stfufm, 1982

=9 A Theots fore TeT srfufam, 1899

fame (Saeq, yem iR faqor fafema)
afuf=m, 1975

fame iR o= qrare, 3ae (fagme &1 fauy
3R MR qem aiforsy, Iared, Yo IR foaom
&1 fafam) sifufram, 2003

ToAfas Afuf=d, 1952

fgrm wHeR IR faam faue wdsr (feeE
=1 faf=as) sifafram, 1981

T FHAR e U rfuftam, 1981




Cine-workers Welfare Fund Act, 1981
Citizenship Act, 1955

Civil Courts Amins Act, 1856

Civil Defence Act, 1968

Civil Liability for Nuclear Damage Act, 2010

Clinical Establishments (Registration and
Regulation) Act, 2010

Coal Bearing Areas (Acquisition and
Development) Act, 1957

Coal Bearing Areas (Acquisition and
Development) Amendment and Validation
Act, 1971

Coal Grading Board (Repeal) Act, 1959

Coal India (Regulation of Transfers and
Validation) Act, 2000

Coal Mines (Conservation and Development)
Act, 1974

Coal Mines (Nationalisation) Act, 1973
Coal Mines (Special Provisions) Act, 2015

Coal Mines (Taking Over of Management)
Act, 1973

Coal Mines Labour Welfare Fund (Repeal)
Act, 1986

Coal Mines Labour Welfare Fund Act, 1947

Coal Mines Nationalisation Laws (Amendment)
Act, 1978

Coal Mines Provident Fund and Miscellaneous
Provisions (Amendment) Act, 1996

Coal Mines Provident Fund and
Miscellaneous Provisions Act, 1948

Coast Guard Act, 1978
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o wHwR wear iy stfufwm, 1981
TriieRar sifufm,
fafae =amaera s sTfufTam, 1856
AMTRER Y& AIH, 1968

THEE JHeH & fau fafaa afaa
afuf=m, 2010

Ferfer T (i iR fafrem)
afuf=m, 2010

HITA URE & (3 3R faerm) erfufrm,
1957

HITA URE G (3T TR faerm) deied iR
fafemr=entor sAfufzm, 1971

1955

HIFAT R st () eafufTam, 1959

I fean (STauit o1 fafTam eir fafemreron)
afaf=m, 2000

HITAT @H (TE0 3R fawrg)  erfufem, 1974

I @H (TSFen0) iy, 1973
e @M (favm Susy) sifyuf=m, 2015

S @H (FaEY TguT) AfufEE, 1973

HIFA @H 99 e iy (Fraa) sAfufm,
1986

HIFA @H 99 heam [y Afuf=m, 1947

I @M T fafy (dsieq) Afafaem,
1978

T @F vfasy fAfy qen gehiol Suse (H9ie)
arfuf=™, 1996

e wF ufos ffy qen gertol Susiy
arfufa™, 1948

q&en Tfafam, 1978




Coastal Acquaculture Authority Act, 2005
Coasting Vessels Act, 1838

Coconut Development Board Act, 1979
Code of Civil Procedure, 1908

Code of Criminal Procedure (Amendment)
Amending Act, 2006

Code of Criminal Procedure, 1973
Coffee Act, 1942

Coinage Act, 1906

Coinage Act, 2011

Coir Industry Act, 1953

Coking Coal Mines (Emergency Provisions)
Act, 1971

Coking Coal Mines (Nationalisation) Act, 1972
Collection of Statistics Act, 1953

Collection of Statistics Act, 2008

Colonial Courts of Admiralty (India) Act, 1891

Colonial Prisoners Removal (Repeal) Act, 2001

Commander-in-Chief (Change in Designation)
Act, 1955

Commercial Courts, Commercial Division and
Commercial Appellate Division of High Courts
Act, 2015

Commercial Documents Evidence Act, 1939

Commission for Protection of Child Right Act,
2005

Commission of Sati (Prevention) Act, 1987
Commissions of Inquiry Act, 1952

Companies (Donations to National Funds) Act,
1951

Companies (Profits) Surtax Act, 1964
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T SRy gifereRtor stfuf=E, 2005

T A Afufed, 1838

Tiae fasme dre stfufem, 1979

faforet wfsran dfedr, 1908

< gfhan wfear (HeheE) Weiemer sifuf,
2006

<US Yishdl Hfedl, 1973
Ik Afafam, 1942
ot fmtor sifafad, 1906
fagem famor stfufram, 2011
A A A=, 1953

HIhHHN HEA @H (| 3uay) Ay,
1971

hishehT{l ehITell @M (TSFh0T) Tfyf=m, 1972
Hiftershta HUgu Afuf=m, 1953
Hiftereht HUgu AfHfTaH, 2008

[

TRl fowae 34

arfufam, 1891

Fwaiae fasd fogea (fFrem) sifufem,
2001

HUE 3 AE (USIe™ aRedq) ifufrEm,
1955

CHENDI DGR I

FIfUTeh e, 39 e arfusgen G9HT
IR anforfsaen o7dier gwm etfafem, 2015

FIfoIfseh q&aras |ed Y™, 1939
qeAeh ATRR G0 AR a9, 2005

Tl (Tramor) eafaf1zm, 1987
S TN AfufTad, 1952
FHo (U e § TF) stfuftEd, 1951

SOl (eY) SRt SfufEd, 1964



Companies (Surcharge on Income-tax) Act, 1971

Companies (Temporary Restrictions on Dividends)
Act, 1974

Companies Act, 1956

Companies Act, 2013

Company Secretaries Act, 1980
Compensatory Afforestation Fund Act, 2016
Competition Act, 2002

Comptroller and Auditor General's (Duties,
Powers and Conditions of Service) Act, 1971

Compulsory Deposit Scheme (Income-tax
Payers) Act, 1974

Compulsory Deposit Scheme Act, 1963

Conservation of Foreign Exchange and Prevention
of Smuggling Activities Act, 1974

Constitution (Scheduled Castes and Scheduled
Tribes) Orders (Amendment) Act, 2002

Constitution (Scheduled Castes) Order
(Amendment) Act, 2002

Constitution (Scheduled Tribes) Orders
(Amendment) Act, 1987

Consumer Protection Act, 1986
Contempt of Courts Act, 1971
Contingency Fund of India Act, 1950

Continuance of Legal Proceedings Act, 1948

Contract Labour (Regulation and Abolition) Act,
1970

Control of National Highways (Land and Traffic)
Act, 2002

Converts' Marriage Dissolution Act, 1866
Cooch-Bihar (Assimilation of Laws) Act, 1950

Co-operative Societies Act, 1912
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HUAT (IR IfYYR)  SAfyf=m, 1971

HYA (IS W s feem) srfuftem,
1974

FOAr AfEE, 1956

FuAr stfafEm, 2013

FUAr | stfafm, 1980
gfderteTsr s fafy sifafm, 2016
gfqeqyt s1fufem, 2002

e oI HerrETriees (Fdae, wfeat den
Tar &1 ) eIfufrEE, 1971

Afard 789 w=him (eTEeR gmn) SAfufTm,
1974

Afard fA8a = ifufaam, 1963

foreft He1 wRew iR qERd feamo  stfufm,
1974

Hfaum (sTgfea sifaai 8k Tgfaa
SSTtaat) e (EeiEE) AfufTEm, 2002
faum (Tggfaa sfaat) e (Heie)
afuf=m, 2002

Gfaem (egfaa SEsfaE) e (SEed)
srfufem, 1987

IudTeT TRET0 AfUIH, 1986
= TgEE AfaHEE, 1971
ONA i ATk RHhar Y Afaf=m, 1950

o N

fedl 1 =Te] 18 ST 3fafm,

IEIECRCARE]
1948

Sh1 g (fafqama @R sareq) sfuf=m, 1970

T Tomr e (9 iR @)
sAfuf=m, 2002

Hufadt foarg fasea sifuf=m, 1866
FHafaer (fafeEi st whwyar) Afuft=H, 1950
TSR e Afufm, 1912



Copra Cess Act, 1979

Copyright Act, 1957

Coroners Act, 1871

Cost and Works Accountants Act, 1959
Cotton Cloth (Repeal) Act, 2000
Cotton Cloth Act, 1918

Cotton Ginning and Pressing Factories (Repeal)
Act, 1998

Cotton Ginning and Pressing Factories Act, 1925

Cotton Textile Companies (Management of
Undertakings and Liquidation or Reconstruction)
Act, 1967

Cotton Textiles Cess (Repeal) Act, 2000
Cotton Textiles Cess Act, 1948

Cotton Transport Act, 1923

Cotton Transport Repeal Act, 1995

Cotton, Copra and Vegetable Oils Cess
(Abolition) Act, 1987

Countess of Dufferin's Fund (Repeal) Act, 2002

Countess of Dufferin's Fund Act, 1957
Court-Fees Act, 1870

Credit Information Companies (Regulation) Act,
2005

Criminal and Election Laws (Amendment) Act,
1969

Criminal Law Amendment (Amending) Act, 1985
Criminal Law Amendment, 1932
Customs Act, 1962

Customs and Central Excise and Salt and Central
Boards of Revenue (Amendment) Act, 1978

Customs and Central Excises Laws (Amendment)
Act, 1988
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W 39T ifafrEm, 1979
giaferefaerr. stfufa=m, 1957

HRR stfafEm, 1871

AN 3R HehH oiamarer A=, 1959
gt vl (fea) stfafm, 2000

Tl shagr fufTa, 1918

FHIY AR 3R <O FHREH ()
arfufad, 1998

Fu 31 iR qarE @ stfufEm, 1925

Yl TS HUAT (SUHHT KT Joie qAq HHIA
1 gted) SAfufEm, 1967

gt a1 Iyt (Freee) safafm, 2000
Yl % IukT Af=H, 1948

U aftergd stfufE, 1923

I YReed R Afaf=m, 1995

HIE, T 3R FTEfd e TR (SHE)
Afyfrag, 1987

HIeeH 3MF shid [y (fwm) sifufram,
2002

HIeeH 3 swiA Ay sifufram, 1957
AT Big IfafE|, 1870

yord fauges S aet (fafteme)
afuf=, 2005

g qo fratem fafy (deem) eifufram, 1969

gg fafy dsieq (Eeiamery) sifuf=m, 1985
ge fafy deiem erfufem, 1932
gl sifufTam, 1962

T Yook, Had 3G o IR THE T S
TS dre (FRieH) sifafTem, 1978

e iR Ha 3R Yoo fafy (Feied)
artafam, 1988




Customs and Central Excises Laws (Repeal) Act,
2004

Customs and Excise Revenues Appellate Tribunal
Act, 1986

Customs Duties and Cesses (Conversion to
Metric Units) Act, 1960

Customs Tariff Act, 1975

Customs, Gold (Control) and Central Excises and
Salt (Amendment) Act, 1973

Cutchi Memons Act, 1938
Dadra and Nagar Haveli Act, 1961
Dakshina Bharat Hindi Prachar Sabha Act, 1964

Dalmia Dadri Cement Limited (Acquisition and
Transfer of Undertakings) Act, 1981

Damodar Valley Corporation Act, 1948
Dangerous Drugs Act, 1930

Dangerous Machines (Regulation) Act, 1983
Decrees and Orders Validating Act, 1936
Defence and Internal Security of India Act, 1971
Defence of India (Amendment) Act, 1975
Dehradun (Act No. 21 of 1871)

Dekkan Agriculturists' Relief Act, 1879

Delegated Legislation Provisions (Amendment)
Act, 1983

Delhi (Delegation of Powers) 1964
Delhi Administration Act, 1966

Delhi Apartment Ownership Act, 1986
Delhi Development Act, 1957

Delhi Development Authority (Validation of
Disciplinary Powers) Act, 1998

Delhi Fire-Prevention and Fire Safety Act, 1986

Delhi High Court Act, 1966
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R 3R Hher SaR Yok fafy ()
sAfufad, 2004

G 3R 3G Yook Tord STdd SfeeRT
arfafad, 1986

e iR 3Tt (Hied Ak Safed)
srfuf=d, 1960

e R ifufEd, 1960

Hrrgess, @l (Frise) @R Hee 39K’ gos
3R ek (HEleA) sifufTem, 1973

HoSt WA AfafTaH, 1938
ey SR AR gael Afafam, 1961
gfeqor aRa fet y=aR 9 sifufam, 1964

AT Tl Ui fafies (IUshHl &1 31eH
3R TyFiaRen) erfufem, 1981

TrHIe wé fm stfuafrem, 1948

ATESHRF AGHh gd AfAfTIH, 1930
G w3 (fafrerem) sifufm, 1983
feht iR emew fafam=eto sifufem, 1936
RA &7 iR sTafeh [Rem Afufm, 1971
AT & (HeieH) sAfuaf=m, 1975

T_U (1871 w1 AHIH H&Aih 21)

QR Heh URd AUMEH, 1879

YIS fau@ Suysie (Heeq) SAtyfam,
1983

feeett (wfeai 1 JmRSH) 1964
feeett gemem sAfufem, 1966

feeell eTuche wfaa ifuf=m, 1986
feoett famma sifufrem, 1957

foeed! fasma wifeeRtor (srgemafen) wifsadi =1
fafemrreror) srfufram, 1998

feeett sifa framor oiR e1f qran sifufrem,
1986

feeell =g =IaTed AfafaH, 1966



Delhi Lands (Restrictions on Transfer) Act, 1972
Delhi Laws (Special Provisions) Act, 2006
Delhi Laws Act, 1912

Delhi Laws Act, 1915

Delhi Metro Railway (Operation and
Maintenance) Act, 2002

Delhi Motor Vehicle Taxation (Amendment)
Act, 1983

Delhi Municipal Corporation (Validation of
Electricity Tax) Act, 1966

Delhi Municipal Corporation (Validation of
Electricity Tax) Act and Other Laws (Repeal)
Act, 2002

Delhi Municipal Corporation Act, 1957

Delhi Municipal Laws (Amendment) Act, 1991
Delhi Police Act, 1978

Delhi Rent Act, 1995

Delhi Rent Control Act, 1958

Delhi Sales Tax (Amendment and Validation) Act,
1976

Delhi Sales Tax Act, 1975

Delhi School Education Act, 1973

Delhi Sikh Gurdwaras Act, 1971

Delhi Special Police Establishment Act, 1946
Delhi University Act, 1922

Delhi Urban Art Commission Act, 1973
Delimitation Act, 1972

Delimitation Act, 2002

Delimitation Commission Act, 1962

Delivery of Books and Newspapers (Public
Libraries) Act, 1954

Dentists Act, 1948
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faeeft 9fi (sfawer @ feiem) srfufrem, 1972
feeett fafa (fodra susier) sifafm, 2006
feeent fafy erfufa=m, 1912

feeett fafy sifuftem, 1915

feeett B3 Y& (ufEme iR stRewn) siffrem,
2002

fooett AT I Uy (9eed) Afufm,
1983

foeedt TR frm (forga X fafemr=renton)
afuf=™, 1966

foeedt TR frm (forga X fafemr=renton)
Afyfam qen o1 fafeai (fem) sifafram,
2002

feeeft TR fm sifufrem, 1957

feeett TRaferen fafa (Fenem) erfufram, 1991
feeett gfera sifufem, 1978

feeett forzren sifufem, 1995

feeett forzren fiaror erfufem, 1958

feoett fasra T (Femea iR fafomrenon)
afuf=H, 1976

feeeht fosha 1 stfufm, 1975

feeeht faemem faan sifufem, 1973
feedt! foa g stfuftam, 1971

feeett fos gfew Tare sifafem, 1946
feeett fovafammea 1fuftem, 1922
feeett IR e M sifufeE, 1973
i sAfyfrm, 1972

il T stfafm, 2002

i e AfafTEd, 1962

& 3R TR R (Hresie
JEIeRTerd)  SATHEH, 1954

<q fafecges sfufram, 1948
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Departmental Inquiries (Enforcement of
Attendance of Witnesses and Production of
Documents) Act, 1972

Departmentalisation of Union Accounts (Transfer
of Personnel) Act, 1976

Deposit Insurance and Credit Guarantee
Corporation Act, 1961

Deposit Insurance Corporation (Amendment and
Miscellaneous Provisions) Act, 1978

Depositories Act, 1996

Depositories Related Laws (Amendment) Act,
1997

Designs Act, 1911
Designs Act, 2000
Destruction of Records Act, 1917

Destructive Insects and Pests (Amendment and
Validation) Act, 1992

Destructive Insects and Pests Act, 1914

Diplomatic and Consular Officers (Oaths and
Fees) (Extension to Jammu and Kashmir)
Act, 1973

Diplomatic and Consular Officers (Oaths and
Fees) Act, 1948

Diplomatic Relation (Vienna Convention) Act, 1972

Direct Tax (Amendment) Act, 1974
Direct Tax Laws (Amendment) Act, 1987
Direct Tax Laws (Miscellaneous) Repeal Act, 2000

Displaced Persons (Claims) Supplementary
Act, 1954

Displaced Persons (Compensation and
Rehabilitation) Act, 1954

Displaced Persons (Debts Adjustment) Act, 1951

Displaced Persons Claims and other Laws Repeal
Act, 2005

favrita st= (el ol gIfeR aan aan
TEIOS U9 AT IfufEE, 1972

T o favritertor (hifHer eawor) eafufram,
1976

T st oir g RS fm erfufaem, 1961

T8 s fem (Feied SiR geriol Susie)
arfuf=H, 1978

R srfafm, 1996
R geifag fafe (geiem) aftaf1z™, 1997

fesmea stfafram, 1911
festrga stfaf=m, 2000
AfYerE ARTRTOT AfH=™, 1917

TR hie 2R AW S (H3ieE 2R
fafemr=en<or) stfuf=m, 1992

AN i AR AW St 2AfufT=m, 1914

ToHg 3 HiFed EE (MY 3R wY)
(S HYHR W faer) sifafm, 1973

qoAIeh 3R HiFed AMFEE (J9Y IR w)
Afyfram, 1948

ToFreh deiy (faamn sw<avm) sifafam, 1972

YA HT (HMeH) aAfufEm, 1974

& 3 fafy (Heiem) sifafm, 1987
g & fafa (weptol) feee sifafm, 2000
fereenfua =afed (@) SRS Afuf=H, 1954

foreenfia =afaa (wfaert iR qate) stfufem,
1954

ooty =afad (R01 THESH) Afafz™, 1951

foenfya =afea T@ 2R o= fafted fem
afuf=, 2005



Disputed Elections (Prime Minister and
Speaker) Act, 1977

Dissolution of Muslim Marriages Act, 1939
Disturbed Areas (Special Courts) Act, 1976

Dock Workers (Regulation of Employment)
(Inapplicability to Major Ports) Act, 1997

Dock Worker (Regulation of Employment)
Act, 1948

Dock Workers (Safety, Health and Welfare)
Act, 1986

Dourine Act, 1910
Dowry Prohibition Act, 1961

Dr. Rajendra Prasad Central Agricultural
University Act, 2016

Dramatic Performance Act, 1876
Drugs (Control) Act, 1950
Drugs and Cosmetics Act, 1940

Drugs and Magic Remedies (Objectionable
Advertisements) Act, 1954

Ear Drums and Ear Bones (Authority for Use
for Therapeutic Purposes) Act, 1982

Easements (Extending Act V of 1882)

Economic Offences (Inapplicability of Limitation)
Act, 1974

Election and Other Related Laws (Amendment)
Act, 2003

Election Commission (Conditions of Service
of Election Commissioners and Transaction
of Business) Act, 1991

Election Laws (Amendment) Act, 1975

Election Laws (Extension to Sikkim) Act, 1976

Electricity (Supply) Act, 1948
Electricity Act, 2003
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faameued fraf=q (Y w3 3R 37e987)
arfuf=m, 1977

giter foarg faered sifufr=m, 1939
fagss &= (foim =mrera) sifufwd, 1976

ek FHHR (FaeE &1 faf=a)
(FTaHl W AN F BT AffTEH, 1997

ek FHRR (FaeE o1 fafr=a)
Afyfram, 1948

T FHRR (&, WA iR Heamn)
Afyfam, 1986

A sifufm, 1910
TS ique eAfufTam, 1961

e TS5 JHIG =g Hfv fogafaeme
srfufTH, 2016

g geA fuftEd, 1876
afmfyr (frg=on) erfufem, 1950
Rty o gameE | stfafTam, 1940

afufYr 3R THcher STR (STaquiy
foqmam) etfuf=m, 1954

%l g 3R ki ifty (Tafwada gaem
& Tou 39am =1 1fyeeR) Sifufam, 1982

YEER (1882 & AfaH G&aish 5 1 fawr)

sfefer Tory (AR 1 @1 7 B
AfafTam, 1974

frat=q we o1 defya fafied (Feneq)
afuf=m, 2003

fratem s (fafem sgea Jan 9 8l
FHRAR 1 HAeR) AfufaH, 1991

fratem fafa (deiem) etfuftzm, 1975

fratem fafy (fafaers w fammro) sifufem,
1976

faga (vem) aifufem, 1948
forgra sifaf=m, 2003



Electricity Laws (Amendment) Act, 1991
Electricity Regulatory Commission Act, 1998
Elephants’ Preservation Act, 1879

Emblems and Names (Prevention of Improper
Use) Act, 1950

Emergency Risks (Goods) Insurance Act, 1971

Emergency Risks (Undertakings) Insurance
Act, 1971

Emigration Act, 1922
Emigration Act, 1983
Employee's Compensation (Amendment) Act, 2017

Employees' Provident Funds and Family
Pension Fund (Amendment) Act, 1973

Employees' Provident Funds and Miscellaneous
Provisions Act, 1952

Employees' State Insurance Act, 1948
Employees' Liability Act, 1938

Employment, Exchanges (Compulsory
Notification of Vacancies) Act, 1959

Employment of Children Act, 1938

Employment of Manual Scavengers and
Construction of Dry Latrines (Prohibition) Act,
1993

Enemy Property (Amendment and Validation)
Act, 2017

Enemy Property Act, 1968
Energy Conservation Act, 2001

Enforcement of Security Interest and Recovery of
Debts Laws (Amendment) Act, 2004

English and Foreign Languages University
Act, 2006

Environment (Protection) Act, 1986

Epidemic Diseases Act, 1897
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forga fafy (genem) sifufm, 1991
forga faframes smim stfyafam, 1998
greft ufeqor sAfyfraH, 1879

Tydter SR A (srgfad wam fremo)
afuf=E, 1950

M| Hahe (|re) & AfufEm, 1971
M| Hehe (IUshH) o AfY=E, 1971

Igarg stfafTaE, 1922
IFag Afafad, 1983
FHHIN Gfaewy (FeE) ifafaam, 2017

Haar vfes fafy iR ofer em fAfy
(TeieE) srfufaam, 1973

wHoEr vfes ffy IR geniol Susiy
afuf=m, 1952

FHHIR T oA STfufTed, 1948
T~ it eAfafam, 1938

e (Rfsaeii =61 siferd stfeg=m)
arfuf=H, 1959

A FaeH sfyf=m, 1938

(9 (o n o N
T HHa FESH SR I Sierer

wf=mior (yfavy) Afufsam, 1993

313 wafa (HeieE SR fafemrrenon)
aAfytEE, 2017

9 Hufa sifuf=E, 1968
S w@eeu AfafrE, 2001

gfaygfd fed 1 e IR 01 agel fafy
(Feied) SAfufTad, 2004

S 3R faeeht v favafommea ifufm,
2006

qfeRor (EReTr) erfufTam, 1986
e rfufTam, 1897



Equal Remuneration Act, 1976

Essential Commodities (Special Provisions)
Act, 1981

Essential Commodities (Special Provisions)
Continuance Act, 1987

Essential Commodities Act, 1955

Essential Services (Maintenance) Ordinance
Repeal Act, 2001

Essential Services Maintenance (Assam) Act, 1980
Essential Services Maintenance Act, 1981

Esso (Acquisition of Undertakings in India)
Act, 1974

Estate Duty (Distribution) Act, 1962
Estate Duty Act, 1953

Evacuee Interest (Separation) Act, 1951
Exchange of Prisoners Act, 1948

Excise (Malt Liquors) Act, 1890

Excise (Spirits) Act, 1863
Expenditure-Tax Act, 1987

Explosive Act, 1884

Explosive Substances Act, 1908

Export (Quality Control and Inspection)
Act, 1963

Export-Import Bank of India Act, 1981
Extradition Act, 1962

Eyes (Authority for use of Therapeutic Purposes)
Act, 1982

Factories Act, 1948

Factoring Regulation Act, 2011

Family Courts Act, 1984

Faridabad Development Corporation Act, 1956
Fatal Accidents Act, 1855

188

TaE aiRgye Afuf=m, 1976

STeregeh o] (fasy 3usier)
sAfafTem, 1981

STeregeh o] (fas 3usier) fHE=aRan
aAfyEE, 1987

AEIH %] AUIH, 19551

YIS Tl (TN W) AR
g srfaf=E, 2001

YT e (3T9H) SAfYUf=W, 1980
YTk dar SrfufaH, 1981
TE (YR W SYshAl 1 319i9) AfufTam, 1974

el Yook (Toaon) stfuf=m, 1962
qual oo fufEm, 1953

frshra fea (Qereepaon) sifufem, 1951
gl eH-YeM ifufm, 1948

3TE Yoch (Hee forsh) eAfafEm, 1890
3G Yoo (Teite) sifuf=m, 1863
FI-H fYfam, 1987

foremres sAfufTaH, 1884

foremres uared sAfufm, 1908

frata (senfad fae=or i fadeqon)
afufa™, 1963

IR Fafa-emama o stfuf=m, 1981

g A, 1962

RENCEIEIIRIRIS R KSR R ReIIRCA L)
aAfYEE, 1982

HREMI SAIH, 1948

e faf=ma sfaf=m, 2011

e A fUfTEE, 1984

wgere faem fm sifuf=am, 1956

ek geel SAfufTaH, 1855




Federal Court (Enlargement of Jurisdiction)
Act, 1947

Federal Court Act, 1937

Finance Commission (Miscellaneous Provisions)
Act, 1951

Fiscal Responsibility and Budget Management
Act, 2003

Food Corporation Act, 1964
Food Safety and Standard Act, 2006

Foreign Aircraft (Exemption from Taxes and
Duties on Fuel and Lubricants) Act, 2002

Foreign Awards (Recognition and Enforcement)
Act, 1961

Foreign Contribution (Regulation) Act, 1976
Foreign Contribution (Regulation) Act, 2010

Foreign Exchange Conservation (Travel) Tax
Abolition Act, 1992

Foreign Exchange Management Act, 1999
Foreign Exchange Regulation Act, 1973
Foreign Jurisdiction Act, 1947

Foreign Marriage Act, 1969

Foreign Recruiting Act, 1874

Foreign Trade (Development and Regulation)
Act, 1992

Foreigners Act, 1946

Foreigners Law (Application and Amendment)
Act, 1962

Forest (Conservation) Act, 1980
Forfeited Deposits Act, 1850
Forfeiture (Repeal) Act, 2000
Forfeiture Act, 1859

Former Secretary of State Service Officers
(Conditions of Service) Act, 1972
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Thetd e (Sfyeiar gfg) sifufm, 1947

Held IEd AtafaH, 1937
fom emam (yenivt Susier) etfuftam, 1951

TSR I 3R I Jeieq Ataf=m
2003

@ T stfuf=E, 1964
Qe gRe SR wHe Afufm, 2006

faRelt amgam (oM SR Ted W H{ SR
Yeohi 9§ ®e) Afufd, 2002

faestt game (9r=an 3R o) eifufem, 1961

foest efwerm (fafemm) sifuf=m, 1976
foest etferm (fafremm) sifufem, 2010

forett He1 TREur (A wR S i
srfafT=d, 1992

foeeft qa1 wetw etfafm, 1999
foeeft qe1 fafrerm stfufem, 1973
foaelt s sifuftem, 1947
foreft foams sifafem, 1969

fogeht ot sifufem, 1874

faeeit =R (foermm @i fafae)
afuf=H, 1992

foeferat fawaes aafuftam, 1946

foeferdt fawaes fafa (AF] 891 iR wuied)
AfafTm, 1962

o (EEOT) I, 1980
gAved f98ra sifufm, 1850
gauetn (freem) etfuf=m, 2000
HHIEL AfUfEH, 1859

aqe Tehell 31 W Jan Tt
(Fan &t 3d) sifufeEm, 1972
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Fort William Act, 1881
Forward Contracts (Regulations) Act, 1952
Freedom of Information Act, 2002

Futwah-Islampur Light Railway Line (Nationalisation)
Act, 1985

Ganesh Flour Mills Company Limited (Acquisition
and Transfer of Undertakings) Act, 1984

General Clauses Act, 1897
General Insurance (Emergency Provision) Act, 1971

General Insurance Business (Nationalisation)
Act, 1972

Geneva Conventions Act, 1960

Geographical Indications of Goods (Registration
and Protection) Act, 1999

Gift-Tax Act, 1958
Glanders and Farcy Act, 1899

Goa, Daman and Diu (Absorbed Employees)
Act, 1965

Goa, Daman and Diu (Administration) Act, 1962

Goa, Daman and Diu (Extenstion of the Code of
Civil Procedure and Arbitration Act) Act, 1965

Goa, Daman and Diu Judicial Commissioner's
Court (Declaration as High Court) Act, 1964

Goa, Daman and Diu Mining Concessions
(Abolition and Declaration as Mining Leases)
Act, 1987

Goa, Daman and Diu Reorganisation Act, 1987
Gold (Control) Act, 1968

Gold (Control) Repeal Act, 1990

Gold Bond (Immunities and Exemptions) Act, 1993
Goods and Services Tax (Compensation to States)
Act, 2017

Government Buildings Act, 1899

Government Grants Act, 1895

e faferem erfafm, 1881
At dfaq (fafza) sifafaam, 1952
A1 ki wadsar stfafEm, 2002

Tel-SEAHYR A5 a1 alied (TSI
srfafT=H, 1985

MY TR faew o faffee (Sushdt =1 oA
IR eiquor) erfufaem, 1984

TR Te Afuf1ad, 1897

TERO 491 (ST Suee) sifyf=m, 1971

TYRO &1 HRAR (TFeh0n) Afaf=m
1972

TSar s=avA Afyf=E, 1960

e & iiiferes 39eeH (ISR 3R EXen)
A=, 1999

TE-H AfYfam, 1958
TS 3R wEr SAfuf I, 1899

T, <o 3R <9 (smaferd wHer
afuf=™, 1965

e, <A SR 9 (yemE) srfufrEm, 1962

e, <A iR g (fafaa gfwan dfear iR
ey sTfufEd w1 fowdnor) sifuf=d, 1965

e, THU AR Sa AT ST =Ieed 3od
T % W9 H CEOON) ST, 1964

e, T iR <e TR fEama (3aeA $ R
@ gl &% &9 § Hon) SAfuftam, 1987

e, SHO SR Sa gfed sAfuftad, 1987
wof (fresrn) sifafad, 1968

i (feisrmn) freaa sifafEm, 1990

ol Fve (S iR Be) sIfuftm, 1993
T IR Hal A (T 1 giawe) Afafm,
2017

YRl 3ARA AT, 1899

T 3TeH sifufwd, 1895



Government Management of Private Estates
Act, 1892

Government of National Capital Territory of
Delhi Act, 1991

Government of Union Territories Act, 1963

Government of Union Territories and the
Government of National Capital Territory of Delhi
(Amendment) Act, 2001

Government Savings Bank Act, 1873
Government Savings Certificate Act, 1959

Government Savings Laws (Amendment)
Act, 1985

Government Seal Act, 1862
Government Securities Act, 2006
Government Trading Taxation Act, 1926

Governors (Emoluments, Allowances and
Privileges) Act, 1982

Gram Nyayalayas Act, 2008

Gresham and Craven of India (Private) Limited
(Acquisition and Transfer of Undertakings)
Act, 1977

Guardians and Wards Act, 1890
Hackney-Carriage Act, 1879
Haj Committee Act, 1959

Haj Committee Act, 2002

Handloom (Reservation of Articles for Production)
Act, 1985

Haryana and Punjab Agricultural Universities
Act, 1970

Haryana and Uttar Pradesh (Alteration of
Boundries) Act, 1979

High Court (Seals) Act, 1950

High Court and Supreme Court Judges (Conditions
of Service) Amendment Act, 1980

YEde Ul Gl Jay AfYfEm, 1892

feoetl T TS TSAEs I
aAfgfram, 1991

Y TS A i, 1963

9 T & e SR fooel! U qSte
T A (FeneE) stfufaad, 2001

TWHR d=d o rfafaam, 1873
W 99d 93 fafa|, 1959
W o=g fafy (deneq) Afaf=m, 1985

e Hqal stfufes, 1862
Rl fayfd sAfuaf=H, 2006
I AR HAgE - AT, 1926

T (SUafedi, v 3R fasmmfiesr)
afuf=m, 1982

| =Eed SAfgEE, 2008

I3 TS shad 3iF sfean (usae) fafies
(SYsHHT T TS 3R 3fawon) arfufaam, 1977

Weh IR wfadrea Afaf=m, 1890
arenTel AfYfEH, 1879
&Sl |fAfd stfafEm, 1959
&Sl giafd sifafe, 2002

TR (I T STRE)
Afuf=H, 1985

TR iR USE H favafames
srfafT=H, 1970

RN 3R W Yo (Hr ufted )
afuf=E, 1979

I=d =R (qe1) StafEE, 1950

3T AT 3R a9 AR =

(Far o) gemed Afuftam, 1980



High Court and Supreme Court Judges (Salaries
and Conditions of Service) Amendment Act, 1998

High Court at Bombay (Extension of Jurisdiction
of Goa, Daman and Diu) Act, 1981

High Court at Patna (Establishment of a Permanent
Bench at Ranchi) Act, 1976

High Court Judges (Conditions of Service)
Amendment Act, 1976

High Court Judges (Salaries and Conditions of
Service) Act, 1954

High Denomination Bank Notes (Demonetisation)
Act, 1978

High Denomination Bank Notes (Demonetisation)
Act, 1998

Himachal Pradesh and Bilaspur (New State)
Act, 1954

Himachal Pradesh Legislative Assembly
(Constitution and Proceedings) Validation
Act, 1958

Himachal Pradesh State Legislature (Delegation
of Powers) Act, 1993

Hind Cycles Limited and Sen-Reliegh Limited
(Nationalisation) Act, 1980

Hindi Sahitya Sammelan Act, 1962

Hindu Adoptions and Maintenance Act, 1956
Hindu Disposition of Property Act, 1916
Hindu Gains of Learning Act, 1930

Hindu Inheritance (Removal of Disabilities)
Act, 1928

Hindu Marriage (Validation of Proceedings)
Act, 1960

Hindu Marriage Act, 1955
Hindu Minority and Guardianship Act, 1956
Hindu Succession Act, 1956

3T AT 3R a9 AR =

(a9 IR Fer vd) Heed 2AfufTEE, 1998

e S A (e, gH0 i S W™
SAfyepTiar o1 fozaron) stfufaam, 1981

Ul 3= IEed (U § TRl =Aads i
T SAfafEE, 1976

I AT AR (FE I)
HeieE srfufem, 1976

I AT AR (S99 3R T Id)
afuf=m, 1954

3=a oI o A (faggieo) sifufed, 1978

S=a e o e (fomgieto) sifuf=m, 1998

fearae g iR faamqR (= =)
srfafT=H, 1954

feqraa yew fasm g (e 3R wentsar)
faferaraetor stfufram, 1958

ferrad yow U9 faum ded (vfeat &1
JareH) AfafE™, 1993

fe< wrfecy faftes ik T7-T&1 fafaes
(TsdraenRon)  sifufTam, 1980

fe<t Tifecy To SAffaam, 1962

fog Taer iR wwor ot sifufem, 1956

feg |ufd =a stfafam, 1916

e famnem erfuf=d, 1930

fog fomma (Fafaar fraeeon) sifufrad, 1928

fog foame (wrenfed w1 fafemm=reton)
Afyfam, 1960

feg foame srfufrem, 1955
fog_ STaTaaar R TR&m™hal TfufTaH, 1956
fog STufyeRR eifafem, 1956



Hindu Widows Re-marriage (Repeal) Act, 1883
Hindu Widows Re-marriage Act, 1856

Hindustan Tractors Limited (Acquisition and
Transfer of Undertakings) Act, 1978

Hire-Purchase (Repeal) Act, 2005
Hire-Purchase Act, 1972

Homoeopathy Central Council Act, 1973
Hooghly Docking and Engineering Company

Limited (Acquisition and Transfer of Undertakings)

Act, 1984
Hotel Receipts Tax Act, 1980

House of the People (Extension of Duration)
Act, 1976

Hyderabad Export Duties (Validation) Act, 1955

Hyderabad Export Duties (Validation) Repeal
Act, 2001

Identification of Prisoners Act, 1920

Illegal Migrants (Determination by Tribunals)
Act, 1983

Immigrants (Expulsion from Assam) Act, 1950
Immigration (Carriers’ Liability) Act, 2000
Immigration (Carriers’ Liability) Act, 2005
Immoral Traffic (Prevention) Act, 1956
Imperial Library (Change of Name) Act, 1948

Imperial Library (Indentures Validation)
Repeal Act, 2002

Imports and Exports (Control) Act, 1947

Inchek Tyres Limited and National Rubber
Manufacturers Limited (Nationalisation)
Act, 1984

Income-Tax Act, 1961

Indecent Representation of Women (Prohibition)
Act, 1986
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fog faven qAfdare (fam) sifufm, 1883
fog_fawan qAfams tfufwm, 1856

fegedm daed fafges (SwhEl 1 31 3iR
afqeor) eAfufEm, 1978

ek (FER) eAtuf=m, 2005

Aok Afgf=m, 1972

TR Ha uReg eifufted, 1973

gl SifehT T SSifafin sat fafhes
(STHHT T 3T AR TR

AfufaH, 1984

Bed WAl Y sTfufem, 1980

ek 9T (STt fararor) sifaf1ad, 1976

eeuEre frata goe (fafemm=reso)
srfafTEH, 1955

Texee fafa o (fafummeton) (fFRam)
Afuf=H, 2001

It YHRe AR, 2001

A Yardl (STfeeRTull gRI STaemoT)
arfuf=m, 1983

syardt (M 9§ freerea ) stfafEm, 1950
Y (Tesh qMfde) A4, 2000
AMGeT (e <iae) Heer Afuf=d, 2005
sfaer =R (Framon) sifafem, 1956
e el (AW Uied) 2afufem, 1948

THfRTA AEedl (S99 dfaeyq) e
aAfyfaa™, 2002

s IR fafa (fson) erfufram, 1947

STod Y fafiee $iR Fa TR H=thed
fafice (Usdaenon) Afaf=m, 1984

Y AfYf=H, 1961
S AR T (wiauy) sifufram, 1986



Indian Bills of Lading Act, 1856

Indian Boilers Act, 1923

Indian Carriage of Goods by Sea Act, 1925
Indian Christian Marriage Act, 1872

Indian Coinage (Amendment) Act, 1975
Indian Companies (Amendment) Act, 1930
Indian Companies (Foreign Interest) Act, 1918

Indian Companies (Foreign Interests) and
the Companies (Temporary Restrictions on
Dividends) Repeal Act, 2000

Indian Contract Act, 1872

Indian Copper Corporation (Acquisition of
Undertaking) Act, 1972

Indian Council of World Affairs Act, 2001

Indian Criminal Law Amendment Act, 1908
Indian Divorce Act, 1869

Indian Dock Labourers Act, 1934

Indian Easements Act, 1882

Indian Electricity Act, 1910

Indian Evidence Act, 1872

Indian Explosives (Amendment) Act, 1978
Indian Fisheries Act, 1897

Indian Forest Act, 1927

Indian Independence Pakistan Courts
(Pending Proceedings) Act, 1952

Indian Institutes of Information Technology
Act, 2014

Indian Iron and Steel Company (Acquisition
of Shares) Act, 1976

Indian Iron and Steel Company (Taking Over
of Management) Act, 1972

Indian Law Reports Act, 1875
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AR o o7 i, 1856

AR arer sifufEm, 1923

AT T 5N AT o8 Afafm, 1925
AT Torfeeem foare stfufrem, 1872

AR foaent faio (Seiem) sifafad, 1975
ARAT Kot (FeeE) eifufEm, 1930
g oAt (foacen fea) sifufm, 1918

IR o (foewr fed) iR st (st
R st feem) faq erfufaam, 2000

ORdrE Hiaer stfufam, 1872

YRS IR HRARYH (STHH ] 35
arfuf=m, 1972

foresr Al 9@ Heifyd AR afteg.
A=, 2001

R <€ fafy deiem sifafm, 1908
R foare fa=se sifuf=m, 1869
AR e gfhe stfafm, 1934

IR gErEr sifufEm, 1934

et fogga stfafm, 1910

AN |1ed Afafm, 1872

R foemiess (Heiem) eifuf=m, 1978
AR v &5 sifufm, 1897

R 99 eAfafEm, 1927

YRAT Sasdl Ui =ned (Sfod

wEatfeat) rfufram, 1952

ARAT FET Greifimeht deam sififem,
2014

Sfeam AP We Wi suAl (IR

w1 i) erfufm, 2976

Sfea A WIS WA 9l (s
Te0T) AfufEE, 1972

grdrg  foig ufses erfufram, 1875




Indian Lunacy Act, 1912
Indian Majority Act, 1875
Indian Maritime University Act, 2008

Indian Matrimonial Causes (War Marriages)
Act, 1948

Indian Medical Council Act, 1956

Indian Medical Degrees Act, 1916

Indian Medicine Central Council Act, 1970
Indian Museum Act, 1910

Indian Naval Armament Act, 1923

Indian Nursing Council Act, 1947

Indian Partnership Act, 1932

Indian Penal Code, 1860

Indian Ports Act, 1908

Indian Post Office Act, 1898

Indian Power Alcohol (Repeal) Act, 2000
Indian Power Alcohol Act, 1948

Indian Railway Companies (Repeal) Act, 2001
Indian Railway Companies Act, 1895
Indian Railways Act, 1890

Indian Railways Board Act, 1905

Indian Red Cross Society Act, 1920
Indian Registration (Amendment) Act, 1969
Indian Reserve Forces Act, 1888

Indian Rifles (Repeal) Act, 2006

Indian Rifles Act, 1920

Indian Securities Act, 1920

Indian Short Titles Act, 1897

Indian Soldiers (Litigation) Act, 1925
Indian Stamp Act, 1899
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YA 9RTeT9q Afafad, 1912
O gkl Tfaf1ad, 1875
qRta wfeesh fovafoarmera sifufTm, 2008

ARty foerg foawae a (g5 faamw)
sAfyfam, 1948

IR SAfel itve sifaf=m, 1956
ardra fafea safy stfuf=m, 1916
IR fefehed g aitug safaft=d, 1970
AT HURTe™ AffEd, 1910

AR e qersieRor stffTam, 1923
AR 76 aRee Afufem, 1947

AR il sAfufrae, 1932

IR & Hiedl, 1860

AR g StfafEm, 1908

AR eReR 1fufa, 1898

ORI U Ueshlera (Fae) stfyf=m, 2000
AT e Toehllal SATIEH, 1948
AR ¥ s (FRea) stfuaf=m, 2001
AR ¥ ol A=, 1895

A ¥ eAfufm, 1890

IR XA 9 AfufTe, 1905

AR 3 i HEre sifafm, 1920
qRA et (Eeie) stfuf=m, 1969
g fed oa ifufem, 1888

g Tehed () aafaf=m, 2006
AR TEhed AfafEm, 1920

R gfayfa sifafrm, 1920

AR e =W stfafm, 1897

IR S (gepemn) sAfufem, 1925
AR W sifafm, 1899




Indian Standards Institution (Certification
Marks) Act, 1952

Indian Statistical Institute (Amendment) Act,
1995

Indian Statistical Institute Act, 1959

Indian Succession Act, 1925

Indian Telegraph (Amendment) Act, 2003
Indian Telegraph Act, 1885

Indian Tolls (Army and Air Force) Act, 1901

Indian Tolls Act, 1851

Indian Tramways Act, 1886

Indian Tramways Act, 1902

Indian Treasure-trove Act, 1878

Indian Trusts Act, 1882

Indian University (Repeal) Act, 2001

Indian Veterinary Council Act, 1984

Indian Wireless Telegraphy Act, 1933

Indira Gandhi National Open University Act, 1985

Indira Gandhi National Tribal University Act, 2007

Indo-Tibetan Border Police Force Act, 1992

Industrial Development Bank (Transfer of
Undertakings and Repeal) Act, 2003

Industrial Development Bank of India Act, 1964

Industrial Disputes (Banking and Insurance
Companies) Act, 1949

Industrial Disputes (Banking Companies) Decision
(Repeal) Act, 2001

Industrial Disputes (Banking Companies)
Decision Act, 1955
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O A G (yHvE fag) eAfufem,
1952

AT HieTeh g e (HeNer) stffam,
1995

AR Hiferenta dea stfufem, 1959
AR IR Aff=H, 1925

qRAr dR (Heie) sifufm, 2003

AR R stfafam, 1885

IR g (T IR argen) siffem,
1901

AR 9gehY AfufTad, 1851

a9 A, 1986

O oM A=, 1902

ardra e fafy sifufm, 1878

qRdr = SAfafee, 1882

gt favafaame™ (feas) sifyaf=m, 2001
AT Y fafrean aitog sifufm, 1984
ARAM SR daraifeRt =M, 1933

sfeu it T gaa favafaemea sifufm,
1985

gfen M T See favatarer™
A=, 2007

qRa-fassa i gfer 5o sifufem, 1992

frenfier famg o (SUFH T ST 3R
) erfuf=m, 2003

g SfrEnfier o s sAfufaam, 1964

frenfiTer foame (Sererit den ST S )
afufa™, 1949

N faare (e weAt) fafe=m
(frg) eafuf=m, 2001

Arenfier faare (Sreil HuAT) fafe=
arfuf=m, 1955
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Industrial Disputes (Banking Companies) it foame (St ) fafeem
Decision Act, 2001 arfafTEH, 2001

Industrial Disputes Act, 1947 it faare erfufm, 1947

Industrial Employment (Standing Orders) AN FeH (Tart etew) sifuf=m, 1946
Act, 1946

Industrial Finance Corporation (Transfer of renfirer fag fm (Suwshm &1 ST oI
Undertakings and Repeal) Act, 1993 ) stfufem, 1993

Industrial Finance Corporation Act, 1948 it fom afyfTag, 1948

Industrial Reconstruction Bank (Transfer of 3iENfiTer qAfmT S (SUHHT T SR
Undertakings and Repeal) Act, 1997 3R fram) erfufem, 1997

Industrial Reconstruction Bank of India Act, 1984 TR s Eﬁﬁq'i'UT o eAfufTam, 1984
Industries (Development and Regulation) Act, 1951 &M (fasma iR fafremm) eifufem, 1951

Infant Milk Substitutes, Feeding Bottles and foIg] g1 sTehey, N daa iR R

Infant Foods (Regulation of Production, Supply Qg (3, Y@ AR faao @1 fafw=me)

and Distribution) Act, 1992 aAfyfaam, 1992

Inflammable Substances Act, 1952 Soeeiter qerdd srfufem, 1952

Influx from Pakistan (Control) Repealing qferea™ ¥ e (fisron) feee

(Repeal) Act, 2001 (frg) erfuf=m, 2001

Influx from Pakistan (Control) Repealing Tifered™ | A (Fason) e sifufam,
Act, 1952 1952

Information Technology Act, 2000 T WrEfitnt SifaftEd, 2000

Inland Steam-Vessels (Amendment) Act, 1977 Aeud I SoaH (HeE) AftufiEm, 1977
Inland Vessels Act, 1917 fqdsita Sora sifafm, 1917

Inland Waterways Authority of India Act, 1985 AR AT THrT gifereheor Afufem, 1985
Insecticides Act, 1968 iRl eAffT=m, 1968

Insolvency and Bankruptcy Code, 2016 fearen iR whem everman dfean, 2016
Insolvency Laws (Amendment) Act, 1978 fearen fafy (Esiem) eafuft=m, 1978

Institutes of Technology Act, 1961 Trenfiert g srfufm, 1961

Insurance Act, 1938 sr erfafTad, 1938

Insurance Laws (Transfer of Business and o7 fafer (FRER &7 ST SR A 3TsE)

Emergency Provisions) Repeal Act, 2001 T srfafaem, 2001



Insurance Regulatory and Development
Authority Act, 1999

Integrated Goods and Services Tax Act, 2017

Intelligence Organisations (Restriction of
Rights) Act, 1985

Interest Act, 1978

Interest on Delayed Payments to Small and
Ancillary Industrial Undertakings Act, 1993

Interest-Tax Act, 1974
International Airport Authority Act, 1971

International Development Association
(Status, Immunities and Privileges) Act, 1960

International Finance Corporation (Status,
Immunities and Privileges) Act, 1958

International Monetary Fund and Bank Act, 1945
Inter-State Corporations Act, 1957

Inter-State Migrant Workmen (Regulation of
Employment and Conditions of Service) Act, 1979

Inter-State River Water Disputes Act, 1956

Iron and Steel Companies (Amalgamation
and Takeover Laws) Repeal Act, 2000

Iron and Steel Companies Amalgamation
Act, 1952

Iron Ore Mines Labour Welfare Cess Act, 1961

Iron Ore Mines, Manganese Ore Mines and
Chrome Ore Mines Labour Welfare Cess
Act, 1976

Iron Ore Mines, Manganese Ore Mines and
Chrome Ore Mines Labour Welfare Fund
Act, 1976

Iron Ore Mines, Manganese Ore Mines
Labour Welfare Cess (Amendment) Act, 1982
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o7 fafqames iR fasmma wifeestor
arfufa™, 1999

Tehishd O TR ar & eifafam, 2017

ST TS (AfURR falvem)
afuf=m, 1985

o1 Afafad, 1978

@ 3R ST il IushaAl i faeifed
e T oS AfufEE, 1993

S kY AIH, 1974
A faamaas wfeRter stfyaf=m, 1971

siareda faa frm (gfkefa, 9
qen fasmfeerr) 1faf=m, 1960

siareda faa frm (gfkefa, 9
qon fasrfeepr) Afaf=m, 1958

STa g1 Aty oij s erfufrm, 1945
qtsas fm sAfuf=m, 1957

e gardt wHer (RS

fafram ok Far wd) aAfaf=m, 1979
St I 5ia foaarg stfuftam, 1956

e 3R Sea SOt (FEHer S
ey e fafyr) e safaf=m, 2000

e 2R TG huAT TEHe ifufrEm,
1952

e 3TIER WM 9H Hedl ST fufTam, 1961

e 3o @, TS 319 @ 3R
Y ATh T@H 9 Hedu 3YHT
afuf=H, 1976

e 3ok @, TS 3Tofah @ 31X ™
TH @H 99 hear iy sfafEm, 1976

e 3ToRah @M, TS 1a%h @ 9|
HEA YR (TINeA) Afaf1aH, 1982



Jallianwala Bagh National Memorial Act, 1951
Jamia Millia Islamia Act, 1988

Jammu and Kashmir (Extension of Laws)
Act, 1956

Jammu and Kashmir Criminal Law Amendment
(Amending) Act, 1991

Jammu and Kashmir Criminal Law Amendment
(Second Amending) Act, 1991

Jammu and Kashmir Representation of the
People (Supplementary) Act, 1968

Jammu and Kashmir State Legislature
(Delegation of Powers) Act, 1992

Jawaharlal Institute of Post-Graduate Medical
Education and Research, Puducherry Act, 2008

Jawaharlal Nehru University Act, 1966

Jayanti Shipping Company (Acquisition of
Shares) Act, 1971

Jayanti Shipping Company (Taking Over of
Management) Act, 1966

Judges (Inquiry) Act, 1968
Judges (Protection) Act, 1985
Judicial Administration Laws (Repeal) Act, 2001

Judicial Commissioner's Courts (Declaration
as High Courts) Act, 1950

Judicial Officers' Protection Act, 1850
Junagadh Administration (Property) Act, 1948
Jute Companies (Nationalisation) Act, 1980

Jute Manufacture Cess Act, 1983

Jute Manufactures Development Council Act, 1983

Jute Packaging Materials (Compulsory Use
in Packing Commodities) Act, 1987
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Sferaieren s T TR fufEm, 1951
st Taferan seenfien sfafram, 1988

SH-heH (fafy foearon) sifufem,
1956

SH-hyAR <€ fafy deied (Heeasnl)
aAfytEE, 1991

SH-hyAR << fafy deied (q9a
GeeTRRl) AfafEm, 1991

S-S YA ek gfdaffee (ST9R)
srfafam, 1968

S-SR T foum-Hea (et
1 TARNH) AfafTH, 1992

STATERATel SR Agfaam e o
STHYE H¥H ggerl SAfufTEd, 2008

ST e® favafaanea sifyf=M, 1966
S ot o (YRR HT STS)

Afyfram, 1971

S i el (qey e sifufe, 1966

e (S) SAfufE|, 1968
e (ERegor) Srfuf |, 1985
=faes gemeq fafy (fFaa) eafuf=m, 2001

e ST A (359 =™ &

®q § Hyon) AfufTad, 1950
e ATRTY TIeTur STfufaam, 1850
AN GemE (HUfd) SAREE, 1948

S[E hUHl (TSFRT) ATHfTEH, 1980
e fafafia 3wt stfufem, 1983
e faffHa fosrma aftug stfufrem, 1983

e Yehst wrmlt (aeg S eifard wn)
afuf=m, 1987



Juvenile Justice (Care and Protection of
Children) Act, 2000

Juvenile Justice (Care and Protection of
children) Act, 2015

Juvenil Justice Act, 1986
Kalakshetra Foundation Act, 1993
Kazis Act, 1880

Kerala State Legislature (Delegation of Powers)
Act, 1964

Kerala State Legislature (Delegation of Powers)
Act, 1965

Khaddar (Protection of Name) Act, 1950

Khadi and Other Handloom Industries
Development (Additional Excise Duty on
Cloth) Act, 1953

Khadi and Village Industries Commission
Act, 1956

Khuda Bakhsh Oriental Public Library Act, 1969
Konkan Passenger Ships (Acquisition) Act, 1973

Kosangas Company (Acquisition of
Undertaking) Act, 1979

Labour Laws (Exemption from Furnishing
Returns and Maintaining Registers by certain
Establishments) Act, 1988

Labour Provident Fund Laws (Amendment) Act, 1971

Labour Welfare Fund Laws (Amendment)
Act, 1987

Laccadive, Minicoy and Amindivi Islands
(Alteration of Name) Act, 1973

Lady Hardinge Medical College and Hospital
(Acquisition) and Miscellaneous Provisions
Act, 1977

Lalit Kala Akademi (Taking Over of
Management) Act, 1997
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foreiR = (STeTent &1 @R 3T TIETT)
afaf=m, 2000

foreiR = (STeTent &1 @R 3T TIET)
afuf=m, 2015

fReiR = rfufTam, 1986
HAYT gfdeq Afuf=|, 1993
ISl AfafTIH, 1880

e T faurdea (vfeadi &1
JAESH) AfafEE, 1964

e T faurdea (vfeadi &1
JIESH) AfaEE, 1965

e (A T&gon) AftafaEm, 1950

Tel R T TUFHT 2 fah (F98 W
AT 3R Yoo ) ATAEH, 1953

@rer SR U= S A, 1956

a1 & AHEed dfeetesr age, tfefem 1969
I AN U (31H) sifufTEm, 1973

ST AT (SUHH T 3T64) Ao,
1979

g9 fafy (foeroft 7 iR ot W@ ¥
Hdqd L9l 1 we) ifuftam, 1988

e gfasr fafy fafy (dsmeq) Afaf=m, 1971
s g 1ty fafy (Feneq)sifuf=m, 1987

Adehterd, fafe iR emiASer g
e (7™ afRedd) sifafad, 1973

e gt AR HeTforne iR STeara
(3TS) IR enivl Syay sAfuftad, 1977

AfeTd shefl STehTeHt (Wsier Ugor) s1fufaem, 1997



Land Acquisition (Amendment and Validation)
Act, 1967

Land Acquisition (Mines) Act, 1885
Land Acquisition Act, 1894

Land Improvement Loans Act, 1883
Land Ports Authority of India Act, 2010
Laws Local Extent Act, 1874

Laxmirattan and Atherton West Cotton Mills
(Taking Over of Management) Act, 1976

Leaders and Chief Whips of Recognised
Parties and Groups in Parliament (Facilities)
Act, 1998

Legal Metrology Act, 2009

Legal Practitioners Act, 1879

Legal Representatives Suits Act, 1855
Legal Services Authorities Act, 1987
Legal Tender (Inscribed Notes) Act, 1964

Legislative Assembly of Nagaland (Change
in Representation) Act, 1968

Legislative Councils Act, 1957

Lepers (Delhi, Andaman and Nicobar
Islands, Lakshadweep, Dadra and Nagar
Haveli and Chandigarh Repeal) Act, 1983

Lepers Act, 1898

Levy Sugar Price Equalisation Fund Act, 1976

Life Insurance (Emergency Provisions) Act, 1956

Life Insurance Corporation (Modification of
Settlement) Act, 1976

Life Insurance Corporation Act, 1956
Lighthouse Act, 1927

Limestone and Dolomite Mines Labour Welfare
Fund Act, 1972
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i 3 (FNEA qen fafers=rehio)
srffem, 1967

qff o[ (@M) sAfufad, 1885

i erfemrer eifufem, 1894

g formd SuR SAfufT=H, 1883

AR YfH g wifereRor sifufEm, 2010
fafer s foear sifuf=m, 1874

ARG TS TR I e fHed
(vaiy ggor) Afaf1ad, 1976

GOe H A=A Sal ael 9HRl % Al 3R
q&A geash (Ygfaem) stfafm, 1998

fafues wmfasm sifaf=m, 2009

fafy sremrht stfufrem, 1879

faftren gfafafy =mg stfafEm, 1855

faferer dan wifeeror sifufm, 1987

Ju fafaer (srafafaa ) sifufam, 1964

Treie faum ww (wfafafac § gfed)
afufad, 1968

faum aftug stfaf=m, 1957

FB TN (feeett, oieam IR fHaEr
B9 WE, A5, TR0 SR TR geet
qn =weiTe Fem) srfuf=m, 1983

e M AfHfTam, 1898
et == THE a1y Afafem, 1976
S S| (3T9d SusY) SATfIH, 1956

Sfraq s R (FHEiar SuT=Ron)
afuf=H, 1976

Sfraq & fm sifafam, 1956
TRy Afafa™, 1927

T TeeR 3R SIS @ 5 Shedr iy
Afyfaag, 1972



Limitation Act, 1963

Limited Liability Partnership Act, 2008

Live-stock Importation Act, 1898

Local Authorities Loans Act, 1914

Local Authorities Pensions and Gratuities Act, 1919
Lok Sahayak Sena Act, 1956

Lokpal and Lokayuktas Act, 2013

Lotteries (Regulation) Act, 1998

Lushai Hills District (Change of Name) Act, 1945

Madhya Bharat Taxes on Income (Validation)
Act, 1954

Madhya Pradesh Reorganisation Act, 2000

Madhya Pradesh State Legislature (Delegation
of Powers) Act, 1993

Madras State (Alteration of Name) Act, 1968

Mahatma Gandhi Antarrashtriya Hindi
Vishwavidyalaya Act, 1996

Maintenance and Welfare of Parents and Senior
Citizens Act, 2007

Maintenance of Internal Security (Repeal)
Act, 1978

Maintenance Orders Enforcement Act, 1921
Major Port Trusts Act, 1963

Mangrol and Manavadar (Administration of
Property) Act, 1949

Manipur (Hill Areas) District Councils Act, 1971
Manipur Municipalities Act, 1994

Manipur Panchayati Raj Act, 1994

Manipur University Act, 2005

Manoeuvres, Field Firing and Artillery Practice Act,
1938

qieE sAfuf=m, 1963

HiHfa S Jriert stfufEE, 2008

YA 3T STfafTaE, 1898

T ARl SUR Ifsufm, 1914

T TR UeE SR SueH eifufE, 1919
T HeEe 91 A, 1956

AR 3R ceRrE STffTd, 2013

At (fafaea) aafuf=m, 1998

TETs gerel et (Aufend) eifufem, 1954

e qRa 3 W X (fafear=ato) afuf=m,
1954

e oW YAied AfufEm, 2000

e Ye¥l T f9uM dea (el o1 JAEsH)
arfufa™, 1993

g T (AW 9fiedq) Aftaufam, 1968
TR el sTawrey o<t favafasmer
afuf=™, 1996

qrar-faar iR gt Amfien] 1 sRordmor e
Heqro TfafEE, 2007

3T=Ieh FR&T k1 ergeeror (fem) stfufaam,
1978

YOTATYT STRY Fadd STfufem, 1921
eI =g Ifufad, 1963

ORI del JoEe (Hufd wemad) sAfufem,
1949

AR (Terdt &) e uRtug erfufem, 1971
HIUqT TRatfereRt tfufam, 1994

TR d=mdt TS stfufEm, 1994

AU forgeforamera Af=H, 2005

I 3R G & T el Ja adr a9 S
1 Y AUEH, 1938




Manual of Election Law
Marine Insurance Act, 1963

Marine Products Exports Development
Authority Act, 1972

Maritime Zones of India (Regulation of Fishing
by Foreign Vessels) Act, 1981

Marking of Heavy Packages Act, 1951
Marriage Laws (Amendment) Act, 1976
Marriages' Validation Act, 1892

Married Women's Property (Extension)
Act, 1959

Married Women's Property Act, 1874

Maruti Limited (Acquisition and Transfer of
Undertakings) Act, 1980

Maternity Benefit (Amendment) Act, 2017
Maternity Benefit Act, 1961

Maulana Azad National Urdu University
Act, 1996

Medical Termination of Pregnancy Act, 1971

Medicinal and Toilet Preparations (Excise
Duties) Act, 1955

Mental Health Act, 1987
Merchant Shipping Act, 1958
Merged State (Laws) Act, 1949

Metal Corporation (Nationalisation and
Miscellaneous Provisions) Act, 1976

Metal Corporation of India (Acquisition of
Undertaking) Act, 1966

Metal Tokens Act, 1889

Metro Railways (Construction of Works)
Act, 1978

Mica Mines Labour Welfare Fund Act, 1946
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fratem fafy ffere
gt ot SAfufTEE, 1963

gfae Icare frafa faskma mftento sifyfrem,
1972

T &1 9fesk & (faceht Seam g’ we
w1 fafae) sifufEm, 1981

It Yahe TR eifufem, 1951

foame fafy (deiem) sifufm, 1976

foame fafemmaeto sifufem, 1892

foanfed S wwfa (fararor) sifafaam, 1959

o o

faanfed St T Afuf=m, 1874

qretd fafdes (SushHl o1 37 3T 3iaor)
arfuf=H, 1980

ygfd ggfaen (Hened) sAfufT=d, 2017
ggfd sgfaer stfafEm, 1961
HITT 3TS1E T 35 fergafaaner stfafem, 1996

e o1 Tafeadta wame stfuftam, 1971

el IR yarem At (S o)
afuf=m, 1955

Al @reed sfafaad, 1987
Fiforsy g aided SAfufm, 1958
faertaa Tsa (fafeai) sifaf=m, 1949

Todd FIARIA (TSHIAFHIOT qAT Fh10l IqaeT)
AfufzH, 1976

o FIUNTHE AT fedr (SUHH HT 37=H1)
afuf=™, 1966

urq ToerRnT SAfaf=H, 1889
T3 & (Ferd wemon) sifufram, 1978

AYh @H 99 weam [ stfuf=m, 1946



Micro, Small and Medium Enterprises Development
Act, 2006

Mineral Products (Additional Duties of Excise and
Customs) Act, 1958

Mines Act, 1952

Mines and Minerals (Development and Regulation)
Act, 1957

Minimum Wages Act, 1948

Miscellaneous Personal Laws (Extension) Act, 1959
Mizoram Universities Act, 2000

Mogul Line Limited (Acquisition of Shares) Act, 1984

Monopolies and Restrictive Trade Practices
Act, 1969

Motor Transport Workers Act, 1961

Motor Vehicles Act, 1939

Motor Vehicles Act, 1988

Mulki Rules (Repeal) Act, 1973

Multi State Co-operative Societies Act, 1984
Multi State Co-operative Societies Act, 2002
Multimodal Transportation of Goods Act, 1993
Multi-unit Co-operative Societies Act, 1942
Municipal Taxation Act, 1881

Murshidabad Estate Administration Act, 1933

Muslim Personal Law (Shariat) Application
Act, 1937

Muslim Women (Protection of Rights on Divorce)
Act, 1986

Mussalman Wakf Act, 1923
Mussalman Wakf Validating Act, 1913
Mussalman Wakf Validating Act, 1930

Mysore High Court (Extension of Jurisdiction
to Coorg) Act, 1952
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ged, @Y IR v 3w fasm eifufm, 2006

@i e 3eTe (ATTRE 3AE Yok 3R HT Ioeh)
srfuftam, 1958

g Afuf=m, 1952
W 3R @it (fasrm R faf=am) sifafm, 1957

=FqH TSl AfufTEd, 1948

getol it fafy (fowam) sifufem, 1959
st fagafermer sAfuf=m, 2000

T e farfies (S &1 o7si) S1fafm, 1984

THIHR qT AeEeh SIS AR UM,
1969

At qieed ®HaR AfufEm, 1961

e I AfafTad, 1939

e IH AffEH, 1988

qoeh! fam (frea) sifufem, 1973
TEUS e WS ifafTad, 1984
TEUS e S Afaf=m, 2002
AT Sgfay afesd stfufTem, 1993

g Toheh HehRl W AfYfTaH, 1942
TRATeAshT hUe Tfuf=H, 1881
fRtfeere U gemEs stfafm, 1933
Hftem =i fafy (sdea) stfufem, 1937

qfterd St (foamg fossg W stfeenr Eeq)
srfufed, 1986

HYHA Ifp 3TfufH, 1923

e 9o Tafemm=ertor sifuf=m, 1913
T o Tafemr=retor stfuf=m, 1930

B =3 =mnerd (R R AfeRiiar =1 fawaro)
srtufEm, 1952




Mysore State (Alteration of Name) Act, 1973

Mysore State Legislature (Delegation of
Powers) Repeal Act, 2002

Naga Hills-Tuensang Area Act, 1957
Nagaland University Act, 1989
Nalanda University Act, 2010

Narcotic Drugs and Psychotropic Substances
Act, 1985

Nation Waterway (Kakinada-Puducherry
Stretch of Canals and the Kaluvelly Tank,
Bhadrachalam-Rajahmundry Stretch of River
Godavari and Wazirabad- Vijayawada
Stretch of River Krishna) Act, 2008

National Airports Authority Act, 1985

National Bank for Agriculture and Rural
Development Act, 1981

National Cadet Corps Act, 1948

National Capital Region Planning Board
Act, 1985

National Capital Territory of Delhi Laws
(Special Provisions) Act, 2007

National Capital Territory of Delhi Laws
(Special Provisions) Act, 2009

National Capital Territory of Delhi Laws
(Special Provisions) Act, 2011

National Capital Territory of Delhi Laws
(Special Provisions) Second Act, 2009

National Capital Territory of Delhi Laws
(Special Provisions) Second Act, 2011

National Commission for Backward Classes
Act, 1993

National Commission for Minorities
Act, 1992

National Commission for Minority Educational
Institutions Act, 2004

TR T (AW ftenq) sAfufem, 1973

TR =7 faum dea (ufeEt &1 gamrsT) /e
aAfyfaa™, 2002

M erfedt guAEi &7 stfufem, 1957

Tete fovafaamea sAfuf=m, 1989

o1 fovafamea sAfuf=m, 2010
e Al IR Ty uerd stfuftam, 1981

TS STAdr (8l SR FIcae! Sererd
hThTS-Jgorl @, TEEl &l 1 HEMeTH-
T ©€ 3R H{M 7S 1 SSae-Tasrrare]
Tue) Afufem, 2008

T foamaa wifyeReor etfaf=m, 1985
TR FH AR o fowm S aAfufem, 1981

T The R AfufTaH, 1948
TS YT & Ao are SAaH, 1985

feoel! T o T fafy (fadm 3ue)
sAfufam, 2007

feoel! T o T fafy (fadm 3ue)
Afaf=m, 2009

feoetl T o Tsaee fafy (fodm Suee)
afaf=E, 2011

feeett U TSty Toud faft (form 3usiy) gEm
afaf=E, 2009

Teeddt T aseT Tsug fafy (fodm Susre) gau
afaf=E, 2011

T fuser ot e eifufd, 1993

L STeqaETsd AN STfEd, 1992

Afuf=™, 2004



National Commission for Safai Karamcharis
Act, 1993

National Commission for Women Act, 1990

National Company Limited (Acquisition and
Transfer of Undertakings) Act, 1980

National Co-operative Development
Corporation Act, 1962

National Council for Teacher Education
Act, 1993

National Dairy Development Board Act, 1987

National Environment Appellate Authority
Act, 1997

National Environment Tribunal Act, 1995
National Food Security Act, 2013

National Green Tribunal Act, 2010

National Highways Act, 1956

National Highways Authority of India Act, 1988

National Highways Laws (Amendment)
Act, 1997

National Housing Bank Act, 1987
National Institute of Design Act, 2014

National Institute of Mental Health and
Neuro-Sciences, Bangalore Act, 2012

National Institute of Pharmaceutical
Education and Research Act, 1998

National Institutes of Technology Act, 2007

National Institutes of Technology, Science
Education and Research Act, 2007

National Investigation Agency Act, 2008

National Judicial Appointments Commission
Act, 2014

National Jute Board Act, 2008
National Library of India Act, 1976
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TS THE FHARI 3TN AfHF=H, 1993

T Higa TR AfUfEHE, 1990

YA HoA! fafaes (SushHl 1 37sA SR i)
aAfuf=m, 1980

T Teahil fame fm sifafed, 1962
T A e qRkeg Afad, 1993

T o0 fasm ae eAfufem, 1987
TSI GATE0] ST WTfeehaor SAfufM, 1997

T gataRer sifeenyor SAfufam, 1995
T @ e AfufEE, 2013

i gfa st sifufm, 2010

T TR Afaf=m, 1956

IR TS TSR qiferehor Afaf=m, 1988
T T fafy (Ssie) sifafem, 1997

TSI A S afufem, 1987
T fesed dem siffem, 2014

T AHfE @eed 3R dfehT-fomm g,
AR st 2012

T iy fren iR STEYU g
aAfafam, 1998

TSI Yreifient dxam etfuf=d, 2007

T Ui, fomm e iR ergym g
aAfyuft=m, 2007

T N0 Tfyyehor AfHf=d, 2008
T =taes i M sifufem, 2014

T T are AfufM, 2008
AR TS GIehlord AfHf=H, 1976



National Oilseeds and Vegetable Oils
Development Board Act, 1983

National Rural Employment Guarantee
(Extension to Jammu and Kashmir)
Act, 2007

National Rural Employment Guarantee
Act, 2005

National Security Act, 1980
National Security Guard Act, 1986
National Service Act, 1972
National Tax Tribunal Act, 2005

National Thermal Power Corporation
Limited, the National Hydroelectric Power
Corporation Limited and the North-Eastern
Electric Power Corporation Limited
(Acquisition and Transfer of Power
Transmission Systems) Act, 1993

National Trust for Welfare of Persons with Autism,
Cerebral Palsy, Mental Retardation and Multiple
Disabilities Act, 1999

National Waterway (Kakinada-Puducherry Stretch
of Canals and the Kaluvelly Tank, Bhadrachalam-
Rajamundry Stretch of River Godavari and Wazira-
bad-Vijaywada Stretch of River Krishna) Act, 2008

National Waterway (Kollam-Kottapuram Stretch
of West Coast Canal and Champakara and Udyog-
mandal Canal) Act, 1992

National Waterway (Talcher-Dhamra Stretch of
Rivers, Geonkhali-Charbatia Stretch of East Coast
Canal Charbatia-Dhamra Stretch of Matai River
and Mahanadi Delta Rivers) Act, 2008

National Waterway (Allahabad-Haldia Stretch of
the Ganga-Bhagirathi-Hoogly River) Act, 1982

National Waterways (Sadia-Dhubri Stretch of
Brahmaputra River) Act, 1988

National Waterways Act, 2016

207

T faeres IR ameafa aat fasma se
aAfufam, 1983

T YHTOT TSR MRS (SH-heHR TR fa&ir)
aAfufEE, 2007

T AU SR MRS A=, 2005

TS gran stfuftEd, 1980

T gRen e AfEE, 1986
T Yo Aff=m, 1972

T & AR Af=m, 2005

WA gUe er HRUEE fafies, TeEa
BRSRARH el FunyH fafies siv Tid dd
Toifaee qeR HIUeF fafaes (faga vife oo
yunferat o1 STeiH SR fawor) eAfufad, 1993

T TRV, JHRSh =1d, AHfes Hedl
3R g STaned =fa sheamn = sAfufem,
1999

T Semr (el SR FIeaell ST &l
Ik TSl ol W, TeEl &t sl WgT=ed-
T iR o &1 1 ASTeTe - fostere
ge) sifufm, 2008

T SR (U= 92 T a1 Jush- SANHEA
el 1 HicaH-HIgqH Te) fuf=m, 1992

T STeqrl (AfSEl o1 qer=R-4my ©e, gai 72
Tl H1 TGl -=Rafaa G, AR ol 2R "gH
o Al T TETA- AT Te) A,
2008

T ST (TR el 71at 1 SeTees
gfeega @) sAfufm, 1982

T SAHr (F&TgA ol 1 HicA- Yokl ©e)
aAfyfad, 1988

T STeHnt A=, 2016



Naval and Aircraft Prize Act, 1971
Navy Act, 1957

Negotiable Instruments (Amendment and Miscella-

neous Provisions) Act, 2002

Negotiable Instruments Act, 1881

New Delhi Municipal Council Act, 1994
Newspaper (Price and Page) Act, 1956
Newspaper (Price Control) Act, 1972

Neyveli Lignite Corporation Limited (Acquisition
and Transfer of Power Transmission System) Act,
1994

North-Eastern Areas (Reorganisation) Act, 1971
North-Eastern Council Act, 1971
North-Eastern Hills University Act, 1973
Northern India Canal and Drainage Act, 1873
Northern India Ferries Act, 1878
North-Western Provinces and Oudh Act, 1890
Notaries Act, 1952

Oaths Act, 1969

Obstructions in Fairways Act, 1881

Official Languages Act, 1963

Official Secrets Act, 1923

Official Trustees Act, 1913

Oil and Natural Gas Commission (Transfer of
Undertakings and Repeal) Act, 1993

Oil and Natural Gas Commission Act, 1959

Oil Industry (Development) Act, 1974

Oilfields (Regulation and Development) Act, 1948
Opium Act, 1857

Opium Act, 1878

Aafrer 3R argEm et eifufem, 1971
e stfufrem, 1957

TRt forad (FeieA STk wenitl 3usier)
Afyf=H, 2002

qGhT forad sAfufTad, 1881

7 fooeft TRfeen aftag sifufem, 1994
TFERYA (Hi9d 3R g3) stfufm, 1956
AR (kg frEson) stfuf=m, 1972

Fclt farrge wiveH fafies (faga wfw
TRYY JUIAT hT 3fsiF 3T 3iaqwor) eafufem, 1994

TR &3 (Ffe) ifafm, 1971
e aReg SAfufeE, 1971

e gerel fovaforme stfufw=m, 1973
IT ARG T R T freer sifufy, 1873
ST 9Ra e sAfufad, 1878
TfYemRR I iR stay sAfuftad, 1890
et sAfufEm, 1952

Y YT, 1969

qreq SeTaY o1l AU, 1881

SITeT SARIEH, 1963

WHHE T o sifufEd, 1923
W = AfufEm, 1913

T SR Urehfas 9 A= (SUshH T ST
AR fea) srfufram, 1993

e SR Urepfass 19 st ifufam, 1959
e g (faehe) sifufEm, 1974

da &3 (fafa qen foem) stfufm, 1948
AHH AfUf=H, 1857

AW AU, 1878



Opium and Revenue Laws (Extension of Application)
Act, 1950

Oriental Gas Company, 1857
Oriental Gas Company, 1867
Orissa (Alteration of Name) Act, 2011

Orphanages and Other Charitable Homes
(Supervision and Control) Act, 1960

Parel Investments and Trading Private Limited and

Domestic Gas Private Limited (Taking Over of
Management) Act, 1979

Parel Investments and Trading Private Limited and

Domestic Gas Private Limited (Taking Over of
Management) Repeal Act, 2005

Parliament (Prevention of Disqualification) Act, 1959

Parliamentary Proceedings (Protection of Publication)
Act, 1977

Parliamentary Proceedings (Protection of
Publication) Repeal Act, 1976

Parsi Marriage and Divorce Act, 1936

Part B States (Laws) Act, 1951

Partition Act, 1893

Passport (Entry into India) Act, 1920
Passports Act, 1967

Patents Act, 1970

Payment and Settlement Systems Act, 2007
Payment of Bonus Act, 1965

Payment of Gratuity Act, 1972

Payment of Taxes (Transfer of Property) Act, 1949
Payment of Wages (Amendment) Act, 2017
Payment of Wages Act, 1936

Pension Fund Regulatory and Development
Authority Act, 2013
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T IR e fafy (@m] S foawo)
aAfyfa™, 1950

ffEed T/ w9, 1857
e T/ 91, 1867
e (Am-uRed) stfufEe, 2011

ST IR 3T T MW (o iR )
sAfafTaH, 1960

A Freiien e ofen wede fafies qan Shfesw
g urEae fafaes (yeiy wgor) srfufram, 1979

A Freiier e ofen wede fafies qan Shfesw
g wrgae fafaes (veu o) frem stfufam, 2005

Hug (fdar framon) sifufrm, 1959
TEST hEaEl (Yo &) Afafem, 1977

TOST wEdEl (YR &)
Afyf=m, 1976

IR faare iR foems fa=sg sifufd, 1936
ar @ g (fafy) stfafm, 1951
favrs stfafEm, 1893

A (WRa # yawn) situfEm, 1920
qrEdre STfafEm, 1967

Yde aAfufT=H, 1970

e iR fgem yomedt sifuftd, 2007
MY de AfufTEd, 1965

SUSH W™ ATYEH, 1972

T He (Ul Siqeon) safufaad, 1949
oIl e (HIeE) SAfutEE, 2017
Al HeE SAfuftEm, 1936

Yy fafy fafremes iR famma wifuesto
aAfyfa™, 2013



Pensions Act, 1871
Personal Injuries (Compensation Insurance) Act, 1963
Personal Injuries (Emergency Provisions) Act, 1962

Persons with Disabilities (Equal Opportunities,
Protection of Rights and Full Participation) Act, 1995

Petroleum (Berar Extension) Act, 1937
Petroleum (Berar Extension) Repeal Act, 2002
Petroleum Act, 1934

Petroleum and Minerals Pipelines (Acquisition of
Right of User in Land) Act, 1962

Petroleum and Natural Gas Regulatory Board
Act, 2006

Petroleum Pipelines (Acquisition of Right of User
in Land) Amendment Act, 1977

Pharmacy Act, 1948

Places of Worship (Special Provisions) Act, 1991
Plantations Labour Act, 1951

Poisons Act, 1919

Police (Incitement to Disaffection) Act, 1922
Police Act, 1861

Police Act, 1888

Police Act, 1949

Police Forces (Restriction of Rights) Act, 1966
Pondicherry (Administration) Act, 1962
Pondicherry (Alteration of Name) Act, 2006
Pondicherry (Extension of Laws) Act, 1968
Pondicherry University Act, 1985

Port Laws (Amendment) Act, 1997

Post Graduate Institute of Medical Education and
Research, Chandigarh Act, 1966

UyA erfafEm, 1871
Jaferder &fq (wfaet simn) stfafTam, 1963
Jaferder &ffa (did Susiy) srfufaam, 1962

v =afe (Tm s, ifusr Geemr i
qui 9rfiet) stfufE, 1995

qalferay (SRR ¥ fosar) sifafaam, 1937
Yiferad (SRR ¥ foaear) fea sifufEm, 2002
Taferam sifufam, 1934

Tifera oI @l arevamsd (4fi # 3w &
AfrepR &1 31e) erfufrEm, 1962

ey iR wefas T fafmes e
aAtyf=™, 2006

YIfetad UrEqesd (H H IYAN h SRR Al
3TS) wEieE situftEd, 1977

qusit (fomm) sAfuf=m, 1948

SUrE e (foRiy 3usie) sAfuf=m, 1991
ST ZH SARIEAE, 1951

forw erfufre, 1919

e (2 SEuA) Afafem, 1922

gferq sifufam, 1861

gferq Afufam, 1888

gferq Afufm, 1949

gfea 5o (Afumri 1 feem) eifufem, 1966
vifesdt (yemeR) stfufm, 1962

gife=slt (AM-uRer) siffTem, 2006
vifead (fafu—forearon) stfufm, 1968
vifeed) foreafammera sifufm, 1985

o fafy (gener) eAfufem, 1997

AR AfaAE e iR erdem dem,
TenTg A=, 1966



Post Office Cash Certificate Act, 1917
Powers-of-Attorney Act, 1882

Prasar Bharati (Broadcasting Corporation of
India) Act, 1990

Pre-conception and Pre-natal Diagnostic Techniques
(Prohibition of Sex Selection) Act, 1994

Preference Shares (Regulation of Dividends) Act,
1960

Pre-Natal Diagnostic Techniques (Regulation and
Prevention of Misuse) Amendment Act, 2001

Presidency Magistrates (Court-fees) Act, 1877
Presidency Small Cause Courts Act, 1882
Presidency-Towns Insolvency Act, 1909
President (Discharge of Functions) Act, 1969
Presidential and Vice-Presidential Election Act,1952
President's Emoluments and Pension Act,1951
President's Pension (Amendment) Act, 1976
Press and Registration of Books Act, 1867

Press Council Act, 1978

Prevention and Control of Infectious and Contagious
Diseases in Animals Act, 2009

Prevention of Blackmarketing and Maintenance of
Supplies of Essential-Commodities Act, 1980

Prevention of Child Marriage Act, 2006
Prevention of Corruption Act, 1947

Prevention of Corruption Act, 1988

Prevention of Cruelty to Animals Act, 1960
Prevention of Damage to Public Property Act, 1984

Prevention of Food Adulteration (Extension to
Kohima and Mokokchung District) Act, 1972

Prevention of Food Adulteration (Extension to
Kohima and Mokokchung District) Repeal Act, 2002
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=I9 <1 gfauy) stfufam, 1994

Al PR (et < fafaem) sifafEm, 1960

yoa g fiem dehre (fafam oij geadm
femeon) wemeE sAtufT=H, 2001

IfaSH afie (e wie) SAfafm, 1877
YfSHr agare =EeE fafEE, 1882
YraSHr TR fearen sfufm, 1909

T (Fet o Frefe) arfufam, 1969
TEAT IR Iu-Tguaa frafem sifafem, 1952
egufa uftefet iR dvm sifafam, 1951
Tegafa GeE (EeneA) sifufEE, 1976

U9 3R s e stfufrem, 1867

99 g AfufTeE, 1978

el # dehme IR Timfie I 1 fano iR
T eAfytEm, 2009

AR R iR sTavaes o e St
1980

a1 foeme faror stfufwem, 2006

YRR e SAfIH, 1947

YRR e Afam, 1988

TSt sk Wi shar =1 THeIr SEE, 1960
Wleh Hfd Jehd Hamo SAfufT=H, 1984

@ Ty fare (Fifed IR g
et X fawmanon) efufa=m, 1972

@ Tty fare (Fife IR g
et X fowmanor) faa sifaf=|, 2002



Prevention of Food Adulteration Act, 1954

Prevention of Illicit Traffic in Narcotic Drugs and
Psychotropic Substances Act, 1988

Prevention of Insults to National Honour Act, 1971
Prevention of Money Laundering Act, 2002

Prevention of Publication of Objectionable Matter
(Repeal) Act, 1977

Prevention of Seditious Meetings Act, 1911
Prevention of Terrorism Act, 2002

Prevention of Terrorism Repeal Act, 2004
Prisoners (Attendance in Courts) Act, 1955
Prisoners Act, 1990

Prisons Act, 1894

Private Security Agencies (Regulation) Act, 2005

Prize Chits and Money Circulation Schemes
(Banning) Act, 1978

Prize Competitions Act, 1955
Probation of Offenders Act, 1958

Procedure of the High Court for Uttar Pradesh,
1869
Produce Cess Act, 1966

Produce Cess Laws (Abolition) Act, 2006

Professions Tax Limitation (Amendment and
Validation) Act, 1949

Prohibition of Child Marriage Act, 2006

Prohibition of Employment as Manual Scavengers
and their Rehabilitation Act, 2013

Promissory Notes (Stamp) Act, 1926

Protection of Children from Sexual Offences Act,
2012
Potection of Civil Rights Act, 1955

Potection of Human Rights Act, 1993
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Qe A farer efafEm, 1954

gk Uy 3 A el gered 279y AR
fraror sAfyfTz™, 1988

TegiRg 3qaH freamor stfufTam, 1971
¥ YA e sAfatEE, 2002

AU IR Yo e ()
aAfyfz™, 1977

TegRds Tt 1 fem stfufrem, 1911
FATdeRere e A=, 2002

FATdeRearg el fREq s, 2004

Tt (e | 3uteafa) situfEm, 1955
o=l I, 1990

HRER =, 1894

o gea sttt (fafas) sifafem, 2005

A T2 3iR o ufEmes @him (uee))
aAfyfa™, 1978

YRR YiqaIiTar A=, 1955
el ufaten AftufTa|, 1958
I YN & ToIU 3=9 =mared 9ishan, 1869

309 3R ATUIH, 1966
309 IR fafe=i (3Scared) sifafad, 2006

gfa X i (Feem SR fafemm=renzo)
sAfafaH, 1949

IA-foare gfauy srfuf=m, 2006

T F el 33M A1 HiH & Frem w1 gfauy
3R 31 qAare Afufem, 2013

gaad (W) TfafaE, 1926

iR STOqell | ATeTeh] o1 TR&T Affaam,
2012
Tafge Afuer TX&or Afufaad, 1955

g ¥R GI&Tor TfafaH, 1993



Protection of Plant Varieties and Farmer's Rights

Act, 2001

Protection of Women from Domestic Violence
Act, 2005

Provident Funds Act, 1925

Provincial Insolvency Act, 1920
Provincial Small Cause Courts Act, 1887
Provisional Collection of Taxes Act, 1931

Provisions of the Panchayats (Extension to the
Scheduled Areas) Act, 1996

Public Accountants Default Act, 1850
Public Debt Act, 1944

Public Financial Institution (Obligation as to
Fidelity and Secrecy) Act, 1983

Public Financial Institution Laws (Amendment)
Act, 1975

Public Gambling Act, 1867
Public Liability Insurance Act, 1991

Public Premises (Eviction of Unauthorised
Occupants) Act, 1971

Public Provident Fund Act, 1968
Public Records Act, 1993

Public Sector Iron and Steel Companies

(Restructuring) and Miscellaneous Provision)
Act, 1978

Public Servants (Inquiries) Act, 1850
Public Suits Validation Act, 1932

Public Wakfs (Extension of Limitation)
(Delhi Amendment) Act, 1974

Public Wakfs (Extension of Limitation) Act,
1959

Punjab Disturbed Areas Act, 1983

e forem 2R Hue R weemr stfufrerm,
2001

W e ¥ Afeen g stfuf=m, 2005

aferer iy safafem, 1925

wiira fearen srfafm, 1920

=it TeEle e AfufTad, 1887
Al HT "ugul fufTam, 1931
T SueY (1Y &l W faer)
aAfafTEm, 1996

Wk @l gk SATUfIH, 1850
ek RO AfUfTH, 1944

e fasiia dxen (favereaar 3R T
fowae aregan) SAfafad, 1983

Ak fasirg gxen fafy (Heneq) sifufam,
1975

resieh Ta Afaf=m, 1867
iR e sran StffTaE, 1991

T TH (3TTfaeRa STTy«IfE =i
Je@ett) sfufem, 1971

dreh afasy fAfy sfaf=m, 1968
A AferE Tfafa™, 1993

Tfecteh Tt olrgl TR 381 h o (AEET)
qAT TRl SUsiy STfafTad, 1978

dreh 9 (S9) A4, 1850
Hrehfeadrg fafemm=rentor Afuf=™, 1932

TS g9k (afmn fagaro)
(feoett welem) srfuftad, 1974

TS g9k (REmEr fomaror) eafufem,
1959

STrel faggen &5 AT, 1983



Punjab General Sales Tax (As on force in the

Union Territory of Chandigarh) Repeal Act,
2005

Punjab Gram Panchayat, Samitis and Zilla
Parishad (Chandigarh Repeal) Act, 1994

Punjab Laws Act, 1872

Punjab Legislative Council (Abolition) Act,
1969

Punjab Municipal (New Delhi Amendment)
Act, 1984

Punjab Municipal Corporation Laws
(Extension to Chandigarh) Act, 1994

Punjab Municipal Corporation Laws
(Extension to Chandigarh) Amendment Act, 2000

Punjab Panchayat Samities and Zila

Parishads (Temporary Supersession) Second
Amendment Act, 1983

Punjab Pre-emption (Chandigarh and Delhi
Repeal) Act, 1989

Punjab Reorganisation Act, 1966
Railway Claims Tribunal Act, 1987

Railway Companies (Emergency Provisions)
Act, 1951

Railway Companies (Substitution of Parties
in Civil Proceedings) Act, 1946

Railway Companies (Substitution of Parties in
Civil Proceedings) Repeal Act, 2001

Railway Property (Unlawful Possession) Act, 1966
Railway Protection Force Act, 1957

Railways (Employment of Members of the
Armed Forces) Act, 1965

Railways (Local Authorities Taxation) Act, 1941
Railways Act, 1989
Raipur and Khattra Laws Act, 1879
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Uoa |ERe fashd R (FenTg 99 Tsuad
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gae fafy sAfaf=m, 1872
TSTrel fae gug (3cred) sifuf=m, 1969

Uoe TRUTfeAsRT (75 fooett deied) 2ifufem,
1984

Tea TR i fafy (F€e W faaron)
Afyfa™, 1994

Tea TR i fafy (F€e W) faaron)
Temed AfafTEd, 2000

TeTe dema wfifa sk fen ufteg (et
Afehaor) U GeeE stfuftad, 1983

TSTTel 3Tk (Seng 3R feoet faT)
aAfyfad, 1989

TSE Il STafTEm, 1966

A @ Atk tfufEE, 1987

I AT (3T 39a) SAfufEE, 1951
W s (fafae wrfafed § ueaeri

1 giqearad) sifufTam, 1946

W o (fafae srfafed § e

1 gfaearnad) fReE, sAfyt=Em, 2001

¥ Hufa (fafufaesg wssi) stfuf=m, 1966
T G 9a AYEH, 1957

W (T 9 wee ) sAfufem,
1965

A (T Wit ) 1fafaad, 1941
I srfufad, 1989
IR iR @ fafy eifufem, 1879



Rajasthan and Madhya Pradesh (Transfer of
Territories) Act, 1959

Rajasthan State Legislature (Delegation of
Powers) Act, 1993

Rajghat Samadhi Act, 1951

Rajiv Gandhi Institute of Petroleum
Technology Act, 2007

Rajiv Gandhi National Aviation University Act,
2013

Rajiv Gandhi National Institute of Youth
Development Act, 2012

Rajiv Gandhi University Act, 2006
Rampur Raza Library Act, 1975

Rani Lakshmi Bai Central Agricultural
University Act, 2014

Real Estate (Regulation and Development) Act,
2016

Reciprocity Act, 1943

Recovery of Debts due to Banks and
Financial Institutions Act, 1993

Red Cross Society (Allocation of Property) Act,
1936

Reformatory Schools Act, 1897
Refugee Relief Taxes (Abolition) Act, 1973

Refugee Relief Taxes (Abolition) Repeal Act,
2002

Regional Centre for Biotechnology Act, 2016
Regional Rural Banks Act, 1976
Registration Act, 1908

Registration and other Related Laws (Amendment)
Act, 2001

Registration of Birth and Deaths Act, 1969
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TR 3R A YT (TSI SHaon)
aAfyfa™, 1959

TR T [9um-Hed (Jfeadl i JoaEe)
aAfyfa™, 1993

TeTee gany SAfafad, 1951

TSl T SEifem gt e sAfutem,
2007

Teitg e T foame favafaemes situfm,
2013

Tsita Ml U o foe HeeE sifufe,
2011

Tsita it fovafammera sifufm, 2006
TR O aEedl stfafEm, 1975

T et a8 e Ky foaformer sifufwm,
2014

g-duqr (fafmma IR fawm) sifufm, 2016

TR ehdr AfYTH, 1943
Sl IR forfta deensdt 1 v For et
aAfyfa™, 1993

IS 9 9EES (U o1 3eed) stfyfam,
1936

QR faemer Ay, 1897
IRone} HerEdr e (Sred) ifufEm, 1973

RN} HerEdr e (Scred) e stfuftem,
2002

I Sa-UrEifiTeR! s stfafem, 2016
refirer U SR AR, 1976
TR sifyfam, 1908

it oiR o= weifya fafemi (Seiem)
aAfaf=™, 2001

I AR g AieRor stfufem, 1969



Registration of Foreigners Act, 1939
Rehabilitation Council of India Act, 1992

Rehabilitation Finance Administration Act,
1948

Religious Endowments Act, 1863

Religious Institutions (Prevention of Misuse)
Act, 1988

Religious Societies Act, 1880

Remittances of Foreign Exchange and

Investments in Foreign Exchange Bonds
(Immunities and Exemptions) Act, 1991

Repatriation of Prisoners Act, 2003
Repealing and Amending Act, 1974
Representation of the People Act, 1950
Representation of the People Act, 1951

Requisitioned Land (Apportionment of
Compensation) Act, 1949

Requisitioning and Acquisition of Immovable
Property Act, 1952

Research and Development Cess Act, 1986
Reserve and Auxiliary Air Force Act, 1952

Reserve Bank (Transfer to Public Ownership)
Act, 1948

Reserve Bank of India Act, 1934
Revenue Recovery Act, 1890
Rice-Milling Industry (Regulation) Act, 1958

Rice-Milling Industry (Regulation) Repeal Act,
1997

Richardson and Cruddas Limited
(Acquisition and Transfer of Undertakings)
Act, 1972

Right of Children to Free and Compulsory
Education Act, 2009
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faefml =1 WSt Afaft=m, 1939
IRAT gAaie aRkeg sAfafem, 1992
e fod gemen sAfufeE, 1948

anfier o= s1fuftam, 1863

oiften Fe (gEaEm framon) erfufem,
1988

enftfer drEmgdt rfufTam, 1880

forett qar Jumr &R facelt g1 suwsi |
fafrem (SHfe ok 92) erfufrm, 1991

Sa Gy sAfufm, 2003
e ol weitem sifufm, 1974
ek faftee sifaf=m, 1950
ek iaffae T, 1951

sifergEla gft (ufdet gursH) sAfufem,
1949

TR Hufq STfemer X e srfufaem,
1952

ITEUM 3R fasra 3ua sAfufem, 1986
e iR W arge sAfufem, 1952

fiod o (i wfae &7 3iawon) AfufTam,
1948

TR e o eafufem, 1934
ST et stfafm, 1890
o e sam (Tafema) stfufem, 1958

o e A (fafae) fam sifufem,
1997

e U e fafhees (Iuhd &1 5[
3R 3T@Or) AffTEm, 1972

3w IR eIfer sma e @1 iR
Afyf=E, 2009



Right to Fair Compensation and Transparency
in Land Acquisition, Rehabilitation
and Resettlement Act, 2013

Right to Information Act, 2005

Rights of Persons with Disabilities Act, 2016
River Boards Act, 1956

Road Transport Corporations Act, 1950
Rubber Act, 1947

Rulers of Indian States (Abolition of Privileges)
Act, 1972

SAARC Convention (Suppression of Terrorism)
Act, 1993

Salaries and Allowances of Ministers Act, 1952

Salaries and Allowances of Officers of Parliament

Act, 1953

Salaries and Allowances of Officers of
Parliament and Leaders of Opposition in
Parliament (Amendment) Act, 2002

Salarjung Museum Act, 1961

Salary and Allowances of Leaders of
Opposition in Parliament Act, 1977

Salary, Allowances and Pension of Members
of Parliament (Amendment) Act, 1979

Salary, Allowances and Pension of Members of
Parliament Act, 1954

Sale of Goods Act, 1930

Sales Promotion Employee (Conditions of
Service) Act, 1976

Sales Tax Laws Validation Act, 1956
Salt Cess Act, 1953

Sarais Act, 1867

Sashastra Seema Bal Act, 2007

i o75H, qHared iR gredarar § 3fua
gfaewy IR IRefyiar AR ifufram, 2013

I kT SRR AfufEm, 2005
M st sAfaeRr stfafEm, 2016
T e rfufem, 1956

Tew uiaeq frm arfufeem, 1950
e fufEm, 1947

9 T IS (favmifuenil = gwifa)
aAfuf=™, 1972

Sferor Tfven &nia TR died e
(ARag gAF) ATYEHE, 1993

A & weem SR el § Heifta stfufrem,
1952

Toe Afsit o iR v etfufm,
1953

THe AR 3R goe # foush a1 Iaq
AR = (FeheE) eAfafem, 2002

AR HUeed Afafam, 1961

e # fomeft 7 Saa iR s sttt
1977

THE T 9qd, 9T SR UvE (HIeE)
aAfyfa™, 1979

THS TSH ddd, v 3R YA erfufaem, 1954

e fasea aafaf=m, 1930
fasra Ga| we=r (e 3d) sifufem, 1976

forshar Y fafy fafemmrerto sAfuf=m, 1956
TH YR ATUTTIH, 1953

g tufEd, 1867

e 9 s AffTEE, 2007



Scheduled Areas (Assimilation of Laws) Act,
1951

Scheduled Areas (Assimilation of Laws) Act,
1953

Scheduled Castes and Scheduled Tribes
(Prevention of Atrocities) Act, 1989

Scheduled Castes and Scheduled Tribes Orders
(Amendment) Act, 1956

Scheduled Castes and Scheduled Tribes Orders
(Amendment) Act, 2002

Scheduled Tribes and other Traditional Forest
Dwellers (Recognition of Forest Right) Act, 2006

Scheduled Tribes and other Traditional Forest
Dwellers (Recognition of Forest Right) Act, 2006

School of Planning and Architecture Act, 2014

Science and Engineering Research Board
Act, 2008

Seamen's Provident Fund Act, 1966
Sea-ward Artillery Practice Act, 1949

Secunderabad and Aurangabad Cantonments
House Rent Control Laws (Repeal) Act, 1972

Securities and Exchange Board of India Act, 1992
Securities Contracts (Regulation) Act, 1956
Securities Laws (Amendment) Act, 1995

Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest
Act, 2002

Seeds Act, 1966

Semi Conductor Integrated Circuits Layout
Design Act, 2000

Sexual Harassment of Women at Workplace
(Prevention, Prohibition and Redressal) Act, 2013

Sheriffs Fees Act, 1852
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sTgfaa Sfaat 3R Sggfed SHsnfaa
(AR farer) sIftaf=™, 1989

sTyfea sfaa iR sTyfed St smew
(gsmed) SAfufaam, 1956

sTyfea sfaai iR sTyfed SHsfaai smew
(genyq) stfaftam, 2002

STYfed SHenfa R 317 TWRETd o= et
(51 YRl st Argan) sIfufEE, 2006

ST SHenfa R 317 TWRETd o= et
(51 YRl st Argan) sIfufEE, 2006

A SR arehen fomer sifafTm, 2014

2008

Tifaes afgsr 9ty stfaf=m, 1966
TR feun a9 sy SAfufEm, 1949

fargeng IR AmEe B Te fa
Tz fafa (fam) sAfuf=m, 1972

IR gfayfa iR fafra o sifafrem, 1992
gfayfd wfeer (faf=ee) sAfuf=m, 1956
gfayfa fafer (H=ie) stfaf=m, 1995

forftar snft &1 gfayfaeto oIk gafeq
qen gfayfa fea =1 yer stfafem, 2002

e AfafEm, 1966

TG Tahidhd ay ST fesmea
sAfaf=H, 2000

Tfgeel w1 FERE IR oifitw Icdfted
(framor, gfavy iR fade) sifufa=m, 2013
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Shillong (Rifle Range and Umlong) Cantonments
Assimilation of Laws Act, 1954

Shipping Development Fund Committee
(Abolition) Act, 1986

Shore Nuisances (Bombay and Kolaba) Act, 1853

Sick Industrial Companies (Special Provisions) Act,
1985

Sick Industrial Companies (Special Provisions)
Repeal Act, 2003

Sick Textile Undertakings (Nationalisation) Act,
1974

Sick Textile Undertakings (Taking Over of
Management) Act, 1972

Sikh Gurdwaras (Supplementary) Act, 1925
Sikkim University Act, 2006

Sixth Schedule to the Constitution (Amendment)
Act, 1988

Slum Areas (Improvement and Clearance)
Act, 1956

Small Coins (Offences) Act, 1971

Small Industries Development Bank of India
Act, 1989

Smith, Stanistreet and Company Limited
(Acquisition and Transfer of Undertakings)
Act, 1977

Smugglers and Foreign Exchange Manipulators
(Forfeiture of Property) Act, 1976

Societies Registration (Delhi Amendment)
Act, 1983

Societies Registration Act, 1860
Sonthal Parganas Act, 1855
South Asian University Act, 2008

Special Bearer Bonds (Immunities and
Exemptions) Act, 1981
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urd 9fiered fasm fafy wfafa (Same)
AfyfaH, 1986

Te =G (e iR reren) Afafem, 1853

T SR oAt (foriw Swey) sttt
1985

w107 SiEnfies huAr (fasm suysy) eAfufaem,
e e, 2003

T HhYSl IUhH (TSI ) TfUfm, 1974
B0 ShUSl SUshH (e URUT) SATIH, 1972

To@ TegM (AIEh) A=A, 1925
Taferrn fovafaeme™ sAfuf=m, 2006
Hiau™ sel A= (HMeA) Afuf=m, 1988

T S & (GUR qe 3qe) Atufae,
1956

Ble Toeh (AwY) A=H, 1971
IR 75 e fohr ok sifafTem, 1989

oy, WA T & fafies (IThH! &
3T 3R 3fawer) Afufam, 1977

TR 3R faeelt Oe1 Sorarye (H9fa TH9=Io)
Afyf=d, 1976

e e (oot genes) sAfafem,
1983

T W sifaf=, 1860
el 9l AfUEH, 1855
eferor ufyras favafaemea Afaftzm, 2008

o amee Fus (3gfa SR =) sifufem,
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Special Courts (Repeal) Act, 1982

Special Courts (Trial of Offences Relating to
Transaction in Securities) Act, 1992

Special Criminal Courts (Jurisdiction)
Act, 1950

Special Economic Zones Act, 2005
Special Marriage Act, 1954
Special Protection Group Act, 1988

Special Tribunals (Supplementary Provisions)
Act, 1946

Special Tribunals (Supplementary Provisions)
Repeal Act, 2004

Specific Relief Act, 1963

Specified Bank Notes (Cessation of Liabilities)
Act, 2017

Spices Board Act, 1986
Spices Cess Act, 1986

Spirituous Preparations (Inter-State Trade and
Commerce) Control Act, 1955

Spirituous Preparations (Inter-State Trade and
Commerce) Control (Repeal) Act, 2006

Sports Broadcasting Signals (Mandatory Sharing
with Prasar Bharati) Act, 2007

Sports Broadcasting Signals (Mandatory Sharing
with Prasar Bharati) Act, 2007

Sree Chitra Tirunal Institute for Medical Sciences
and Technology, Trivandrum Act, 1980

St. John Ambulance Association (India) Transfer
of Funds (Repeal) Act, 2002

St. John Ambulance Association (India) Transfer
of Funds Act, 2002

Standards of Weights and Measures
(Enforcement) Act, 1985
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fouy faame sifaf=d, 1954
forere ween gu eAfuf=m, 1988

forery sAferentor (STIqeh Susiy) efufem,
1946

o s (g Suay) e siufem,
2004

fafdfese erqdm sifufam, 1963

fafafee d& e (faet w1 i) stfufem,
2017

T S AfafTaH, 1986
Tl SYRY AU, 1986

feafegaa fAfafa (it =mR iR aifrs)
T sifufEm, 1955

foafegaa fAfafa (it =mR iR aifors)
e () erfuferm, 2006

T J9R0 f9Ted (YER IR & W AfaE
feoery) srfuf=m, 2007

T J9R0 T9Ted (YER IR & WY AfaE
feogery) srfuf=m, 2007

o Femn foeer sTgfame aiie deifirest deem,
A erfuftam, 1980

e S T wHIfaTeE (Sfean) fafy sia
() srfufam, 2002

e SIM T THIfETeE (Sfean) fafy sia
Afyf=™, 1956

912 3R /19 AFE () stfafTam, 1985



Standards of Weights and Measures (Extension
to Kohima and Mokokchung Districts) Act,
1967

Standards of Weights And Measures Act, 1976

State Acquisition of Lands for Union Purposes
(Validation) Act, 1954

State Agricultural Credit Corporation Act, 1968

State Armed Police Forces (Extension of Laws)
Act, 1952

State Associated Banks (Miscellaneous Provisions)
Act, 1962

State Bank Laws (Amendment) Act, 1973
State Bank of Hyderabad Act, 1956

State Bank of India (Subsidiary Banks Laws)
Amendment Act, 2007

State Bank of India (Subsidiary Banks) Act,
1959

State Bank of India Act, 1955

State Bank of Sikkim (Acquisition of Shares)
and Miscellaneous Provisions Act, 1982

State Emblem of India (Prohibition of Improper
Use) Act, 2005

State Financial Corporation Act, 1951
State of Arunachal Pradesh Act, 1986
State of Himachal Pradesh Act, 1970
State of Mizoram Act, 1986

State of Nagaland Act, 1962

State Reorganisation Act, 1956
State-Carriages Act, 1861

Street Vendors (Protection of Livelihood
and Regulation of Street Vending) Act, 2014

Sugar (Regulation of Production) Act, 1961
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sAfafaH, 1952
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T e fafy (SRieA) eAfafem, 1973

e e AT TeUEE SAUEHE, 1956

AR W2 Sk (THgE Sk fafeEr) deem
FAfYtEE, 2007
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TR W2 ok rfafaad, 1955

fofaery w2 & (IR 71 3157) 3R gepiof
Iy AfYTH, 1982

TIRA 1 T Hoedien (TIfea wam faiy)
aAtaf=™, 2005

T fa<ita frmm erfufm, 1951
UM 9T T ATUFEH, 1986
fear=ra gew U= SAfufEd, 1970
st o9 sifyfam, 1986
Trmeie T ifufTem, 1962

T Qe Afufem, 1956

Histeft M SAfufEm, 1861

ey fashar (Sifaert demn iR 9o fasma
faf=aa) eafaf=m, 2014

=+ (3are fafaaa) stfuf=m, 1961



Sugar (Special Excise Duty) Act, 1959
Sugar Cess Act, 1982

Sugar Development Fund Act, 1982
Sugar Export Promotion Act, 1958

Sugar Undertakings (Taking Over of Management)
Act, 1978

Sugarcane Act, 1934
Sugarcane Cess (Validation) Repeal Act, 2001

Sugarcane Control (Additional Powers) Act,
1962

Sugarcane Control (Additional Powers) Repeal
Act, 2000

Suits Valuation Act, 1887

Supplement to Code of Criminal Procedure, 1973

Suppression of Immoral Traffic in Women and
Girls (Amendment) Act, 1978

Suppression of Unlawful Acts Against Safety of
Civil Aviation Act, 1982

Suppression of Unlawful Acts Against Safety of
Maritime Navigation and Fixed Platforms on
Continental Shelf Act, 2002

Supreme Court (Enlargement of Criminal
Appellate Jurisdiction) Act, 1970

Supreme Court (Number of Judges) Act, 1956

Supreme Court and High Court Judges
(Conditions of Service) Amendment Act, 1996

Supreme Court Judges (Conditions of Service)
Amendment Act, 1971

Supreme Court Judges (Salaries and Conditions
of Service) Act, 1958

Swadeshi Cotton Mills Company Limited
(Acquisition and Transfer of Undertakings)
Act, 1986

= (o Scare-greer) sAfufTad, 1959
= IgeRt tfufTm, 1982

=t faerra iy sifufm, 1982

=t frafa gfg efufem, 1958

=t 3usR (Y& WRW) StfufEm, 1978

T AfY=H, 1934

T 39 (fafemr=retor) e sfufam,
2001

T o (srfaiea wifear) sifufam,
1962

T =0 (Srfafte sifdaa) g sifufam,
2000

alg el SAfufad, 1887
TUS Yfshal Gfedl, 1973 1 STIIh

T 9T ASh! Tfdeh AR A (HIEA)
aAfyfa™, 1978

Tafae faur qan fafufoes +@d <=
aAfufa™, 1982

gHfee Araierd SR 7eEdE 7 9@ |
R R wrewE & e & fovg fafuy-foeg
S 1 g S, 2002

IoadH AT (TS STdelt AfenTiar
foero) sifaf=m, 1970

e I (R W) AfutEE, 1956

IEIdH AR 3R 3= AT ey (He
vd) geieE AfuftaE, 1996

SeEqq AT <A (Hen vd) GeieH
Afgt=m, 1971

IAqH AT IS (a9 3R Yar vd)
aAfyfa™, 1958

TS hied fHed Al fafies (SUshH! k1 3TeH
R eiqeon) srfufaam, 1986




Tamil Nadu Legislative Council (Abolition) Act,
1986

Tamil Nadu Legislative Council Act, 2010

Taxation Laws (Amendment and Miscellaneous
Provisions) Act, 1965

Taxation Laws (Amendment) Act, 1970
Taxation Laws (Amendment) Act, 2017

Taxation Laws (Continuation and Validation of
Recovery Proceedings) Act, 1964

Taxation Laws (Extension to Jammu and
Kashmir) Act, 1954

Tea Act, 1953

Tea Companies (Acquisition and Transfer of Sick
Tea Units) Act, 1985

Tea Districts Emigrants Labour (Repeal) Act, 1970
Technology Development Board Act, 1995
Telecom Regulatory Authority of India Act, 1997

Telegraph Wires (Unlawful Possession) Act,
1950

Terminal Tax on Railway Passengers Act, 1956
Territorial Army Act, 1948

Territorial Waters, Continental Shelf, Exclusive

Economic Zone and Other Maritime Zones Act,
1976

Terrorist Affected Areas (Special Courts) Act,
1984

Terrorist and Disruptive Activities (Prevention)
Act, 1985

Textile Committee Act, 1963
Textiles Undertakings (Nationalisation) Act, 1995

Textiles Undertakings (Taking Over of Manage-
ment) Act, 1983
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qferrg faum TReg (Sded) s,
1986

qferrg faum 9ikeg sifaf=H, 2010

HuaE fafyr (Feem iR yhiol Susy) StfufTam,
1965

HauE fafg (FRneE) LAtuf=d, 1970
HauE fafg (FeneE) LAtuf=d, 2017

FHUYF fafeai (el st wraedl s = W@l
ST 3R fafemm=rertor) erfufem, 1964

U fafe (SF-wyHR T foer) sAfufEm,
1954

= AfufEE, 1953

T S (T A A BT TS AR STAT)
AfufaH, 1985

= fSren et g () sifaf=m, 1970
Hrenfrent faem e Afafa=m, 1995

ARG SR fafremaes aifereor stfufrem,
1997

e Hasht ar (fafufaeg weemn) 1faf=m,
1950

A I 9 R AfafEE, 1956
Hrefyrer |1 Afuf1ad, 1948

sTfdfer &3 IR o7 Wfash &= tfufm, 1976

Alqehare gufad &3 (favm —=ammer) sifyfem,
1984

AdeRarel IR fassmerl foramemara (framo)
aAfyfTa™, 1985

IR g srfufad, 1963
THIASA SUhH (TSI ul) AEH, 1995
hYgl SUhH (YaY-UgU) AfufTaH, 1983




Tezpur University Act, 1993

The Offshore Areas Minerals (Development and
Regulation) Act, 2002

The Tyre Corporation of India Limited
(Disinvestiment of Ownership) Act, 2007

Tobacco Board Act, 1975

Tobacco Cess Act, 1975

Tokyo Convention Act, 1975

Trade and Merchandise Marks Act, 1958
Trade Marks Act, 1999

Trade Unions Act, 1926

Trading with the Enemy (Continuance of
Emergency Provisions) Act, 1947

Transfer of Evacuee Deposits Act, 1954
Transfer of Prisoners Act, 1950

Transfer of Property (Amendment) Supplementary
Act, 1929

Transfer of Property Act, 1882

Transformer and Switchgear Limited (Acquisition
and Transfer of Undertaking) Act, 1983

Transplantation of Human Organs Act, 1994
Tripura University Act, 2006

Trust Laws (Amendment) Act, 1975

Two-Member Constituencies (Abolition) Act, 1961

Two-Member Constituencies (Abolition) and
Other Laws Repeal Act, 2001

Tyre Corporation of India (Disinvestment of
Ownership) Act, 2007

U.P. Sugarcane Cess (Validation) Repeal Act,
2001

Unclaimed Deposits Act, 1866
Unclaimed Deposits Act, 1870
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aSTqY fereaferanmerd stffaH, 1993

a1uae &7 wibs (fawmg iR fafeme)
Afaf=™, 2002

I FHARTA 3w Sfean fafiee
(T k1 SAufaiem) Afuf=d, 2007
eI, dre SAtuftad, 1975

TqraITeh, ST STRIEH, 1975

AfRAT heols[ AIH, 1975

MR IR v a5 fog eifufm, 1958
R Tog stfatEm, 1999

I HE AIH, 1926

I % WY AR (UG foweh SUsiEli hi =]
TEAT) AfUEE, 1947

Treshia €l k1 siaeor stfufem, 1954
sal sfaeor stfufem, 1950
Hufd el (HeeE) STgQes sfuftEm, 1929

Hufa eiqeor Afaf=m, 1882

TARER IR faafirr fafies (Suswal =1 s
R siqor) erfufem, 1983

HEe ST iqUqur STfEE, 1994

oI fearaferamerd situf=m, 2006

=Y fafy (HeeE) A=, 1975

femew frafem &9 (3ea) siffm, 1961

feoes THat=m &9 (SeA) 3iR s fafu=i
T srfafEm, 2001

TR HIURIE 31k gfean (@i =1 fafasT)
sAtaf=E, 2007

I G T U (Tafemr=anton) A
aAfaf=™, 2001

for < a1 T8 sAfaf=m, 1866
for g9 9t g9 sifafram, 1870



Union Duties of Excise (Distribution) Act, 1979

Union Duties of Excise (Electricity) Distribution
Act, 1980

Union Duties of Excise (Electricity) Distribution
Repeal Act, 2006

Union Territories (Direct Election to the House of
the People) Act, 1965

Union Territories (Laws) Act, 1950

Union Territories (Separation of Judicial and
Executive Functions) Act, 1969

Union Territories Taxation Laws (Amendment)
Act, 1973

Unit Trust of India (Transfer of Undertaking and
Repeal) Act, 2002

Unit Trust of India Act, 1963

United Nations (Privileges and Immunities) Act,
1947

United Nations (Security Council) Act, 1947
University Grants Commission Act, 1956
University of Allahabad Act, 2005

University of Hyderabad Act, 1974

Unlawful Activities (Prevention) Act, 1967
Unorganised Workers' Social Security Act, 2008

Untouchability (Offences) Amendment and
Miscellaneous Provisions Act, 1976

Urban Land (Ceiling and Regulation) Repeal Act,
1976

Urban Land (Ceiling and Regulation) Repeal Act,
1999

Usurious Loans Act, 1918

Usury Laws Repeal Act, 1855
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e 3IA1E Yoo (Toaawon) sAfaf=m, 1979
Y 3IA1e Yook (Taggd) faawor sifuf=m, 1980

e 3IA1e Yook (Taggd) foawor fem srfyfm,
2006

Y TS (s 91 998 fatee) atufaam,
1965

o9 a4 (fafy) afaf=m, 1950

e UEE (Rt SN R Hl w6l
YRR STUFEHE, 1969

Y U9 &9 Sy fafg (deneq) sitafem,
1973

TR e T (ITHA A1 S0 3R 1)
arfafaH, 2002

IRATT g 28 Afufad, 1963

T T (faRfaeR @it Sy
aAfufa™, 1947

YR UL (GL&n uitvg) sAfuf=m, 1947
Tavafommea STgem A™m Afuf=E, 1956
SARIETE favafaemer™ A=, 2005

Tevere favafaerem sifuf=m, 1974
fafifeeg e (fHaron) stfafEm, 1967
3TTfed THHBR IS & TfHfTad, 2008

STOITAAT (STINY) WINEH qT Yehivl SUeg
srtafram, 1976

TR 4fF (Afasan i IR fafem) fres
Afyf=d, 1976

TR 94fF (Afasman Hm IR fafema) fres
aAfuf=™, 1999

AfqeTST IUR Ifaf=am, 1918
Hear fafy frem sifufem, 1855



Uttar Pradesh Cantonments (Control of Rent and
Eviction) Act, 1952

Uttar Pradesh Reorganisation (Amendment) Act,
2003

Uttar Pradesh Reorganisation Act, 2000

Uttar Pradesh State Legislature (Delegation of
Powers) Act, 1968

Uttaranchal (Alteration of Name) Act, 2006
Vaccination (Repeal) Act, 2001
Vaccination Act, 1880

Vegetable Oil Cess Act, 1983
Vice-President's Pension Act, 1997
Victoria Memorial Act, 1903

Visva Bharati Act, 1951

Voluntary Deposits (Immunities and Exemptions)
Act, 1991

Voluntary Disclosure of Income and Wealth Act,
1976

Voluntary Surrender of Salaries (Exemption from
Taxation) Act, 1961

Wakf Act, 1954
Wakf Act, 1995
War Injuries (Compensation Insurance) Act, 1943

Warehousing (Development and Regulation) Act,
2007

Warehousing Corporation (Supplementary) Act,
1965

Warehousing Corporations Act, 1962
Waste Lands (Claims) Act, 1863

Water (Prevention and Control and Pollution)
Act, 1974

I T B (frwen iR sege =)
aAfuf=™, 1952

ST U HieA (Feed) SAfufed, 2003

W Y T AfufEm, 2000

I G T fag dea (faaai 1 JASH)
aAfyfad, 1968

SWEa (AM-aRedd) sifaf=d, 2006

et (e sifufm, 2001

et sAfafEm, 1880

Eafd del SR AfufEE, 1983

IqUeeUfd YeE stfufam, 1997

forerRifn wares tffEm, 1903

forear st eafafm, 1951

ez Hém (If iR =) aifufem, 1991

A 3R ¥ WesA Yehed Afuf=H, 1976

Tl add ST (R § Be) AfufEm, 1961

qFR AfY=TH, 1954
qF AU, 1995
Ig &fa (ufaee =) sifufem, 1943

aqrogrmn (fosm iR fafaem) sfufem,
2007
AU M () ATIEH, 1965

ruerRul fm sifyfem, 1962
SR g7 () Afuf=m, 1863
Sl (TguY HeaRer qen ) SAfufTed, 1974



Water (Prevention and Control of Pollution) Cess
Act, 1977

Wealth of Mass Destruction and their Delivery
Systems (Prohibition of Unlawful Activities) Act,
2005

Wealth-Tax Act, 1957
Weekly Holidays Act, 1942

West Bengal Legislative Council (Abolition)
Act, 1969

West Bengal State Legislature Council (Delegation
of Powers) Act, 1968

West Godavari District (Assimilation of Laws on
Federal Subjects) Act, 1949

Whistle Blowers Protection Act, 2014

White Phosphorus Matches Prohibition Act, 1913
Wild Birds and Animals Protection Act, 1912
Wild Life (Protection) Act, 1972

Women's and Children Institutions (Licensing)
Act, 1956

Working Journalists (Conditions of Service) and
Miscellaneous Provisions (Amendment) Act, 1974

Working Journalists (Fixation of Rates of Wages)
Act, 1958

Working Journalists and Other Newspaper

Employees (Conditions of Service) and
Miscellaneous Provisions Act, 1955

Workmen's Compensation Act, 1923
Works of Defence Act, 1903
Young Persons (Harmful Publications) Act, 1956
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S (TguY FHaror qen =) Sush sAfufem,
1977

Hrfesh HeR & 3YY IR STeh! GRS Joett
(fafufaes Tshampramal &1 gfauy) sifaf=m,
2005

g & Afg=m, 1957
i AR faa efufam, 1942

gfy=mt ser faum aiee (Sdeq) sifyufem,
1969

gfy=dt sme Tsg faurHea (wfsadt
TAESH) AfEHaH, 1968

gfy=rdt et foren (9 foug fafy wereyan)
aAfyfad, 1949

1 YT HE AU, 2014

The wERRE feagerd wfavy stfufram, 1913
T &t iR e s e aAfufem, 1912
o Site () SffTEE, 1972

Tt AR areres X (3TRA) Afufm, 1956

St TR (Hal T Td) 3T JhIvl Iqsie
(geneq) srfuftad, 1974

FASiel TerRR (FSigl <X faae) sAfufm,
1958

S TR SR 37 YHER U5 wHAR] (Ha
I Td) IR Thv Iusiy AffT=H, 1955

FHHSAR gfgere Afufa=m, 1923
T8 Hehd STfyfTEm, 1903

Aeuad Afad (STIRIHR FhivH) 3Tfafam,
1956



9. fg=t 3R Y91 §=AT®
HINDI AND ROMAN NUMERALS

English

Hindi

One

Two

Three

Four

Five

Six

Seven

Eight

Nine

Ten

Eleven
Twelve
Thirteen
Fourteen
Fifteen
Sixteen
Seventeen
Eighteen
Nineteen
Twenty
Twenty-One
Twenty-Two
Twenty-Three
Twenty-Four
Twenty-Five
Twenty-Six

Twenty-Seven

ST SRR E R FERE EAE RS

ESEE§E§§§§5§55555N§5§S<25=~g
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English Hindi Roman
Twenty-Eight 3@3‘“& XXVII
Twenty-Nine ERGIES XXIX
Thirty LK XXX
Thirty-One Thdrg XXXI
Thirty-Two ERIES| XXX
Thirty-Three et XXX
Thirty-Four < XXXIV
Thirty-Five Tefra XXXV
Thirty-Six EXES| XXXVI
Thirty-Seven e XXXVII
Thirty-Eight sredr| XXX VI
Thirty-Nine IATAT XXXIX
Forty Tetd XL
Forty-One ThATe g XLI
Forty-Two ERIGIE! XLII
Forty-Three LEIGIE! XLII
Forty-Four R EIGIES] XLIV
Forty-Five Tarefta XLV
Forty-Six IERIGIE] XLVI
Forty-Seven Harefta XLVII
Forty-Eight Jredre Ty XLVIII
Forty-Nine EEEIS XLIX
Fifty REIE| L
Fifty-One EERIEE]

Fifty-Two EIEE] LI
Fifty-Three IR LT
Fifty-Four e LIV
Fifty-Five EEEE] LV
Fifty-Six EXE| LVI
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English Hindi Roman
Fifty-Seven REIEE! LvIl
Fifty-Eight SIECE] Lvil
Fifty-Nine 3793 LIX
Sixty 913 LX
Sixty-One Shd3d LXI
Sixty-Two EIEE) LXII
Sixty-Three faws LXIII
Sixty-Four EIRES LXIV
Sixty-Five LLeC) LXV
Sixty-Six IERIEES LXVI
Sixty-Seven RIS LXVII
Sixty-Eight SICISTS) LXVIII
Sixty-Nine SRS LXIX
Seventy RIASES LXX
Seventy-One gehgt{ LXXI
Seventy-Two EESSES LXXII
Seventy-Three fagwR LXXIII
Seventy-Four e LXXIV
Seventy-Five g LXXV
Seventy-Six B LXXVI
Seventy-Seven HAgX LXXVII
Seventy-Eight 3138 LXXVIIIL
Seventy-Nine E31E] LXXIX
Eighty ST LXXX
Eighty-One TR LXXXI
Eighty-Two STt LXXXII
Eighty-Three ot LXXXIII
Eighty-Four IR LXXXIV
Eighty-Five Tt LXXXV
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English Hindi Roman
Eighty-Six IERIEI LXXXVI
Eighty-Seven Tt LXXXVII
Eighty-Eight 313l LXXXVII
Eighty-Nine BCIE| LXXXIX
Ninety sl XC
Ninety-One EERIEL XCI
Ninety-Two EIeC] XCII
Ninety-Three faua XCII
Ninety-Four EINEE] XCIV
Ninety-Five REIEC XCV
Ninety-Six IERIEC] XCVI
Ninety-Seven ESKIEC] XCVIL
Ninety-Eight EEEC] XCVIII
Ninety-Nine IRIRE] XCIX
Hundred i C

Four Hundred Ninety-Nine =R 9 R CDXCIX
Five Hundred = | D
Thousand B/HEH M




10. Ak &<t sroiHTem
STANDARD HINDI ALPHABET

=R i A1 T ¥ I HF WU
TS A A S i A
HTER - (3D
ot : (312)
AR org -
EEE ®* @ T ¥ T
| B o El
T 3 ¥ ® W T B§
i 9 T ¥ 7
T % & 9 7
I X @a@ 4
w9 "B
YK S g F F A
7 fo . ®
T R @ ¥ @ 9 %
IR 3k 9 R 3 ¥ ¢
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ACC

ACCI

ACD
ACSPF

11. B TG GHIER
SOME IMPORTANT ABBREVIATIONS

Administrative Approval
Anti-Aircraft Gun

Army Act

Automobile Association

Appellate Assistant Commissioner
Africa Aerospace and Defence
Exhibition

All Assam Gan Sangram Parishad
Airport Authority of India

Afro-Asian People's Solidarity
Organisation

All Assam Students Union

Antyodaya Anna Yojna

Akhil Bhartiya Adivasi Vikas Parishad
Audit Bureau of Circulation

Anti Ballistic Missiles

Alternating Current

Army Corps
Ashok Chakra

Associated Cement Companies
Auxiliary Cadet Corps

Alkali and Chemical Corporation of
India

Asian Cooperation Dialogue

Accident, Compensation, Safety and
Passenger Amenities Fund

Additional Dearness Allowance
Aeronautics Development Agency
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YR SR
formaet

1 Aty

SATTHISEA THITHTeH

e G ST
STHRIehT T W & YS!

Afged 3| o1 U™ uRee
TR faqmaas wifeeRTo
SHTeh! TRIEE SH Thdl HeA

stfael sTaH fommeff d=
AT T A

A IR stfeard! foreprd aig
ol gdey afEed ol

yures faeadt st

JTedl SN
AT HR
30 <sh

e B 91 g

ToThell TS hiHehel HhiTqEH 3ATh
HERI

TREE "edm e

gee, &fagfd, geam SR et gawn ffy
SR AEe o
et faskma iR



AFHQ
AFMC
AFP
AG
AGP
AH
AHQ

AIADMK

AIBEA
AIBP

AICBOO

AICC
AICS
AICTE

AID
AIDS

AIFACS
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Asian Development Bank
African Development Fund

Air Defence and Ground Environment
System

Anna Dravida Munnetra Kazhagam
Ad-valorem

Atomic Energy Commission
Apparel Export Promotion Council

Agriculture Finance Corporation
Asian Football Confederation

Armed Forces Headquarters
Armed Forces Medical College
Action for Food Production
Accountant General

Asom Gana Parishad

Anno Hegirae

Air Headquarters
Army Headquarters

All India Anna Dravida Munetra
Kazagham

All India Bank Employees Association

Accelerated Irrigation Benefits
Programme

All India Confederation of Bank
Officers Organisation

All India Congress Committee
All India Council of State

All India Council of Technical
Education

Agency for International Development

Acquired Immuno Deficiency
Syndrome

All India Fine Arts & Craft Society

g fas o=
aThient s fafy
TS T e T TAIEN Jouedt

ST Bfag 5 hIEH
HeATJHR, Fomicd
YA ST ST

9 faia dadq afiteg

FfY foa frm

TRRE wesld TR
IS U A

Ty 91 Tafhen weiformer™
@l 3 HA9IH

9T U7 gREg
fesrdt =1
EAT F&ATI

e AR 371 gfag T HwH

AfEd MR S HHAR T
Ra fo=E oy ShEsha

AfEd IR o i) e ufes

AfEd TRAT HIOH FHA
Afgd IR T uRee
AfEd IR deR-ieht forem qfiue

T s wifereRo
SfSa afReroT = derern

Afgd IR AfAd el Ta foeq Qe



AIFUCTO

AIIMS
AIIPMR

AILTA

AIMO
AINEC

AINEF

AIPMA

AIPP
AIPSO

AIREC

AIRF
AISA
AISF
AISMNEC

AISNEC

AITC
AITUC
AIWC
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All India Forward Bloc

All India Federation of University and
College Teachers' Organisation

Air India International
All India Institute of Medical Sciences

All India Institute of Physical Medicine
and Rehabilitation

All India Lawn Tennis Association
All India Muslim League
All India Manufacturers Organisation

All India Newspaper Editor's
Conference

All India Newspaper Employees
Federation

All India Plastics Manufacturers'
Association

All India Panchayat Parishad

All India Peace and Solidarity
Organisation

All India Radio
All India Reporter

All India Railway Employees
Confederation

All India Railwaymen's Federation
Afghanistan Investment Support Agency
All India Students Federation

All India Small and Medium
Newspaper Editors' Conference

All India Small Newspaper
Editors’ Conference

All India Trinamool Congress
All India Trade Union Congress
All India Women's Conference

All India Women's Hockey Association

Advanced Jet Trainer

el wrd favafarme™ @ik
Telfaener foees e ufds

R gfea vEa

Afger R STfaam ST

g R et T g

fEd IRAE @M 9 THifaEE
fad R giad i

sifed IR fafmiar dred

IMEE AR FHMER 95 §Hceh T

Afge YR GHER 95 U= HeE
Afge IRATT e A fafaaiar 9=

Afgd IRA™ 9=9Ed 9iug
AfEd TR ifd 3R Tehdr e

ATHTITATOT
At sfear fde
Afge IRAE I FHaR 9iEs

sTfEd R Y&d HHER 7o
RIMEI 7o Hgrrd Toid!
sifgel IRA B HerH

ifee IRAE &Y iR Hem gHNER I
HUgeh e

3EA AR 7Y FHRER 95 HUKeh
A

el WA JUiel M

sTfEael IRAT Al §9 Hid
Ffgel AR Afgen g e

el AT Afgell gfeht |9
qfishd Se gferor famm



AMIEE

ANC
ANP
ANZUS

AOD
AOSIS
APDP

APHLC

API
APPCDC

APTA
ARC

ARDE

ARICAF

ARSA
ARWSP

ASCI
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Advanced Light Helicopter
Ante Meridian

Associate Member of the Institute of
Civil Engineers

Associate Member of the Institute of
Engineers

Associate Member of the Institute of
Electrical Engineers

Aligarh Muslim University
African National Congress
Ammonium Nitro Phosphate

Australia, New Zealand and U.S.
Council

Army Ordinance Depot
Association of Small Island States

Accelerated Power Development
Programme

All Party Hill Leaders Conference
(Assam)

Associated Press of India

Asia Pacific Partnership for Clean
Development & Climate

Asia Pacific Trade Agreement

Administrative Reform Commission
Agricultural Refinance Corporation

Armament Research and Development
Establishment

Action for Resisting Invasion,
Colonialism and Apartheid Fund

Air Route Surveillance Administration

Accelerated Rural Water Supply
Programme

Administrative Staff College of India

TR Beohl BfefeheX
AR 6
Tafaa R 9XIH &1 9dg 95

SRee i SSifad 1 Hag 9esd
faga SR S &1 dog 9e9

sTefiTE e fovafTer
AFE T
P T W

A g Tt feir
TTE[EIT A T HH
i foga fasm wrisa

TACAT Jadid a1 T (3TEH)

THIfguEE T9 A gfea

w3 fasma iR Sietary & foe wfvm
NS I

T YR SR IR
JUTEER GUR SR

Fforh gAfe frm

Ig Gt sTIEUE qAn foaewm faeH

SATHAT], IUTTARIETE LT ST NS

I Yo 1 HRAE o [T *w
AT TR TR
@RT T SAgfd FREiRE

wefifefea e ®ias sifw Sfen



ASEAN

ASLV
ASM

ASRB
ASTE

ATFP

ATS
AUWSP

AWACS
AYUSH

BAC

BAI
BALCO
BARC
BBC
BCCI
BCCL
BCI
BCTT
BDL
BE
BEL
BEML
BER
BHEL
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Association of South East Asian
Nations
Augmented Satellite Launching Vehicle
Anti-Satellite Missile
Agricultural Scientists Recruitment Board

Aircraft and System Training
Establishment

Accepted Tender

Appellate Tribunal for Forfeited Property
Action Taken Report

Applications Technology Satellite

Accelerated Urban Water Supply
Programme

Airborne Warning and Control System

Ayurveda, Yoga and Naturopathy,
Unani, Siddha and Homeopathy

Bharat Aluminium Company
Business Advisory Committee

Badminton Association of India
Bharat Aluminium Company Limited
Bhabha Atomic Research Centre
British Broadcasting Corporation
Board of Control for Cricket in India
Bharat Coking Coal Limited

Bar Council of India

Bank Cash Transaction Tax

Bharat Dynamics Limited

Budget Estimates

Bharat Electronics Limited

Bharat Earth Movers Limited
Beyond Economic Repair

Bharat Heavy Electricals Limited

iR I CRURRIER )

Hafdd Suue g&qor amH
SWE ARG T&IEH

FHfY e ool e

oA den gomedt gferor gfqseq

Tefted fHfera

HHYRD I STl SAfeRo
CARIHCAICIESE LTI GECS
SN YRt SWIE
@RT Wel S SAYfd FEiRA

fomanfea <raret wa s yoret
fag iR Sr=meh

IRd THHEm &

1 H@aon afafa

IR Seffie Taifauem

IR Tegfatem wot fafaes

I TH] STHIH s

fafes sitewfEn wiwRem

IR fohehe Fra oS

IRA HIfhT wd faafies

SR hEES 3 Sfea, arRdE foftm 9Rug
S TRl HHARR T

IR erAfae fafies
EECACEaSE|

IRa SRl fafies
IR 319 7o fafies
THI=R—IR w3 d

IRd et geifesey fafies



BHPV
BHU
BICP
BIFR

BIMSTEC

BIS

BIT
BID
BJP
BKD

BKU
BLC
BLD
BMB
BMS
BoP
BPE
BPF
BPR
BPSE
BPST

BRO
BRTF
BSE
BSF
BSNL
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Bharat Heavy Plates and Vessels
Banaras Hindu University
Bureau of Industrial Cost and Price

Board for Industrial Finance and
Reconstruction

Bay of Bengal Initiative for Multi Sectoral, 9g- &3 qehten! 3R 3T Team &

Technical and Economic Cooperation

Bank for International Settlement
Bureau of Indian Standards

Birla Institute of Technology
BijuJanata Dal
Bhartiya Janata Party

Bahujan Kisan Dal
Bhartiya Kranti Dal

Bhartiya Kisan Union

Bharat Leather Corporation
Bharatiya Lok Dal

Bhakhra Management Board
Bhartiya Mazdoor Sangh

Balance of Payment

Bureau of Public Enterprises
Bodoland People's Front

Business Process Re-engineering
Bureau of Public Sector Enterprises

Bureau of Parliamentary Studies
and Training

Border Road Organisation
Border Road Task Force
Bombay Stock Exchange
Border Security Force

Bharat Sanchar Nigam Limited
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BSP

BSUP

CA
CABE
CACP

CAG
CAN
CAPART

CAR
CARI

CASTA

CAZRI
CBB
CBDT
CBI
CBPWP

CBR
CBT

CBWE
CCC
CCEA
CCI

CCIE
CCP
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Bahujan Samaj Party
Bhilai Steel Plant
Basic Services for Urban Poor

100
Carbon
Centigrade

Controller of Accounts
Central Advisory Board of Education

Commission on Agricultural Costs
and Prices

Comptroller and Auditor General
Calcium Ammonium Nitrate

Council for Advancement of People's
Action and Rural Technology

Capital Adequacy Ratio

Commonwealth Agricultural Research
Institute

Conference on Application of Science
and Technology in Asia

Central Arid Zone Research Institute
Central Blood Bank

Central Board of Direct Taxes
Central Bureau of Investigation

Central Board for Prevention of
Water Pollution

Central Board of Revenue

Central Bureau of Translation
Children's Book Trust

Central Board for Workers Education

Common Civil Code

Cabinet Committee on Economic Affairs

Cement Corporation of India
Controller of Capital Issue
Cotton Corporation of India

Chief Controller of Imports and Exports

Code of Civil Procedure
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CCPA
CCS
CCTV
CCWC

CCWO
CDA
C-DoT
CDP
CDR
CDRI
CDRP
CDS
CDSCO

CEA
CEC
CEERI

CEL
CEP
CEPA

CERF
CESTAT

CFC
CF1
CFL
CFRI
CFSA

CFSI
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Cabinet Committee on Political Affairs
Cash Compensatory Support
Closed Circuit Television

Convention on Certain Conventional
Weapons

Central Coal Washeries Organisation
Controller of Defence Accounts
Centre for Development of Telematics
Chief Director of Purchase

Chief Departmental Representative
Central Drug Research Institute
Coordinated Dryland Research Project
Compulsory Deposit Scheme

Central Drugs Standard Control
Organisation

Central Electricity Authority
Chief Election Commissioner

Central Electronic Engineering
Research Institute

Central Electronics Limited
Cultural Exchange Programme

Comprehensive Economic
Partnership Agreement

Central Emergency Response Fund

Customs, Excise and Service Tax
Appellate Tribunal

Central Fishery Corporation
Consolidated Fund of India
Composite Food Laboratory
Central Fuel Research Institute

Committee on Financial Sector
Assessment

Children's Film Society of India

TSHIfde AW 9 deifed dfadseta afffa
Feng afaqfd HemE

FAreS Hiche atforsr
B IR SRR | Hefad ae

Held HEA HEaTee S

& o s

YR TR ST A ferifesy
& % v

& fawrfta gfaHty

gafad &6 Y sTdum afEsm
GIECIASEIERISE

e fogga wfem

A feta s
WWWWW
T
HiEhfdeh $TeH UM hTsHA
e MY WRIERT TR

EEAREC RN ERINCIE]

T Yok, SATE Yo SR JaTt
TIrer 3TfereRYoT

ER-REEIR2EaRETE|

R o1 Gfaa fafy
IEIERRCIEICRIUNI])
H A SATHEH HeeH
foritar &= fuitor daedt affa

G o fhew Srerer



CFSL

CFt
CGA
CGEWHO

CGHS

CGWB
CHOGM

CHOGRM

CIA
CIB
CICA

CID
CIDC

CIF
CIL
CIRTES

CIS

CISF
CITU
CIWTC

CLB
CLR
CLRI
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Central Forensic Science
Laboratory
Cubic Foot
Central Ganga Authority

Central Government Employees
Welfare Housing Organizations

Central Government Health
Scheme

Central Ground Water Board

Commonwealth Heads of
Government Meet

Commonwealth Heads of
Governments Regional Meet

Central Intelligence Agency
Central Intelligence Bureau

Conference on Interactions and
Confidence Building in Asia

Crime Investigation Department

Construction Industry
Development Council

Cost, Insurance, Freight
Coal India Limited

Central Institute for Research and
Training in Employment Service

Central Information Service
Commonwealth of Independent
States

Central Industrial Security Force
Centre for Indian Trade Unions

Central Inland Water Transport
Corporation

Company Law Board
Computerisation of Land Records

Central Leather Research Institute
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CLW
CMA
CMEA
CMERI

CMPDI

CNG
CoB
COFEPOSA

COMEA

COMESA

COopP
COPLOT
COPU
COR
COSL
CoTD

CPI1

CPI (M)
CPO
CPSU
CPU
Cr.
Cr.PC
CRC
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Chitranjan Locomotive Works
Coal Mines Authority
Council for Mutual Economic Aid

Central Mechanical Engineering
Research Institute

Central Mine Planning and Design
Institute

Compressed Natural Gas
Carrying on Business

Conservation of Foreign Exchange and

Prevention of Smuggling Activities
Act, 1974

Council for Mutual Economic
Assistance

Common Market for East and
Southern Africa

Committee of Privileges

Committee on Papers Laid on the Table
Committee on Public Undertakings
Committee on Rules

Committee on Subordinate Legislation

Centre for the Development of
Telematics (C-DOT)

Communist Party of India
Consumer Price Index

Communist Party of India (Marxist)
Central Purchase Organisation
Communist Party of Soviet Union
Committee on Public Undertakings
Credit

Code of Criminal Procedure
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CRCL
CRF
CRPF
CRR
CRSB
CRSP
CS

CSIO

CSIR

CSO
CSp
CSSRI
CST
CSWB
CTS
Cv

CVC
CVRDE

CwC

CWPC
DA

DAE
DAP
DCSSI
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Central Revenues Control Laboratory
Calamity Relief Fund

Central Reserve Police Force

Cash Reserve Ratio

Central Revenues Sports Board
Central Rural Sanitation Programme

Communication Satellite Council of
States

Central Scientific Instruments
Organisation

Council of Scientific and Industrial
Research

Central Statistical Organisation
Community Service Personnel

Central Soil Salinity Research Institute
Central Sales Tax

Central Social Welfare Board
Craftsmen Training Scheme

Calorific Value
Curriculum Vitae

Central Vigilance Commission

Combat Vehicles Research and
Development Establishment

Central Warehousing Corporation
Central Water Commission

Central Water and Power Commission

Daily Allowance
Dearness Allowance

Department of Atomic Energy
Di-Ammonium Phosphate

Development Commissioner Small
Scale Industries
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DDA
DDP
DESU
DGBR
DGCA
DGCIS

DGFASLI

DGHC
DGMS

DGOF
DGP&T

DGS&D

DGTD

DIP
DLF
DLO
DLTA
DLW
DMK
DMKP
DMRL

DNCES

DO
DoE
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Delhi Development Authority
Desert Development Programme

Delhi Electric Supply Undertaking

Directorate General of Border Roads

Director General of Civil Aviation

Directorate General of Commercial
Intelligence and Statistics

Directorate General of Factory Advice

Service and Labour Institutes
Darjeeling Gorkha Hill Council

Director/Directorate General Mines
Safety

Director General of Ordinance Factories

Directorate General of Posts and
Telegraphs

Director/Directorate General of
Supplies and Disposal

Directorate General of Technical
Development

Disclosure and Investor Protection
Development Loan Fund

Dead Letter Office

Delhi Lawn Tennis Association
Diesel Locomotive Works
Dravida Munnetra Kazagham
Dalit Mazdoor Kisan Party

Defence Metallurgical Research
Laboratory

Department of Non-Conventional
Energy Sources

Demi-Official

Department of Electronics
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DoPT
DoS
DoST
DoT
DP
DPA

DPAP
DPR

DRDL

DRDO

DRF
DRI

DRPSC

DSDS

DSE
DSIDC

DSP
DTA
DTAC
DTDC
DUSU
DUTU
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Department of Personnel and Training
Department of Space

Department of Science and Technology
Department of Telecommunications
Development Partnership

Department/Ministry of Parliamentary
Affairs
Drought Prone Area Programme

Detailed Project Report
Draft Plan Report

Defence Research and Development
Laboratory

Defence Research and Development
Organisation

Depreciation Reserve Fund

Differential Rate of Interest
Directorate of Revenue Intelligence

Department-related Parliamentary
Standing Committee

Delhi Sustainable Development
Summit
Delhi Stock Exchange

Defence Scientific Information and
Documentation Centre

Delhi State Industrial Development
Corporation

Democratic Socialist Party
Department of Teaching Aids

Double Taxation Avoidance Convention
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Delhi Tourism Development Corporation Teeett e fasma frm

Delhi University Students Union
Delhi University Teachers Union
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DVC Damodar Valley Corporation TER = fm

DWT Dead Weight Tonnage hel T 9R

E&TS Editorial and Translation Service TrTeA AR SATAE Hal

EARC Economic Administrative Reforms SR NI EC R I I RIN|
Commission

EBPP Ethanol Blended Petrol Programme woHta fafya Tda srisa

EC Election Commission fratem e
Executive Council FHeRTOT TR

ECA Economic Cooperation and Administration 3Tfefeh FgdrT q& J=IEA
Essential Commodities Act YT A& ATIH

ECAFE Economic Commission for Asia and TR SR g g omfdien St
Far East

ECDC Economic Cooperation between foashraeiial e & o= offieh TR
Developing Countries

ECGC Export Credit Guarantee Corporation i &o1 TS fom

ECIL Electronics Corporation of India SRR ShITINTM 3T sfean fafiee
Limited

ECM European Common Market RUEIRESIEIICIS N

ECPP Emergency Coal Production Plan SATITASRTCA ShIIel 3careA Al

ECSO Electronics Components SoTaeiTeh! HEZHh HIHeh L0 |
Standardisation Organisation

EEC European Economic Community T A T

EEP Educational Exchange Programme Sifeyeh SATGH-USH HRIHT

EFC Expenditure Finance Committee =9 foa wffa

EFTA European Free Trade Association TG okl SATIR EH

EGS Employment Guarantee Scheme TSR RS A

EIB Economic Intelligence Bureau G IPey AR
Export Import Bank frafa s S

EMI Employment Market Information SR SIS =1
Equated Monthly Instalment T "ifgek fohed

EMS European Monetary System Y g1 FoTredt

ENLF Eelam National Liberation Front L TIQ:PI Elﬁﬁ qraf



EPT
ERDE

ESC
ESCAP

ESCES

ESD
ESI
ESMA

ESRO

ETO
ETTDC

EWS
FA
FACT

FAI
FAO
FASII

FBI
FCI

FEAT
FERA

247

Excess Profit Tax

Electronics Radar and Development
Establishment

Economic and Social Council

Economic and Social Commission for
Asia and Pacific

Experimental Satellite Communication
Earth Station

External Services Division
Employees State Insurance

Essential Services Maintenance Act,
1968

European Space Research
Organisation

Exploratory Tubewell Organisation

Electronics Trade and Technology
Development Corporation

European Union
Economically Weaker Sections
Financial Advisor

Fertilizer and Chemical Travancore
Limited
Fertilizer Association of India

Food and Agricultural Organisation

Federation of Associations of Small
Scale Industries of India

Federal Bureau of Investigation

Fertilizer Corporation of India
Food Corporation of India

Foreign Direct Investment
Foreign Exchange Appellate Tribunal

Foreign Exchange Regulation Act
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FERAB

FICCI

FII

FIPB
FIU-IND
M

FoR
FOSS
FPS
FPSD
FRCS
FRG
FRMS

FSNL
FTA
FTII
FTP

GAP
GATT

GCF
GDP
GEF
GI
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Foreign Exchange Regulation
Appellate Board

Federation of Indian Chamber of
Commerce and Industry

Foreign Institutional Investment

Foreign Investment Promotion Board

Financial Intelligence Unit-India

Field Marshal
Finance Minister
Frequency Modulation

Free on Rail
Free and Open Source Software

Fair Price Shop

Foreign Policy and Security Dialogue
Fellow of Royal College of Surgeons

Federal Republic of Germany

Fraud Reporting and Monitoring
System

Ferro Scrap Nigam Limited

Free Trade Agreement

Film and Television Institute of India
Financial Transactions Plan

Free Trade Union

Free Trade Zone

Ganga Action Plan

General Agreement on Tariffs and
Trade

Gun Carriage Factory
Gross Domestic Product
Global Environment Facility
Galvanised Iron
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GIC
GMT
GNLF
GNP
GOC
GOI
GPC
GPF

GREF
GRP
GRT
GSFC
GSLV

GSP
GSPS
GSQR
GSR
GST
HC
HCL

HDCA
HDI

HGS
HIG
HLTG
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General Insurance Corporation
Greenwich Mean Time

Gorkhaland National Liberation Front
Gross National Product

General Officer Commanding
Government of India

General Purposes Committee

Gandhi Peace Foundation
General Provident Fund

General Reserve Engineering Force
Government Railway Police

Gross Registered Tonnage

Guyjarat State Fertilizer Corporation

Geosynchronous Satellite Launch
Vehicle

Generalised System of Preferences
General Staff Policy Statement
General Staff Qualitative Requirement
General Statutory Rules

Goods and Services Tax

High Court

Hindustan Computers Limited
Hindustan Copper Limited

Hill Development Council Assam
Human Development Index
Heavy Electricals Limited

Health Guide Scheme

High Income Group

High Level Trade Group

Hindustan Machine Tools Limited
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HoGM
HOP
HPC
HSCL

HSD
HSL
HUDCO

TAAS
IABF
IAC

IADP
TIAEA
IAF

IAFC

TANDS

IARS
TASRI

IATA

IATT

IBEC

IBM
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Heads of Government Meeting
House of the People (Lok Sabha)
Hindustan Paper Corporation
Hindustan Steelworks Construction
Limited

High Speed Diesel

Hindustan Shipyard Limited

Housing and Urban Development
Corporation

International Airport Authority of India
Indian Accounts and Audit Service
Indian Amateur Boxing Federation

Indian Airlines Corporation
Inspecting Assistant Commissioner

Intensive Agricultural District Programme
International Atomic Energy Agency
Indian Air Force

Indian Agricultural Finance Corporation
Institute of Applied Manpower Research

Interim Afghan National Development
Strategy

Indian Agricultural Research Statistics

Indian Agricultural Statistics Research
Institute

International Air Transport Association
International Air Travel Association

Indian Army Training Team
Intelligence Bureau

International Bank of Economic
Corporation

Indian Bureau of Mines
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IBRD

ICAO
ICAR
ICBM
ICCC
ICCR
ICDS

ICHR
ICICI

ICID

ICMF
ICMR
ICO
ICPE

ICPO
ICSSR
ICSW
ICWA
IDA
IDBI
IDC
IDDP
IDPL
IDRI
IDSMT

IEFS
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International Bank for Reconstruction
and Development
International Civil Aviation Organisation
Indian Council of Agricultural Research
Inter Continental Ballistic Missiles
Indian Central Cotton Committee
Indian Council for Cultural Relations
Integrated Child Development Services
Indian Council of Historical Research

Industrial Credit and Investment
Corporation of India

International Commission on Irrigation
and Drainage

Indian Cotton Manufacturers Federation
Indian Council for Medical Research
International Coffee Organisation

International Centre for Promotion of
Enterprises

International Criminal Police Organisation
Indian Council of Social Science Research
Indian Council of Social Welfare

Indian Council of World Affairs
International Development Association
Industrial Development Bank of India
Indian Dairy Corporation

Intensive Dairy Development Programme

Indian Drugs and Pharmaceuticals Limited

Indian Dairy Research Institute

Integrated Development of Small and
Medium Towns Scheme

International Energy Forum Secretariat
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IES
IFAD

IFC

IFCI
IFF
IFFCO

IGCG
IGNCA
IGNOU
HF
[HSDP

FCL
T
ITbM

ITPA

I
ILNA
ILO

IMF
IMO
IMPEC
INA
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Indian Economic Service

International Fund for Agricultural
Development

Industrial Finance Corporation
International Finance Corporation

Industrial Finance Corporation of India
Identification of Friends and Foe

Indian Farmers Fertilizer Cooperative
Ltd.

International Frequency Registration
Board

Indo-German Consultative Group
Indira Gandhi National Centre for Arts
Indira Gandhi National Open University
Indian Hockey Federation

Integrated Housing and Slum
Development Programme

India Infrastructure Finance Co. Ltd.

Indian Institute of Information Technology

Indian Institute of Information Technology,

Design and Manufacturing

Indian Institute of Public Administration
Indian Institute of Technology

Islami Jamhoori Ittehad

Indian Language Newspapers Association

International Labour Organisation
Indian Law Reports
International Monetary Fund

Instant Money Order

Indian Motion Picture Export Corporation

Indian National Army
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INC
INCSPAR
INGAF

INLD
INMAS

INS
INSA
INSAT
INSDOC

INTUC
I0A

10C

IOR-ARC

IPAG
IPC
IPCL

IPKF
IPS
IPU
IRBM
IRCC
IRCI
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Indian National Congress
Indian Committee of Space Research

The Institute of Government Accounts

and Finance
Indian National Lok Dal

Institute of Nuclear Medicines and
Allied Science

Indian National Satellite
Indian National Science Academy
Indian Satellite

Indian National Scientific Documentation
Centre

Indian National Trade Union Congress

Indian Olympic Association
International Olympic Association

Indian Oil Corporation

International Olympic Committee

Indian Ocean Rim-Association for
Regional Cooperation

Information Planning and Analysis Group
Indian Penal Code

Indian Petrochemicals Corporation
Limited

Indian Peace Keeping Force

Indian Police Service

Inter Parliamentary Union

Intermediate Range Ballistic Missile
Indian Railway Construction Company

Industrial Reconstruction Corporation
of India
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IRDA

IRDP

IRFC

IST

ISP
ISRO
ISSCT

ISSP
IST

ITAT
ITBP

ITDM

ITDP
ITECP

ITP

IUCN

IWDP

J&K
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Insurance Regulatory Development
Authority

Integrated Rural Development
Programme

Indian Railway Finance Corporation
Indian Rice Research Institute

Indian Standards Institute
Indian Statistical Institute

Indian Security Press
Indian Space Research Organisation

International Society of Sugarcane
Technologists

Indian Scientific Satellite Project
Indian Standard Time

Income Tax Appellate Tribunal
Indo-Tibetan Border Police

India Tourism Development
Corporation

Indian Institute of Technology for
Design and Manufacturing

Integrated Tribal Development Project

Indian Technical and Economic

Cooperation Programme
Investment and Technology Promotion
International Table Tennis Federation

International Union for Conservation
of Nature

Indian Union Muslim League
Indian Veterinary Research Institute

Integrated Wasteland Development
Programme

Jammu and Kashmir
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J&KNC

JICM
JCO
JCOP

ID(S)
JD(U)
JIPD
JIPSA

IMC
JIMM
IMS
JINNURM

JNU
JPC
JSS
KCC
KIOCL

KMPP
KVA
KVP
KW
LAFEAS

LAFS
LARRDIS
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Jammu and Kashmir National
Conference
Joint Consultative Machinery
Junior Commissioned Officer
Joint Committee on Offices of Profit
Janata Dal
Janata Dal (Secular)
Janata Dal (United)
Japan-India Policy Dialogue
Joint Initiative on Priority Skills
Acquisition
Joint Management Council
Jharkhand Mukti Morcha
Janavadi Mahila Samiti

Jawaharlal Nehru National Urban
Renewal Mission

Jawaharlal Nehru University
Joint Parliamentary Committee
Joint Service Standard

Kisan Credit Card

Kudremukh Iron Ore Company
Limited

Kisan Mazdoor Praja Party
Kilovolt Ampere

Kisan Vikas Patra

Kilowatt

Legislative, Financial, Executive and
Administrative Service

Liquidity Adjustment Facility Scheme

Library, Reference, Research,

Documentation and Information Service
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LDC

LDO
LIC
LIG
LoB
LoC

LPG

LPT

LS

LSS

LTC

LTO
LITE
MAMCO

MANTRA
MBT
MCF
MCI

MDRI
MECL

MES
MFALS
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Lok Dal

Least Developed Countries
Lower Division Clerk

Light Diesel Oil

Life Insurance Corporation
Low Income Group

List of Business

Line of Control
Lines of Credit

Liquefied Petroleum Gas

Low Power Transmitter

Lok Sabha

Lok Sabha Secretariat

Leave Travel Concession

Long Term Operations
Liberation Tigers of Tamil Eelam

Mining and Allied Machinery
Corporation

Machine Assisted Translation Tool
Main Battle Tank
Master Control Facility

Medical Council of India
Metal Corporation of India

Multilateral Debt Relief Initiative
Mineral Exploration Corporation
Limited

Marketing and Economic Research
Bureau

Military Engineering Service

Marginal Farmers and Agricultural
Labourers Scheme
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MGNREGS

MIG
MIGA

MISA

MLC
MMTC

MNF
MNP
MOA
MOIL
MP
MPLADS

MPP
MPR
MRTP

MS
MSP
MSTC Lid.

MTNL
NAA
NAASP
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Mahatma Gandhi National Rural
Employment Guarantee Scheme

Magneto-Hydrodynamic
Middle Income Group

Multilateral Investment Guarantee
Agency

Maintenance of Internal Security Act
Muslim League

Member of Legislative Assembly
Member of Legislative Council

Minerals and Metals Trading
Corporation

Mizo National Front
Minimum Needs Programme
Memorandum of Association
Manganese Ore India Limited
Member of Parliament

Member of Parliament Local Area
Development Scheme

Manipur People's Party
Monthly Progress Report

Monopolies and Restrictive Trade
Practices

Motor Spirit

Minimum Support Price

Metal Scrap Trade Corporation
Limited

Mahanagar Telephone Nigam Limited
National Airports Authority

New Asian-African Strategic
Partnership
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NABARD

NAC
NAIP

NALCO

NAM
NASA

NATGRID
NATO
NATRSS

NAYE
NBCC

NBO

NC
NCA
NCAER

NCDC
NCERT

NCF
NCL
NCM
NCP
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National Bank of Agricultural and
Rural Development

National Aluminium Company

National Agricultural Innovation
Project

National Aluminium Company
Limited
Non-Alignment Movement

National Aeronautics and Space
Administration

National Intelligence Grid
North Atlantic Treaty Organisation

National Academy for Training and

Research in Social Security
National Alliance of Young Entrepreneurs

National Building Construction

Corporation

National Building Organisation

National Book Trust
National Conference
National Commission on Agriculture

National Council for Applied Economic
Research

National Coal Development Corporation

National Council of Educational Research

and Training

National Children's Fund

National Chemical Laboratory
National Commission for Minorities

Nationalist Congress party
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NCRLM

NCST

NCT
NDC
NDDB
NDF
NDRF
NEFA
NEITCO

NERI
NFC
NFDB
NFDC
NFIW
NFZ
NGPS
NHPC
NIC
NICD

NIF
NIFM

NIPEP
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National Commission for Religious
and Linguistic Minorities
National Committee for Science and
Technology

National Capital Territory

National Development Council

National Dairy Development Board

National Defence Fund

National Disaster Response Force

North East Frontier Agency

North Eastern Industrial and Technical
Consultation Organisation

National Environment Research Institute
Nuclear Fuel Complex

National Fisheries Development Board
National Film Development Corporation
National Federation of Indian Women
Nuclear Free Zone

Nirmal Gram Puraskar Scheme
National Hydro Power Corporation
National Informatics Centre

National Institute of Communicable
Diseases

National Institute of Community
Development

National Industrial Development
Corporation

Non-Industrial Employees
National Investment Fund

National Institute of Financial
Management

National Institute of Public Finance
and Policy
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NITI

NLF

NLUWDC

NMBS
NMDC

NMDFC

NMEP

NOC
NPC
NPCC

NPF
NPK
NPL
NRC
NRCCL
NRDC

NREGP

NREP

NRSA

NSA
NSAP
NSC
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National Institution for Transforming
India

National Liberation Front
National Labour Institute

National Land Use and Wastelands
Development Council

National Maternity Benefit Scheme

National Mineral Development
Corporation Ltd.

National Minorities Development and
Finance Corporation

National Malaria Eradication
Programme

No Objection Certificate
National Productivity Council

National Projects Construction
Corporation

Naga People's Front

Nitro-phosphate with Potash

National Physical Laboratory

Nuclear Regulatory Commission

National Resource Centre on Child Labour

National Research Development
Corporation

National Rural Employment Guarantee
Programme

National Rural Employment Programme
National Remote Sensing Agency

National Security Act
National Social Assistance Programme

National Saving Certificate
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NSC
NSCAB
NSDG

NSG
NSIC
NSUI
NTC
NUIS
Oo&M
OAU
OCS
OECD

OFD
OGL
OIL
OM
ONGC
OPEC

OSD
OTS
P&PS
PAC

PAN
PAQ
PATA
PC
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National Saving Commissioner

National Saving Central Advisory Board

National e-Governance Service Delivery

Gateway

National Security Guard

National Small Industries Corporation
National Students Union of India
National Textile Corporation

National Urban Information System
Organisation and Management
Organisation of African Unity

Overseas Communications Service

Organisation for Economic Cooperation

and Development

On Farm Development

Open General Licence

Oil India Limited

Office Memorandum

Oil and Natural Gas Commission

Organisation of Petroleum Exporting
Countries

Officer on Special Duty
One Time Settlement Scheme
Printing and Publication Service

Political Affairs Committee
Public Accounts Committee
Purchase Advisory Committee

Permanent Account Number
Provisionally Admitted Question
Pacific Area Travelling Agency

Petitions Committee

TSI w=id 3T
T o9d el ARHR e
T $-IM6A Hal Ye e

TS eaT M

T o e fm

ARG T B 99

T e

T Rl = o
e iR yeigd

3THhIh] Tehdl TS

forcer SR e

ST T&arT iR fom Wireq

T gadt fawm

Gl qH A

et sfean fafdes
FHETE J

T iR repfas f et
ey fafdes <9 1 deA

T ity
T F9em Fier
e 3R Y e
Qe o 9t
g FagHhR aiifd

Tl @l e
SHfH ®9 9§ TR I3
FifereRt FfHfd



PCPU

PCRA

PDG
PDP
PDUNASS

PE
PEPSU
PESB
PESC
PHC
PHDCCI

PHWR
PIB
PIF
PIL
PIN
PIREP
PLA
PM
PMGSY
PMK
PPP
PPR
PSB
PSD
PSLV
PSP
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Parliamentary Committee on Public
Undertakings

Petroleum Conservation Research
Association

Parliament Duty Group
Peoples Democratic Party

Pandit Deendayal Upadhyaya National
Academy of Social Security

Preliminary Enquiry

Patiala and East Punjab States Union
Public Enterprises Selection Board
Public Expenditure Survey Committee
Primary Health Centre

The Punjab, Haryana and Delhi
Chamber of Commerce and Industry

Pressurized Heavy Water Reactor
Press Information Bureau

Pacific Island Forum

Public Interest Litigation

Postal Index Number

Pilot Intensive Rural Employment Project
Personal Ledger Account

Post Meridian

Pradhan Mantri Gram Sadak Yojana
Pattali Makkal Katchi

Public Private Partnership

Policy Planning and Research

Public Sector Banks

Postal Stores Depots

Polar Satellite Launch Vehicle

Praja Socialist Party
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PSS
PSSS

PSU
PSUs
PTI
PURA

PWP
QIBs
QMS
QTS
R&D
RAIMS

RCC

RCFL
RCPO
RDSO

REC
RGGVY
RIICO

RITES
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Parliament Security Service

Private Secretaries and Stenographic
Service

Public Sector Undertaking
Public Sector Undertakings
Press Trust of India

Provision of Urban Amenities in Rural
Areas

Peasants and Workers Party
Qualified Institutional Bidders
Quick Mail Service

Quick Transportation Service
Research and Development

Rural Area Develpment Monitoring
and Information System

Risk Assessment Model

Research and Analysis Wing
Reinforcement Cement Concrete

Rashtriya Chemicals and Fertilizers Limited
Radar and Communications Project Office

Research, Design and Standard
Organisation

Revised Estimates
Rural Electrification Corporation
Rajiv Gandhi Gramin Vidyutikaran Yojana

Rajasthan State Industries Development
and Investment Corporation

Rashtriya Ispat Nigam Ltd.

Rail India Technical and Economic
Sevices Limited

Rashtriya Janata Dal
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RLEGP

RPC
RPF
RPI
RPI(A)
RPU

RSP
RSS

RTI
SAARC

SAC

SACEP

SAD
SAG

SAI

SAIL
SAMEER

SB
SBCO
SC
SC/ST
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Rural Landless Employment Guarantee
Programme

Registrar for Newspaper in India
Republican Party

Raw Petroleum Coke

Railway Protection Force
Republican Party of India
Republican Party of India (Athawale)
Railway Production Unit

Regional Rural Bank

Revolutionary Socialist Party

Rajya Sabha Secretariat
Rashtriya Swayamsevak Sangh

Right to Information

South Asian Association for Regional
Corporation

Sale Advisory Committee
Space Application Centre

South Asia Cooperative Environment
Programme

Shiromani Akali Dal

Strategy Advisory Group
Sports Authority of India

Steel Authority of India Limited

Society for Applied Microwave
Electronics Engineering and Research

Saving Bank Account
State Bank Control Organisation
Supreme Court

Scheduled Caste/Scheduled Tribe
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SCA
SCOPE

SCR
SCTF
SD
SDF
SDFC
SDR
SEB
SEBI
SEO
SEPUP

SGPC

SGRY

SHG
SILL
SIS
SISI
SIT
SITA
SIU
SISRY
SLR
SLRS

SMIR
SMOP
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Supreme Court Appeals

Standing Conference of Public
Enterprises

Supreme Court Reporter
Special Security Task Force
Standard Deviation

Sikkim Democratic Front

Shipping Development Fund Committee

Special Drawing Right

State Electricity Board

Securities and Exchange Board of India

System for Earth Observation

Self Employment Programme for
Urban Poor

Shiromani Gurudwara Prabandhak
Committee

Sampurna Grameen Rozgar Yojana
Swarnjayanti Gram Swarojgar Yojana

Self Help Groups

Sponge Iron India Ltd.

Simultaneous Interpretation Service
Small Industries Service Institute
Special Investigation Team
Suppression of Immoral Traffic Act
Staff Inspection Unit

Swarna Jayanti Shahari Rozgar Yojana
Statutory Liquidity Ratio

Scheme of Liberation & Rehabilitation
of Scavengers

Satellite Microwave Radiometer

Sectional Manual of Office Procedure
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SMP

SMS
SO
SOS
Sp

SPE
SPG
SPMCIL

SQ
SRO

SS
SSD
SSDC

SSP
STF
STQC

SVOC
SWAN
TA

TADA

TCCL
TCS

TPDS
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Skimmed Milk Powder
Spray Milk Powder
Short Message Service
Standing Orders
Save Our Soul

Samajwadi Party
Socialist Party

Special Police Establishment
Special Protection Group
Security Printing & Minting
Corporation of India Limited
Starred Question

Statutory Regulatory Order
Statutory Rules and Orders

Shiv Sena
Satellite System Division

Small Scale Development
Commissioner

Samjukta Socialist Party
Special Task Force

Standardisation, Testing and Quality
Control

Standard Vacuum Oil Company
State Wide Area Network

Territorial Army
Travelling Allowance

Terrorist and Disruptive Activities
(Prevention) Act

Travancore Cochin Chemicals Limited

Tata Consultancy Services
Technical Cooperation Scheme

Tribal Development Department
Telugu Desam Party

Tata Institute of Fundamental
Research

Targeted Public Distribution System
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TRC
TRO
TRYSEM

TSC
TULF
UAE
UAM

UGC
UIDSSMT

UK
ULFA
UNCSD

UNDP

UNEF
UNEP

UNESCO

UNIDO

UPG
UPSC
USAD
USEP
UsSQ
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Telecommunication Research Centre
Tax Recovery Officer

Training of Rural Youth for Self
Employment

Total Sanitation Campaign
Tamil United Liberation Front
United Arab Emirates

United Association of Members
United Democratic Front
University Grants Commission

Urban Infrastructure Development
Scheme for Small and Medium Towns

United Kingdom
United Liberation Front of Assam

United Nations Commission on
Sustainable Development

United Nations Development
Programme

United Nations Emergency Force

United Nations Environment
Programme

United Nations Educational, Scientific
and Cultural Organisation

United Nations Industrial Development
Organisation

United Parliamentary Group

Union Public Service Commission
Unified Shiromani Akali Dal

Urban Self-Employment Programme
Unstarred Question

Unit Trust of India
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UWEP
VAT
VHP
VPP
VRDE

VRS

VSNL
VSSC
VVGNLI
w.e.f.

W.P.

W.P. (C)
WB
WDPSCA

WHO
WPI
WTO
ZRUCC

ZS1
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Urban Wage Employment Programme
Value Added Tax

Vishwa Hindu Parishad

Value Payable Post

Vehicle Research and Development
Establishment

Verbatim Reporting Service
Voluntary Retirement Scheme

Videsh Sanchar Nigam Limited
Vikram Sarabhai Space Centre

V. V. Giri National Labour Institute
with effect from

Writ Petition

Writ Petition (Civil)

World Bank

Watershed Development Project for
Shifting Cultivation Area

Word Health Organisation
Wholesale Price Index
Word Trade Organisation

Zonal Railway Users Consultative
Committee

Zoological Survey of India
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